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GOVERNMENT OF INDIA.
LERISLATIVE DEPARTMENT.

ROCEEDJNGS OF THE COUNOIL OF THE GOVERNOR GENERAL OF INDIA
ASSEMBLED FOR THE PURPOSE OF MAKING LAWS AND REGULATIONS
y UNDER THE PROVISIONS OF THE INDIAN COUNCILS ACTS, 1861 to 1800
: (21 & 25 Viot., o. 67, 85 & 58 Viot., o, 14, & 9 Edw, VIL o. 4),
The Council met st the Oouncil Chamber, Imperial Secretariat, Delhi, on
. Tuesday, the 24th March, 1914.

i PrEseNT™:

His ﬂxwlléncy BaroN HARDINGE OF PENSHURST, P.0., 6.0.B., G.0.M.G., G.0.V.O.
' @.M8.I, G.MLE, 180, Viceroy and Governor General, presiding,

and 60 Members, of whom 63 were Additional Members.!

f
’*Hox%'ble Sir Gangadhur Chitnavis asked :—
''1, “Has the attention of Government been drawn to the leaders in the Famse

1
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i *! josnes of the Amrits Barar Patrika of 6th and 9th March current, headed i
‘The Famine and Famine Insurance Fund’?

: “ () If e, does Government propose to make s full statement on the
, ») subject of this Famine Insurance fund, with a view to remove popular
f; misg%nqeptjon, if any, on this subject ?”
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i The Hon'ble Sir William Meyer replied :—
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R é;‘;‘;The JGovernment have secn the leading articles referred to in the
i} question. |
‘ RE The objects of the grant and the purposes to which it is applied wero
i+ fully explained by my predecessor in replying to a Resolution moved by
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986 QUESTIONS AND ANSWERS.

[Sir WWilliom Aeyer ; Raja Jai Chand ; Sir Regi- [ 24rn Mancm, 1914.]
nald Craddock ; Sir Robert Carlyle.)

the Hon'ble Mr. Gokhale on the 9th March, 1910. The past history of the
uestion has also been summarized on pages 188-189 of Volume IV of the
mperial Gazetteer.

Briefly, the grant remains at its original figuro of Rs. 1} crores, though
the fact that under the conventional valuation of the rupee at 2s. then current,
this sum originally represented £1} million, and 18 now equivalent to
£1 million only, appears to lave caused some misnpprehension on this
point. Half the grant is applied to such irrigntion and railway projects—in

ractice nlmost cxclusively to the former—asaro dofinitely expected to con-
er protection aguinst famine on the arca which they serve. The remaining
half is aPplied in good years to the finonoing of productive capital expenditure,
- hat is, for the most part to milway construction, and thus contributes to
the improvement of communications which mnow so greatly mitizate the
unhappy consequences of a defective rainfall by enabling food supplies to
be moved freely to the areas affected and by conducing to a more uniform
level of prices. These allotments have also materinlly strengthened our
general financial position by leaving us with a smaller volume of unprodue-
tive debt than would otherwise have been attained, and so improving our
borrowing powers in years of aclual famine. Finally, when famine does
occur, this reserve of revenue can, if necessary, be applied to actual famine
relief, and as Hon'ble Members are aware under a recent but somewhat
technical development of the system, the burden of such relief has now
toa large extent been transferred to the shoulders of the Oentral Govern-
ment. The Famine Insurance Gront thus continues to serve its original
purposes in a very real and valuable way,—more effectively indeed than if
the Government had rigidly adhered to the exaot form of the earliest experi-
ments in this direotion. "

The Hon'ble Raja Jal Chand asked :—

2. *“(a) Will Government be pleased to state whether any measures for
the better protection of life, person and property of British subjeots in the
North-West Frontier Province are under consideration ? If so what ?

“(b) Tait a fact that gangs of wandering Pathans from beyond the border,

rally known as Hing sellers in the Punjab, commit crimes wherever they
E:;;epen o resort among British subjeots ? If so, does Government propose to
authorise the polica to remove such §nngs from villages and other places which
they frequent or where they put up ? ”

The Hon'ble Sir Reginald Craddock replied :—

“(a) The Hon'ble Member is referred to the answer given to the
Hon'ble 8ardar Daljit Singh.

«(b) The matter is one for the Local Governments concerned, but it is
thought that the evil is overstated in the terns of the Hon'ble Member's
question.”

The Hon'ble Raja Jai Chand asked :—

3. “Has the Government of India received any memorial from landholders

mof _of new colonies in the Punjab ? If so, bas Government considered the memo-
Pt rial and what, if any, is its decision thereon ?”

The Hon'ble Sir Robert Carlyle replied :—

« The answer to the Hon'ble Member’s question is in the negative.”
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His Excellency the President:—“ 1 would 1omind ¥on'ble
Mrmbers that the limit of duration of speeches to-day will be 20 minutes, and I
must ask them to adhere strictly to that rule.”

The Hon’ble Sir Gangadhur Chitnavis :—“ My Lord, the very
lucidity of the Iinancinl Statement is likely to divert the gubliu attention from
certain important points. The Hon’ble Sir William Meyer's frankness is
attractive, and the innovations he has introduced have, with some exceptions,
our hearty approval. The increased facilities for deposit in the Post "Ofiice
Bavings Bank, the bigger Rupee Yoan and the accommadation to trade out of
. Government surpluscs are all measurcs in which the Hon'ble Member has the

country with him. Each has its own set of wholesome effects upon the
economio condition of the people. But the necessity, or even the utility, of a
reserve of two crores of rupees against ‘ capital commitments’ aftexr capital
expenditure has been fully provided for is not clear. The practical extinction
of our opium revenue from the China trade, after symptoms of an abnormal
vitality during the last few years, taken along with the record loan provision
of 17 crores of rupees in 1914-15, though for or\Pital oxpenditure, is matter
for serious consideration. India will not be reconciled to the inevitable conge-
uence of the British Opium policy by the fact, emphasised by the Hon’ble
;'inanca Minister, that ¢ in Ohina . ... ocultivation still continues in severn]l of
the provinces, and there is still a Jarge local demand for opium and a considerable
amount of local produotion.’ My Lord, the surrender of an annual revenue
of five or six million pounds sterling from sentimental or ethical considerations
is & unique historical act the merit of which disa‘;pears from its being forced
upon us. It is difficult to overlook the fact that, but for this loss, our borrow-
ings would be considerably less. I am aware, according to some, our annual
loans are not onerous because they are reproductive. But whether unproductive
or reproductive, they spell increasing indebtedness, and it will be conceded
that indebtedness is worse than freedom from debt. Anything, therefore,
which reduces the revenue and inocreases this indebtedness is serious. Besides,
the budgetted loan of 17 crores of rupees is not all for reproductive works, A
dispassionate consideration of the whole situation will '];usti.fy the olaim India
has more than onco put forward for a substantial contribution from the Imperial
Exchequer by way of compensation for the loss of our handsome opium revenue,

“ My Lord, the railways bulk large in the budget; they absorb two-thirds
of the total allotment for ecapital expenditure. And this when the Hon’ble
Finance Minister himself drapws pointed attention to the uncertainties and the
unsatisfactoriness of the railway profits. I have always maintained that,
though the railways for their civilising influence and economic results are
valuable, the time has come when only a cautious advance should be made
in the matter of extension of trunk lines. Improvements have become more
necessary than extension. The Hon’ble Bir William Meyer indeed has ncted
upon this principle, and the allotment for construction next year represents
a small proportion of the total. On the other hand, ther? i8 larve
scope for activity in branch lines and feeder lines, and extension should
be encour. by Government as much as possible. The Hon’ble Finance
Minister refers to the existing liberal rules regulating construction of branch
lines, but nothing is said about fecder lines. In my humble opivion, Govern-
ment should encourage the construction of theso lines by guaranteeing a small
return upon the capital outlay. A Government guarantee will prove far more
stimulating to private enterprise than a District Board guarantee. I hope the
Hon’ble 8ir William Meyer will favourably consider the advisability of adopt-
ing this policy if only to provide safe and sound iuvestments for the people,

“ While I am on this subject of railwa, (le\relogrmcﬂt. it isbut bare justice
that I, an old friend with an intimate knowledge of his capabilities and work,
should record on the eve of his retirement our appreciation of the solid services
rendered by the Hon'ble Sir Trevredyn Wynno in this matter of railway
development.
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“ My Lord, an examination of the capital exponditure leads to the agreeable
discovery that the fears of the opponents of the transfer of the Capital to Delhi
have been falsified by the care and watchfulaess evinced by Government in the
scttlement and execution of the programme of cunstruction. 'The expenditure
has been well kept down, and maximum of economy appears to be the deter-
mining principle with the further ﬁunmntee against waste suxjglied by the close
personal supervision of Your Excellency. "We all hope New Delhi will provide
to the people an inspiring example of town building at a minimum of cost and
within a short time, and will be a capital city worthy of this great Empire.

“ My Lord, the Hon'ble 8ir William Meyer has shown commendable solici-
tude for local bodies in providing arecurring grant of £40,000 * for the remission
of a number of miscellaneous contributions which local authorities at present pay
to local Governnjents as a return for services rendered.’” May we expect that
he will in the same spirit relax the rules relating to *lapse ' in grants, and
thereby increase'the financial resources of those bodies P The existing system
encourages, at tiines, thouglitless and wasteful expenditure, as there is always
gresent a desire to spend during the year the whole amount to prevent lapse.

his, as can well be seen, does not contribute to economy in administration.

“ My Lord, the steady growth of revenue from the sale of postage stamps
for postal purposes (Rs. 2,97,78,000 in 1918-14 against Rs. 2,47,43,396 1n
1910-11, or an increase of 20 per cent. in four years) suggests a further con-
cession in inland rates. The increase in the maximum weight of a single
letter carried for half-anna to two tolas would be greatly appreciated.
The maximum weight for one anna isten tolas as against one tola for half-anna.
The disparity is too great. The concession, I am sure, will not entail any
serious and permanent loss of revenue.

“ My Lord, agricultural improvement is a subject of perennial interest to
us, and tim only ; criticism I feel justified in offering, especially after the
sympathetio speeches of the Hon’ble Bir Robert Oarlyle on the Revenue Resolu-
tions of this year,'is that Government haa shown reasonable interest in the matter,
and that, in view of all the circumstances, the advance we have made is satis-
‘faotory. It is further gratifying to note that moderation in assessment is an
aim which the Government : opt steadily in view. The recent encouraging
references made by the Hon’ble Sir Robert Carlyle to the decreasing proportion
borne by the land revenue to the total revenue of the country and his desire to
seo a still further improvement in that direction will, I am sure, have a moderat-
ing ‘and wholesume effeot upon settlerments and assessments in the country.

- “My Lord, agricultural improvement and moderate assessments do not
exhaust the reforms so necessary for the amelioration of tho cconomic condition
of the people. Therd is another great need. The increased pressure upon
land, admitted by all, should be relieved, and that can only be done by
encouraging industrial development. ; And in connection with this question of
industrial development the need for a change in the economic Folicy of this
Qovernment is becoming acuter everyday. My Lord, practically all India
wants protection, and failing that, many would be content with a preferential
'tariff. = And, as an enabling condition, we claim fiscal autonomy. Our claim
is! founded! upon the higﬁes’t}ponsidemtions of justice and fairness as also the
exigencies of the situation. The Indian feeling on these points is rapidly grow-
ing in volume and intensity. = Itis not for our industrial development alone
that we demand this change in our fiscal relations with the Imperial Power,
but the growing financial needs of this Government supply an equally powerful

,reason. It is true the extinction of our opium revenue from the trade with

Ohina has not so far directly necessitated additional taxation, but the fact
musl not be ignored that our expenditure is e&uated to some extent by revenue
derived from some imposts regarding the wisdom of which publie 0{Jini0n is,
by no means, unanimous. ]E%ea'sonably heavy customs duties would enable
'({m—arnment to readjust taxation and relieve them of all anxiety for revenue.
But without fiscal autonomy we are helpless. My Lord, we would bless the
loss of our - opium, revenue ig the consequential financial neccssities of this
Government help us to secure this autonomy. Out nf evil cometh good, and
even that detestable growth of a militant civilisation, anarchism, has evoked an
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outburst of loyalty from all sections of the people, has rallied round Govern-
ment the sober cloments of socviety, aud has brought into reliel the splendid
devotion and fidelity of the Indian public servant. God grant, the loss of our
opium trade with China is attended with good, and leads to tho grant to us
by the Imperial Government of a far more substantial benefit than an Imperial
contribution, fiscal independence.

“My Lord, one word about a Provincial matter. The Central Provinces
from all report have advanced rapidly in eduecation, public spirit, financial
resources, revenue and importance, and the time has come when the question
of raising the statuy of the local administration may be sympathetically con-
sidered. I beg to repeat here the submission I have made before that we
" ‘should now have a Lieutenant-Governor.

* My Lord, I cannot conclude without expressing, on behalf of the Province
I represent, our sincere joy at the successful termination of the labours of the
Bouth African Inquiry Oommission, the members of which have approached
the subject in a spirit of reasonable compromise. To Your Excellency whole
India is profoundly grateful for your determined and patriotio stand against
unjust treatment of the Indian settler in South Africn.  We all feel that, but
for Your Excellency's bold, statesmanlike and timely interference, the Bouth
African Indian question would not have been settled so satisfactorily. My
Lord, allow me to poiut out that Your Excelloncy’s efforls in this hebalf have
been well supplemented by the earnest and skillul advocacy on the spot of this
Government’s able and experienced representative, I mean the Hon'ble Bir
Benjamin Robertson. I feel a peculiar pride in thut the eifective iuterpreta-
tion of your wishes on the spot should have fallen to the lot of a Ohief Oom-
missioner of the Central Provinces.”

The Hon’ble Malik Umar Hyat Khan :—“ My Lord, while
congratulating the Hon’ble the Finance Member for making the best of a year
of somewhat indifferent prosperity consequent on drought aud other causes, I
will briefly allude to sowe other points which ave directly or indireotly conneoted
with the Budget, since no alterations proposed to further any solheme or sugges-
tions lending thereto can be effecied without the aid of money. During this.
session many various points have been brought undor discussion on which the-
members have had the fullest opportunity to ventilate their views. The more
the members put forward various subjecls in the form of Resolutions and initiate
debates of this character, the less important and fascinaling feature do the-
Budget speeches assume on the last field-day.

“ I am glad to say that I am getting more and more satisfled with the-
changes effected by the Government. It has been a strange coincidence that
many of my suggestions have been approved of in spirit and accepted in total
or part thereof. I do not desire to suggest that Government was exclusively
moved by my ‘observations, but I can safely say this much that a mecessit
was felt Ey t{a Government to move in the direction advocated by me. {
stated in my last year's Budget speech that my suggestions about changing the
law regarding state offenders, inflicting on them severer punishment, inoreasing
the power of Criminal Investigation Department, reforming the educational sys-
tem and shifting the capital, met with the approval of the Government to a great
extent. I emphasised the necessity of a general chauge in.criminal Jaw and
procedure, and I am glad to find that the Bills are now introduced to amend
the Indian Penal Code and the Criminal Procedure Code; and I am sure that
similar further amendments will continue to be introduced when the Govern-
ment realizes the troubles suffered by the individuals in getting justice, which I
have alluded to briefly in connection with the presentation of one of the above
Bills. I laid stress on the urgency of making the Press Act more drastic and
efficient than its present form. Iam glad to find that the Government by
rejeoting the Hon'ble Mr. Banerjee’s Resolution have indicated that there ia
no intention to restrict or relax tflle provisions of the Code. I also hope that a
further move will be made to put a permanent stop to a paper the security of
which has been forfeited more than once.
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“ Dealing with this subject I would like to suggest that there should be
an official journal translated in widely spoken languages and circulated in
masses to counteraot misconceptions created by ill-informed papers about the
motives of the Government and their officers, as the presont Government
Gazettes are insufficient to meet such a necessity. I complained last year against
the insufficiency of time given to the Members to disouss various important
matters; but I am very glad to find this year that such has not been the case.

“ As to the resolutions in respect of which last year I invited the Govern-
ment to show more sympathy, I think that matters have much improved as a
whole, but at the same time I must confess that the language in which they
were couched, and the nature of their wholesale demand for the appointment
of different committees composed of official and non-official members and
consultation with local Governments, were of such a type that if they had been
adopted and non-official members freely taken on the above committecs, there
would have been no non-official mémber left in this Council to-day to make
speeches ; and ordinary business of many officials would have materially
suffered. A great variety of different subjeots which I put before the Decen-
tralization Commission are receiving careful consideration, and it will be

remature and a waste of time if I alluded to them here in the Council.
hile carefully going through my previous Budget speeches I find that on
most of the matters 1 am entirel o?the same opinion ; and, instead of putting
them before the Oouncil again, I will only request that a further consir{:amtion
should be given to them.

“ I will now, however, briefly touch on some subjects in which I am

nrticula.rli interested. The first of these is Islam and its followers in the
E’unjab,_ whom I represent. I desire to draw attention of Government to the
true sense of steddfast and unwavering loyalty which they have conspicuously
and admimbl; nianifested to the Crown and their cntire aloofness ?rom the
'fro ganda of sedition and anarchy in trying times of universal commotion in

he%flear East. [This can well be judged from the text of a memorial which
.they hope conjointly to present to Your Excellency to-morrow. Their conduct
and attitude werp still more ndmirab]e, as some clever journalists, from selfish
financial motivesand a desire to bring themselves into notoriety, tried to strike
a blow at their fidelity ; but I am lq%l to say, in vain. I thank the Govern-
ment on behalf of the Punjab Mohammedans for their kindly giving a helping
hand to a backward community with the express purpose of raising them to
the' level of the advanced sister communities. For all Mohammedans the
reading of their holy book is a religious obligation and as it contains multi-
farious subjects—social, moral, spiritual, historical and Iega), etc.,—to com-
prehend which a sound education is of supreme necessity and equally
obligatory, the Government, I hope, will always afford them every facility to
aoquire 1t by granting them liberal funds for the maintenance of their literary
institutions. . - :

“Turning to the army, I only remind the Council of my speech I delivered
-the other day on the Resofution proposed by the Hon’ble Mr. Rama Rayaningar
.in connection with the Nicholson Committee, and, admitting, that a great deal
-has been done b, dur previous Commander-in-Chief towards elevating the
prestige of Indian officers and beftering the position-of the army in gereral, I
am sanguine that we are at the dawn of a new era under the auspices of the
command of our present war-lord and that a further advance in the same
direction will be made. The advance can only be accomplished by the aid of
our Finance Minister, because the increasc of pensions and pay, efficiency in
various arms, construction of better lines and ariny defence works, navies and
air-craft, eto., require funds. The funds available can safely be utilised by our
new Commaunder-ic-Ohief, who ' ccmes here with not only the matured ex-
periences of the armies of the British Empire, but has also closely studied the
problems relating to the continental armies by personally visiting the whole
-continent and seeing the armies at their respective manceuvres. 1 hope that
some regulations will also .be framed in regard to the honorary rank so that
the officers newly appointed should not supersede those already holding
commissions. As to my detailed suggestious about various mutters affecting
the army, I do not think it necessary or desirable to trouble the Council in
regard to them.
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“ Turning to the ngriculturists, I draw the attention of the authorities again
towards the pefty land-holder whose income is inadequnte to meet his bave
requirements of food in the yomr. e should be exempted from land revenue,
as that will be taxing his food.

“ Being the oldest member in the Council from the Punjab and speaking
on behalf of the Punjabees gonerally I can say from my personal experiences
of rural and urbun areas that they havo absolutoly alienated their sympathies
from the anarchical movements and are only horrified at hearing that some of
the Punjabees should have been arrested in connection with such sinister
movements. But nll are of opinion that this movement is not from within but
from without and only amongst half n dozen imwmature youngstersfrom the
population of about two and & half orores. When the I'unjab is under the
rule of 8ir Michael O'Dwyer, it should be considered n settled fact that it will
remain a sedition-proof province.”

“The Oouncil will remember that I made certain remarks about certain
drawbacks in the working of the railways last ycar; but owing to the transfer
of capital from Oalcutta to Delhi, a great change for good has come to
pass since last year in the Punjab; and, apart from many other lines, there
15 a line under construotion from 8angla Hill to Sargodha and Khushab, which
will greatly open up my part of the country. '

It will not only be beneficial for the spread of trade and commerce but
will immensely serve the strafegical purposos, being a shorter route to the
frontier ; and 1t may prove of the greatest value with the aid of another line

. from Bhera to Khushab. But it is hoped that the lines will be broad-gauged,
as otherwise a great deal of the Railway’s carrying capacity will be lost for
important and useful purposes.”

The Hon'ble Khan Bahadur Mir Asad Ali Khan:—“My
Lord, I rise to congratulate the Hon’ble Finance Ministor on the suocessful
Budget he has presented to the Council. In a lean year like the present he
managed to show an Imperial surplus of nearly o million and a half pounds.
This surplus is even more than what was anticipated last year. ‘In present
circumstances,’ says the Hon'ble Member, ‘it is desirable to have an unalloted
balance of about £1,280,00) to assist us in our heavy capital commitments’
‘Such a surplus,’ he adds further, ‘also serves the purpose of a reserve:
against unforeseen coutingencies.' It appears to me that the real pur of a’
reserve is defeated when the amount is proposed to be utilised for mecting any
charges other than unforescen contingenocies. In the absence of any conaidera-
tion for heavy capital coinmitments, the reserve might have been still furiher
reduced, and a substantial portion of it might bave boen added to the educa-
tional grants. As it is, only £240,000 is available for disposal. Burma carries
away a large non-recurring grant of £100,000, and a number of miscellaneous
“contributions claim a recurring grant of £40,000. Buteducation and sanitation-
seom destined to receive recurring grauts of £60,000 and £40,000 respeotively.
‘While * fully recognising the necessity of adequate provision for the increase 1n
expenditure which the great advance now being mn.ge in education and sani-
tation must inevitably entail,’ the Hon'ble Finance DMinister still finds it
impracticable to go further than is propcsed, as regards Imperial allotments.
But I venture to submit that in view to a further increased surplus, he might
have allotted an increased grant to education. For a recurring grant of
£060,000 is hardly aidequate to moet the growing needs of the country. Whether
in fat years or lean years education and sanitation ought to claim a substan-
tially large share of tho Imperial grants, as the “have continued to receive
during Your Excellency’s prosperous regime. While the budgeted expenditure
last year on education under Imperial and Provincial heads was estimated at
over six crores, the revised estimate Las Lrought the figure down to less than
five orores of rupees. I am, therefore, somewhat doubtful if the budgeted
figures for 1914-13, now standing at about six croves under Imperial and
Provincial heads, may not come down as near the revised estimate for
1913-14. While 1 p{cad hefore this Council for an increased grant to educa-
tien, T do deplore the ineapacity of the Provincial Governments to spend
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the large balances in their hands. ‘The underspending of the Provincial
Governments,’ says the Hon’ble Member, * {alls mainly under education and
medical’ That the Local Governments should allow the accumulation of
largo unspent balances may possibly lead to the curtailment of Imperial grants.
I :ﬁguld, owever,'like to remind the Provincial Governments of tEe copy-book
maxim, ‘ never put off till to-morrow, what you can do to-day.’

“ My Lord, I am very thankful to Your Excellency’s Government for their
liberal and 1pr(:tgrg'essive educational policy, particularly as regads the develop-
ment of Moslem education. My community gratefully appreciates the earnest
resolve of the Government of India to improve and promote Moslem education.
During the last five years our youths have made considerable progress in educa-
tion as is evident from the last quinguennial Report on Education. Tho number
of mussalman pupils under instruction has risen by 32'3 per cent. as against 258
Far cent. in the case of pupils of all classes in India. Again, it is very satis-

actory to note that there Lasbeen au increase of 756 per cent. in the number
of moslem girls under instruction. These are indeed healthy signs of our
national progress, |

“ Referring to the needs of our community, the Educational Report frankly
admits,— Its needs require specinl measures; and the account of its progress
demands separate .treatment’ Tt is, thereforo, necessary, My Lord, that a
portion of the Imperial grant towards eduoation should in future be ear-
marked for moslem education, Batisfactory as the progress of our youths
is in the elomentary and secondary stages of education, they have yet to make

-their way in-higher education; *‘'I'he community,’ says the Report, *is still very
backward in the field of higher education.’ While the remedy to a t
extent lies in our own hands,! we may yet seek the willing assistance of our
benign Government. I may, however, sugge:t the desirability of (a) appoint-

ipg more mussalman Inspeotors of school, and as an experimental measure, a
few qualified moslem Inspectresses of ‘school in selected areas, (b) training
14dy teachers for fenana instruction in' private homes, ond (o) giving a number
of state scholarships to inoslem youths to prosecute their studies at colleges in
ndia and abroad.| Moreover, in, primary and secondary stages of - education,
special sohools with Urdu as the medium of instruction are needed in each

rovince. Minor details as regards the suitability of text books, the mode of
instruction, the school fees, eto., may be left o the discretion of the local

.authorities. '

_Tn the course of his Finanoinl Statement, the Hon'ble 8ir William Meyer :

thﬂy observed, ‘ Our financial position rests ultimately on agricultural and

trade conditions.’ ‘Itis'{no less the duty of the Government than of the people

that continued effort shall be made to promote the agrioultural as well as the
commercial frnqur@y of the land. Indians ave deeply grateful to the Govern-
ment for al

they ‘have recently done to improve agriculture. Increased '

facilities for the acquisition of scientific knowledge, measures of relief of -
agricultural ;indebte ness, irrigation projects, introduction of the improved °

methods: of agricultura . establithment of model farms, and extension of the

perative jmovement are the outstanding features of agricultural reform. .
Just as agriculture is being developed, the trade of Indin, especially the indi-
genous trade, | My .Lord, :needs to be developed through State aid. Some good -
-old industries have'disappeared under the stress of modern competition. New '

industries on up-to-date lines have to face certain difficulties, such as want of

large oapital, ‘skilled labour and effective co-operation. If at this stage.the -

Government would stop.in and help to promote at least small industries, it
would certainly give an impetus to the growth of Indian industries. In my own
-province something was attempted in this direction, and the successful results

showed the . wisdom of a new -policy. The aluminium and chrome tanning '

industries woro . started ‘and worke:l successfully under Government auspices,
until recently they.were sold to private agencies. In his admirable Industrial

:Survey .of the Madras, Presidency, a chapter added to the last Census Repotf .

for Madras, Mr. Alfred Chatterton remarked :

While the work sctually done under Gevernment supervision wae by no means incon-
sidersblo  since it resulted “in the sucesesful establishment of the uluminium industty, of the
-ohrome leather industry, of irrigation by pumping, of the rural industrial factory, and in the
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substitution of the fly-shuttle loom for the indigenous hand loom over large areas, it may
claim even indirest results of greator importance as the operations of tho Department of
Industries have undoubtedly stimalated private enterpriso in overy purt of the Presidency,

“I venture to submit that the Imporial Goveri:ment will be pleased to con-
sider a schome of stato-owned or state-aided industries at suitable centres. Small
Government factories, workshops, tanneries, and manufactories may be set up
as models. Side by side with these concerns, technical schools may come into
existence, so that youths trained in these schools may find employment in
state-managed industrial concerns. In this way, My Lord, may be met the
objection to want of industries for providing trained youths with suitable
employment. As the scheme develops and progresses, it is likely to solve to o
great extent the problem of the unemployed.

‘“ Quite a number of stores are yearly {»urolnased both in India and abroad
for Goverument use. Some of these can be manufactured or made in state-
owned or state-aided industrial coucerns, if ever they come into existence.
I do not want that the Government should embark upon any large indus-
trial enterprise, but I do want that the Government should give all reason-
able facilities and possible aid to indigenous industries, and set up small
industrial concerns as models only for a time to come. In the fullness of time
when Government aid is no longer necessary, these Government concerns
may with advantage be sold to private companies or pm:t.iaa. I for one feel
sanguine that this modest scheme of state-inanaged industries may be given a
safe trial.

“In view to the eamly disappearance of our opium revenue and the
growing expenditure on several objects of publio utility, we need more and
more revenue to meet the ever-inoreasing demands on our Exchequer. I may,
therefore, suggest the desirability of revising our tariff rates on imported
articles, and of raising the customs duties, wherever practicable, purely for
revenue purposes. As an alternative I may be permitted to suggeat that the
question of preferential tariff which was raised and disoussed in this Counoil
last year be taken into the serious consideration of the Government. India
badly needs protection of her indigenous and infant industries. What form
this much-needed protection may take in order to suit Indian oonditions is a
matter I leave in the hands of the Government.

* Before conoluding my remarks, I may be permitted, My Lord, to express
my deep thanks aswell as tho thanks of my community and of mﬁ Presidency
for the very warm interest Your Excellency has taken in the welfare of our
countrymen in distant South Africa. But for Your Excellency’'s courageous
statesmanship and the firm attitude of Your Excellency’s Government, the
South African question would not have been nearer a practical solution. The
recommendations of the SBouth African Commission of Inquiry, so far ns the,
go, are indeed satisfactory. I do hope and trust that the Union Government will
see their way to accept them in their entirety."”

The Hon'ble Mr. Surendra Nath Banerjee :—" My Lord, my
first words on this ocoasion will be words of congratulation to the Hon’ble the
Finance Minister for his clear and exhaustive financial statement. The
Statement may perhaps be lacking in somo of the superficial elements of
attractiveness ; it may seem a bit prosaic, and a trifle gloomy ; but, My Lord,
in the simple, clear, direct presentment of the situation n.nd in t;h_o evident
anxicty which it displays throughout to place the fullest information before
this Qouncil and the country, it will stand favourable comparison with
previous financial statemonts and will afford a m.! nable guide _to the exposition
of our present financial position. My Lord, in the opening words of the
Financial Statement, the Ion'blethe Finance Minister says that it is his
earnest wish to maintain the friendly relations between this Council and the
Financial Department which have been hequeathed to him by his great
predecessor. %paaking for myself, and I may claim to speak also on behalf of
the non-official Members, I may say that wo warmly reciprooate the sentiment.
I may say that both in regard to his Department and other Departments the
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realisation of that ideal will largely depend upon the attitude of these
"Departments and the spirit which inspires them under the control and guidance
of their honoured chiefs. ' My Lord, official and popular opinion will sometimes
differ ; we cannpt always sce oye to eye with our official colleagues in this
Council Chamber; there must be differences of opinion and occasionally they
~will be expressed with considerable empbasis, but, My Lord, an atmosphere of
vcharity, and of jolerance, of mutual esteem and mutual regard will go far to
exercise & soothing influence upon our deliberations and soften the acorbi-
ties of our debates. My Lord, an educated Indian taking up the Budget
: Statement and glancing through its es has his attention irresistibly drawn
to the provision under Sanitetion and%gucation. That is his test ; and judging
«of the present financial statement by that test, I must confess to a fecling of
disappointment.! We have only a grant of £100,000 for sanitaution and !
-education.” "My friend to the left, Pandit Madan Mohan Malaviya, asked for
-an extra grant of £640,000; but it was refused, chiefly on the ground that .
_there were largafunspent balances in the hands of Provineial Governments, and °
-that even if t 1eEProvincial Governments were able to spend the grants which
.they had budgdtted for in the corming year, they would have an un-
tspent balance of over £2,000,000 in their hands. My Lord, I cannot
«shut my eyes; no body can shut his eyes, to the force of the
-objection. . But twho is responsible for these unspent balances? GCertainly
‘not the people, certainly(not their representatives. My Lord, I quite
.admit thnli sanitary and educational projects need fo be carefully thought
out and as carefully worked out, but Banitation and Education are the
imost pressing amongst our problems, As regards Sanitation I will say this that
ithe issues are imiediate; and indeed pressing ; and that delay is dangerous;
for it may maa.ni‘tha loss of human life and the prolongation of human misery.
H;!‘::m ‘my place jnthe Bengal Legislative Council I asked the Government
last session to submit statements showing details of proposed expenditure in
‘connection with Sanitation fnd Education out of the Imperial grants. So far
s Eduation wag oonﬁoma ' my reguéat was complied with ; so far as Banitation
was concerned, -request {vas: reje . My Lord, it seems to me that the
gtrize ;s0lution of,the situation lies in the association of the people in the work—
jthe goading, influénce of popular opinion and popular enthusiasm will spur on
Local Governments and - quicken their pace. There is a-suggestion that I
-would like to make and it is that Committees of the Legislative Councils of
officials and non-officials should be assoociated with the authorities in the matter
of this expenditure. I do hope that an arrangement of this kind, if it goes’
forth with the imprimatur of the Government of India, will expedite the pace;
of the administrative machinery. My Lord, on the subject of education I feel
‘constrained to say a word or so about technical instruction. The attention of
the Goyernment has largely been devoted to literary education. We rejoice:
that it has been so, for,: }vﬂato\;'er national spirit, whatever patriotic impulse,i
Whatever enthusiasm for the publio good exists at the present moment, among'
y countrymen, is due largely. to the beneficent and the awakening influeuce.
of :that ‘educationwhich we have received at the feet of our English instructors.. -
I gratefully;aoknowledga the fact, I am proud to acknowledge the fact in this'
Oouncil Ohamber; in the presence of the august head of the Government of.
Tndia. .} But, {My: Lord," our industriés need to be revived. Thereis a visible'
industrial awakening ‘all over:the country ; it can only be led into fertilizing -
<hannels by technical education. The Government appreciates the nced of
technical education; indeed the Government of Bengal proposes to establish a
teochnological insi\:i}gte,’* I hope and trust it will soon Yo an accomplished fact.
AT B_ut.\MjT Lord, there is a oloud no bigger than a man’s hand which
darkens the horizon in Bengal at the present moment. It is proposed to trans-
fer the Bibpur Engineering Collége from the vicinity of Caloutta and establish |,
it ‘in * Dacca, *making ‘it a part of the Dacca University. e have not the
glightest objection to there being arc lingincering College at Dacca, but it
-would be a deplorable blunder to remove an engincoring college, fully equipped
for -all» branches of . engineering- education, from the vicinity of a great
industrial centre like Uflcutta. Ithink in this matter I amn speaking with



BUDGET, 1011-15. 993
[ 241 Marcl, 1914.] [ Zfr. Surendra Nath Baneijee.)

some confldence and voicing the sense not only of the Indian, but also that of
the local Avglo-Indian community.
* Intimately connected with the question of sanitation is the question of the
waterways of Bengal. Our river system isin a deplorable condition and is n
-source of auxiety to the public aud the Government alike. Many of our rivers
havesilted up, or are fast silting up; and what has been the result? The drain-
nge of large areas has been interrupted and the country avound has beem
-exposed to the attacks of malarious fever. In the Jessore district thore has becn o
sensible decrease in the population owing to the ravages of malaria. The same
-story is repeated in Nadia. In the Dacca distriot the Dhabaleswari river is
silting up. A waterways committee has been appointed and my friend over
there is o member of that Committee. But we want funds.

“It isno use elaborating large projeots of drainage or irrigation, when we
have not got the money. Looking over the socretary’s memorandum, I flnd
no provision made for any scheme of water communication in Bengal. Possibly
it is due to an omission on the part of the provineial Guvernment, but I do
hope and trust that if any such scheme Ue laid before the Hon'ble tho
Finanoe Minister later on, he will give it a sympathetio and indulgent consider-
-ation. I rejoice to find, My Lord, that the Italinn system, benificazione, has
engaged the attention of thc Government of India. It isa doubls systom of
irmgation and sanitation. It is associated with a great and houourzg nawme,
that of Leonardo da Vinoi, who was-not only the greatest painter, but also the
greatest engineer of his age. It has now been in operation for several centurics
in Italy and has yielded admirable results. Tho central idea of the system is
to raise the level of the land and to deepen the level of the rivers It is expen-
.sive, but it is remunerative as well as sanitary. I hope and trust the Hon'ble
Member in charge of sanitation will experiment with this system in large
areas seleoted for the purpose.

* Intimately conneoted with the question of waterways is that of railways,
and here, My Lord, I must sound a discordant note. Our Ruilway expenditure
has gone up by leaps and bounds In 1910-11 it was 74 millions; in
1918-14 it was 12 millions and more; in 1914-15 the budgeted grant is
nearly 12 millions. My Lord, though the Capital expenditure on railw;ys
amounts to nbout 848 millions, the earnings are only 1-14 per cent,, very inadc-

uate indeed, looking upon the matter as a commercial enterprise. I do not in
the smallest degree desire to minimise the value of rajlways. They serve to
develop the country, mitigate the horrors of famine, offer facilities to the
travelling publio and are most useful for strategio purposes. Noune-the-less, My
Lord, I ghmk it is the uuiversal sense of my oountrymen that no railway
.construction should be undertaken, exca{:t it bo for protectivo or strategic pur-
poses, unless upon commercial lines and financed from capital. I believe that
also was the view of Sir Guy I'leetwood Wilson.
. “ ¢ T must not allow our railways,’ said he,  to be, oven temporarily, a net
burden on the Indian taxpayer.” But, My Lord, there is an ominous note
of warning in the Financial SBtatement which has been laid before us. There
‘is an unallotted balance: I hope and trust that no ]portion of that balance will
be devoted to railway commitments. But this is what the Financial Statemont
says :—* It is desirable to have an unallotted balance to assist in our heavy

capital commitments.’

“One or two words more and I have done : first, with reference to opium
rovenue, My Tord, I think the Imperial Government ought to come to our
resous. Our fluancial system has been dislocated, and it has been dislocated
largely through the pressure of British public opinion. When that opinion has
been paramount in our counsels and we have been {waoticn.lly voiceless in the
matter, it is onlly meet and proper that the Imperial Government should come
forward and help to mitigate a situation which was of their making. Senti-
ment is not sentiment worth speaking about unless it involves sacrifice and its
sincerity proved by such sacrificc. Let me not be misunderstood. I do not
for a moment advocate the retention of the opium revenue. I do rot think
wo should ever have had such a revenue at all as a part of our fiscal system, tor
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it entailed the ruin and demoralization of o vast Eopulation. I do earnestly.
hope that Your Excellency's Governwent will plead for compensation for the
loss we have sustained. .

“My Loxd, I find that our military expenditure has beon rapidly increasing..
In 1911-12, it was £19,265,000 : to-t{ay the budget statement puts it at
£20,600,000 for. 1914-16, which is slightly in excess of what it was in the
rovised estimates for 1918-14. £83,000 have been added as additional
y to officers ip the British servico owing to concessions which have been
made to them. Not for one moment do I say that these officers should
not get the incredsed pay. II the concessions have been made to thewn, it is
right and Pwﬁer that they should get the increased pay, whether they sorve
in India or in Bigland. But I claim it as a matter of financial justice to India
that this moneyj ought to come from the Imperial treasury. The Indian arm
sorves as an Imparial reserve : it has been so used in the past and it will
continue to be %o used in the future. 'This point was pressed with great insis-
tence upon tho attention of the Welby Oommission. As a maiter of Imperial
justice, I think the Imperial Government ought to pay for that portion of the
ndian army which is in excess of our requirements and which is in the nature
of an Imperial reserve. At any rate we pray for this small ocontribution
towards the partial redemption of a long-standing debt.

“ My Lord, one word with regard to our provincial finances. Next year:
our in-m'moia.l system will be revised. Well, My Lord, Bengal is now prac-
tically in a state of bankruptoy. In the budget of 1914-15, the expenditure-
comes up to about 7 crores (I am stating it in round numbers), the revenue
oomes up to 8 crores, the deficit being about 1 orore and 8 lakhs, This is an
undesirable state ‘of things, and this bankruptey would have been fatal but for-
the Imperial doles. My Lord, a province ought to bLe self-contained, and
therefore the provinoial settlement should be so revised that we should be-
able to pay our own way without assistance from the Imperial Government.
I haveas tion to'make with.regard to Bengal. The land revenue oannot
be mumms a permanently settled Province ; you give us half the stamps.
and balf the assedsed taxes. : What I would like to suggest is that the whole of
the stamps and the whole of the assessed taxes should be made over to us. Half
of the excise, the whole of which we now have, may, if neccssary, be made over
to the Government of}India, for we cannot overlook the danger of havin
excisec as a purely provincial revenue There is the risk of the provinci
suthorities, of course I refer to the underlings, of stimulating the growth of
the revenue by ‘incréased consumption. Thus, according to my suggestion'
(I have worked out thd figures and will state them? if we have the whole of
the stamps, the whole of the assessed taxes and half the excise, we should have'
Rs. 8,57,00,000 in plade of the Rs. 2,82,00,000 we now have : that is to say,
65 lakhs in addition to the present revenue, which would nearly make tgo'
situation equal. : '

i i El s - .
t 4 *“ My Lord, I desire to associate myself tlmrou%ﬂy with the expression of
debp gratitude ‘which' has been conveyed to Your Excellency by all those who:
haye spoken in oQnnegtion with your labowrs in regard to the Bouth African
question. The matter has been:settled. I cannot say that it has been finally’
sottled. All Tndin feels this, that it would not have been so settled but for the.
courageous and the noble statesmanship of Your Excellency’s Governmenat.
This constitutes another of those services which will enshrine Your Excel-
lency’s name in the grateful recolleotions of the people of this country. 5

. “One word 'more and I ain done, I desire to record my most emphntio-.

protest against the observations of my friend Malik Umar Hyat Khan. He. .

says that .public opinion demands more drastic press measures. Publio,
opinion demands, if I have rightly understood the trend of public opinion,.
that the Press Act should be modified, if indecd not altogether repealed.
I feel it my duty, from my place in this Council Chamber, to strongly protest’
against observations whith may lead to a misunderstanding of public opinion.
on this subjeot.”

o — e k= . ay s
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The Hon'ble Maha.ra.]ia Manindra Chandra Nandi of
Kasimbagzar :—‘ My Loxd, congratulate {he Hon'ble the linance
Member on his lunocid and exbaustive cxposition of the Budgoet. It is to he
regrotted that the conditions which uniformly faveured the period during which
the Hon'ble Finance Member's distinguished prodecessor held office should be
absont on the threshold of the How'bis Membor's assumplion of office, and
that his first Financial Statement should have bean made under the shadow of
famine and a grave finaucial orisis due to the recent bank failures. Wa all
recognise the neod for caution in theso ciroumstances. Muoh will depend on the
rainfall during the next south-west monsoon. S8hould the rains be timely and

. abundant the famine conditions in the United Provinces and elsewhere will
pass. Bhould the rains fuil, which may Heaven forfond, the country will be

aco to face with a grave calamity and the budget estimate of Rs. 45 lakhs
under the head of IFamine Refief may be indefinitely exccoded. 'Lhe
revised estimate for 1918-14 shows £g'4'c|.84; nmillions ns total rovenue and
£88-699 millions as expendifuro, or a surplus of £R8B5 millions. In the
budget estimate for 1014-15 the revenue is somewhat better, £85070
millions, but the expenditure is £87-029 millinns, showing a deficit of
£1'950 millions. The Imperial surplus is estimated at £1,280,000 against an
Imperial surplus of about £1} million in 1918-14 In the Budget under
discussion some economy has besn oxercised under hends of expenditure 1net
from ordinary revenue. Out of these I shall refer only to Edueation,
Banitation and Medioal, the latter two heing eomprehended in the
terin Medical. Between 1910-11 and the estimate for 1914-18, it is pointed
out, the scale of ‘expendituro under Education and Medieal has practicall
doubled. With submission, I may venture to remnrk that the real test is
whether the expenditure under these heads is adequate and commensurate
with the requirements of tho country. The Hon'ble Finance Member proposes
to mako reourring grants of £60,000 for Bduoation and £40,000 for Sanitation.
These are recognised as the primary objects of the polioy of the Government,
but financial conditions do not permit of a larger grant. The Hon'ble Member
‘holds out a hope that next year, if circumstanoes ave propitious, the Government
may give stronger practical proof of its sympathy. e are thankful for this
assuranco, but ¢ should like to ask whother it is right that the shears should bhe
applied to Education and Sanitation, the importance of which is frecly recog-
mged, whenever the need for economy arises. The Hon'ble Finance
Member observes that the large donations already made by the Central Govern-
ment have gone far beyond the immediate: spending power of I.ocal Govern-
ments. Surely it is not meant that Education and Sanitation in India Lave
reached n stage of efficioncy at which further expenditure would be a waste.
As a matter of faot the expenditure under these heads is far below what
is wrgently called for in the inlerests of the country. No amount of
expenditure on the improvement of sanitation could be regarded as extra-
vagant, for thé health of the population is the most valunble asset of the
Government themselves. To say nothing of such terrible scourges as plague,
‘small-pox and cholera, the far reaching evil effects of malaria arec beconing
visible in every part of the country. It is sapping the vitality and the man-
hood of the whole population. Malaria is a distinctly preventable disease and
much could be done for its ahatement if provision were made for liberal funds
to grapple with it. 8peaking at the foundation-stone-laying ocreniony of the
COnlcutta School of Tropical Medicine on the 24th of last month, Colonel G. P,
Harris, Inspector-General of Civil Hospitals. Bengal, mentioned that such a
-school was in existence at Naples and possibly e'sewhero in Italy. He pointed
out that the conditions in Italy are somewhat similar to those found in India
.and proceeded to add :—* I draw attention to the work donein conneotion with
silting operations with a view to the prevention of malaria and which may
Erove useful in Bengal." The only reason why the work done in Italy is not
sing carried out in Bengal is the paucity of funds.

“ Turning to Capital outlay on non-revenus issues we find that the reviged

-estimate for 1913-14 shows an outlay £12,187,000 on railways and £1,330,000
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on irrigation. The hudget estimato for 1018-14 on railways was 12 millions but

this has been exceeded in the revised estimate, "'he Hon'ble Finance Member-

says that his predecessor was ablo to provide in 19.8-14 for a railway pro-
gramme of £12 millions. It was announced sometime ago that this figuro

wounld be repeated in 1014-15. Accordingly, the £12-million standard bas.
been maintained in the budget now before the Council, although the Hon’ble-

Financo Member is unable to give an assurance that this will be dono in future.
Bosides the Beoretary of 8tate's bills on India, a rupee loan of b crores, subjeot
to the usual reseryations, is announced. "This wilP be the largest loan ever
raised in India in 4 singl® year, and as it will be spent on productive works,
no_exception canihe takenito it. Itis always desirable that the Public
Debt of & country!should be'raised, as far as possible, in the country itself. I
welcomo the decision of the Government to raise the maximum of deposits in
the Postal Savings!Banks in /a single year by a depositor from Rs.” 500 to
Rs. 750 and thef total amount in ordinary deposit from Rs. 2,000 to
Rs. 5,000. In view of the failure of & number of banks and also bearing in

mind the fact that'the principal sufferers were people of small means who

usually deposited their Savings iu tho Postal Bavings Banks, the expansion

of these Banks will be a guarantee of security which will be appreciated.:

throughout India.”

The Hon'ble Rai Sita Nath Ray Bahadur :—* My Lord, it has-
become, so to speak, a time-honoured custom, more particulm-ly with the non--
official Indian members of this Oouncil, to ace their oriticisms of the-

Budget with congratulations to the Hon’ble Member in charge of the Finance

Department, who 18 supposed to be the dispenser of bounties and giver of doles..
But I need hardly assure my Hon'ble collaa%;ea that it is no conventional,.

bIE' t sim'zq:::hresI amlt h frtfog] con| ] tullt:tions fth]I to ﬁ;olﬂ:r to tﬁhed Hon'ble,
nance Minister {for the ability he ispla in ing a Budget, pro--
viding mnot onlwc.re’éain Lpgnditup: un({' " 5 at
dispensing the cust mu'? doles and at the same time showing a tolerably large
surplus without imposing, as was once apprehended, any extra taxation : and
all this he has aone_ in {the face' of adverse and unfavourable circumstances,
more or less dueito the vagaries of the weather god and the practical anni--
hilation of the large windfalls from opium.

‘“ By the bye, speaking of the opium revenue, that is, the attenuated

revenue that we shall now get from opium (2} orores rupees) and contrasting

|

it with the opium |revenue of any previous period, taken atrandom, say, of '
1880-81, which showed a revenue’of about 8 orores of rupees, we find what a |
sacrifice has been made for a sentiment : and all this at the bidding of a few .
moralists at Home ivho jwanted to appease their moral susceptibilities at the -

expense of poor India. : : .

i With the j‘aptiﬁai&d;.tinction of this huge revenue in the near future,
it is particularly desirable that the Government should be a little more cautious
and {oimulmspleut. in: i;l;t_s;'ama.rlter of the ever-growing expenditure.

b i It may: besaid §in’ this Connection, that there is no use in crying over

ilt milk, but ‘what 4vé'do deplore is that such & huge sacrifice should take

s
place in’ a' poor country like India, where famine, not to speak of scarcity, is.

something like a permanent fixture. There is scarcoly any other country in
the world so dependent for its orops on the vagaries of the weather god as
India. The thing is that, for want of industrics and manufactures in the
country, about 72 ‘per’ cent of the population have to depend for their sus-
tenance on agriculture and agrioultural pursuits. There are, I make bold to

assert, other causes besides climatic conditions which account for the recurring -

famines in this ‘country.” V{Eyen now large tracts in the United Provinces an

soine areas in Central India, Rajputana and the Bombay Presidency are under
‘the visitation” of * that  grim ‘speotré of famine, and I understand more than’
25,000 people are"in receipt-of “gratuitous relief at tho hands of a generous
Government'; which, it is very gratifying to add, has laid it down asa
maxiin that no human life shOqu be lost, not one man should die, for

er all important heads, but also-
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want of food. Though it is very menerous and laudable of ihe Govern-
ment not to allow & single man to dic of starvation, the attendaunt or inci-
dental evils of famine are 50 numerous and so far-reaching in their effects
that it is not so easy to devise suitable means to mitigate the ovil results that flow
from famine. Not only the victim is reduced to n state of chronic indebled-
ness, but his whole domestic polity is so disrupted that it takes nearly a
whole life before he can be rehabilitated into his former condition. I admit
that agriculturists who have enough lands and other classes of people,—namely,
those engnged in trade and commerce and others following some professions,—
are now much better off, more prosperous than what they were forty years
ago. I admit that on the whole people are now-a-days better prepared
to face famine and that agriculturists who have enough lands do not feol the

. pinch of famine ; but it is the small and petty cultivators, the non-agriculturists,
the artizans, the day labourers and the poor dkadralogues, who are the greatest
sufferers from famine. Though symptoms of growing prosperity are visible
in the increasing use of the luxuries of civilised life, there can be no denying
the fact that in no other ocivilised country is famine so recurring as in this
conntry. It is to my mind due to the following causes :—

1. With the increase of population the number of the unemployed is
growing larger year by year.

“ 2, That between the zamindrs, merchants and traders big, or small, on
the *one hand and the very large and growing body of agriculturists on the
other hand, there existed, and even now exist, several classcs of people who
from generation to generation were wedded to and followed different branches
of trade, different callings and different branches of art, and they acquired
a certain degree of efficiency and gkill by sticking to a particular art or
industry and thereby earned encugh money for their sustenance ; snd it must
be remembered, in this conneotion, that the purchasing power of a rupee
was far greater than it is now, as all artioles of food and other necessary
things were much cheaper than what they are now. But, as it is not possible
for products of hand lahour to compete with the machjne-mnnufgctured
articles of Burope and America, far less for hand-loom-made cloths to compete
with the cotton-manufactured articles of Lancashire, the result is that
numerous olasses of people, Hindu and Mohammedan, consisting mostly of
petty traders, artizans of all grades and classes and wenvers, havo %een thrown
out of employment, thrown adrift into this wide world without anything
else to fa.]ll:l':ack upon ; and it is theso olasses who are the greatest suffcrers
from famine, who have materially swelled the rank of the unemployed- M
Lord, I crave Your Excellency’s indulgence for speaking out the plain trutﬁ
that a :partial increase of crimes, of which we hear so much now-a-days, is
due to these economic causes, is due to what is called in plain language, want,
due to want of employment. Pray, remove the want ; find out the means for
keeping the idlers engaged ; all will go on well, for itis the idlers who hatch
"the greatest mischief ; with a belly-full there can be no murmur or gramble.

“I therefore respectfully pray that Government should do all it can to
promote the industrial development of the country. Half-hearted measures
will do no good. The first ans foremost step in that direction, in my humble
opinion, would be the immediate establishment of & large and properly equip-
ped Technological College in a busy centre of commerce and industry and of
technical institutions, for the present at least, in all provincial capitals.
‘While Government has been generous beyond expectation and has with a
bountiful hand supplied amp?e funds for truly literary education, while
Government has been profuse 1n supplying all the institutions of a oivilised
life throughout the country, it is deeply to be regretted that the same measure
of liberality has not been extended to the promotion of knowledge which
would go to stimulate the arts and industries.

‘If there is a revival of arts and industries, if the numerous classes of
people who formerly subsisted by arts and industrics can resuscitate their
former trades and callings and find markets for thoir articles and thereby
acquire enough money, we shall hear less and less of famine ; for, broadly
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speaking, it is not so much the dearth of foodstuffs which creates famine, but
dearth of money with which to buy foodstufis.

“ We are glad, My Lord, that the Railway Board has been reorganised, and
that some changes have been made in its constitution ; the result being that
the Board, instead of being comprised of exclusively.three railway men, would
henceforth have one member with financial and administrative experience,
and we are glad that Mr. Gillan, who has deservedly acquired n great financial
reputation, has been taken in as a member of the Board. But, My Lord, T
regret to observe that the present opportunity has not been taken advantage
of to enlarge its sphere of usafulnassg;tnking an outsider as its member—
I mean a commercial man, with large commercial and administrative expe-
rience, and one who has had 'ito contrel and supervise large factories and mi.fls
I dare say a commeroial mdp with large experience of the country and its
requirements wonld infuse & new spirit in the administration of the Board.
1t 1s said that the Railway Board is out of fouch with the Indian publio
opinion and more cspecially} with the Indian commerocial opinion, otherwise
a proposal like the one now before the Calcutta Port Facilities Development
Oommittee involving sacrifice of orores of rupees,—~I mean the proposal of
removing the entire jute trade from Hatkhola, that is from Caloutta to Cossi-

ur,—could not have been'mooted, far less seriously entertained. But, My
rd, which is more congested, Barabazar or Hatkhola? And why has no pro-
posal been made for removing the piece-goods trade from Barabazar P Because-
our Marwari friends have the weight and support of the Bengal Chamber of
Commerce nt their back. However, we trust and hope that attempts
will henceforth be made to oconsult Indian commerocial ‘opinion in the
administration of the Railway Department. It is w : gratifying that
such & large sum as 18 crores of rupées has been allotted !for capital
expenditure on railways. With the very large additions already made
and going to be e toawaggons we hope the complaint of the Indian
jute and coal mershants for :the timely supply of ms will ‘'meet with
sympathetio response. "It is said that very little heed is paid to the demand

of Indian merchants for wa; ns, and the result is serious loss. :
" My Lord, i\"]:ile ';}m this, a'few wordsabout a cognate subject would not, I

think, be out of place here. | I mean the natural waterways of the country,

which I look upon as the twin sister of railways ; and I say it has an important

bearing on trade and commerce. : But, My Lord, the regret is that the subject -
has never received that degree of attention which its importance demands.
This country, more particularly Bengal, has been blessed with a magnificent
system of rivers and other water channels ; they are most advantagéous to the

country in several ways, but in the eyes of a merchant their principal use lies |
in furnishing easy and cheap—I: say much cheaper—means of transport for
merchandise. . They are {he principal means of developing the trade of the .
country. It is a common experience and it is well known that, while there is
no great urgency for rapid transport of partioular goods,—that is, when there is '
no urgent denand ‘and the market is not sufliciently tempting,—merchants and |
traders invariably prefer to send.their goods by steamers, flats and even country !
boats ; for tli'g’ireight is much cheaper, there 1s less wastage and articles are not |

phy o g

so much damaged in transit. But the Railway Department, and I may go a little :

higher up and say that the Government, has always looked upon these rivers :
with a jealous eye as so many rivals to the railways, as they are supposed to take
away a good deal from the earnings of railways ; and no money, at least, not
much money, has ever been spent for improving those rivers and keeping them
navigable ; and the result is that most of the rivers have silted uﬁ). can cite
numerous instances of rivers in Bengal, commencing from the Bhagarathi near
Murshidabad down to the Dhaleshwari and Buriganga near Dacca, which once
deep and navigable, affording easy means of transport to the country products,
are now high and dry. ; These rivers are hardly dredged and the Local Govern-
mont has not money  enough, at least cannot spare enough money, to bu
powerful and oostly drodgers; nor bas it sufficient means to keep men with
oxpert knowledge at its disposal for this purpose. '
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“The Calcutta mereantile communities, both European and Tudian, have
been strenuously urging for some time for a Grand Cmm{ conneoting Calcutlta
with Eastern Bengal by a dircet and short route, and Alr. Lees has elaborated
the project of n Grand Trunk Canal which, if carried out, would go to provide
a very safe, short and chenp channel for the carriage of all articles of merchnn-
dise, specially jute, rice and piece goods, and I say there is no room for jealousy,
. for, even in the present state of trade and commerce, hoth the Eastern Beneal
and tho Oentral Bengal Railways find themselves utterly paralysed in coping
with the daily expanding trade; and I say the capacity of the Eastern Benga
Railway will be taxed to its utmost on the opening of the grand Sarn bridge
and, secondly, on the O{lﬂnillg of the Sara-Sarajgange Railway and other pro-
. jected railways in the districts of Dacca and Mymensingh. I therefore beg to

suggest—rather I beg to urge with all the omphasis I can commnnd—that, takin
the railways and wa.?erways as two branches under the same hcad—interna
communication as they surely are and nro so treated in all the great countries
of the world,—a portion of tho aunnual grant of 18 crores of rupees
for expenditure on railways, say to the extent of a crore of rupees a
ear, should be utilised partly in improving the existing channels which are
ast deteriorating and partly in oarrying out the Grand Trunk OCanal project,
whioh, it is said, will be sufficiently remunerative. It may be sa.itf that a
waterways committee having been receutly established in Bengal, it is the
function of that committee to deal with the subject which pre-eminently
concerns Bengal. In answer to that I may say, being a member of that
committee and knowing full well its working, that it is beyond the power
and resources of that committes and, for the matter of that, of the Ben gal Gov-
ernment to tackle this subjeot successfully. It requires men and money which
the Provincial Government has not got at its disposal It is a subject for
the Imperial Government to take up, and it should be treated as such. For
Isay the natural waterwhys are an indispensable adjunct like railways in
promoting trade and commeroce.

‘ Before concluding my remarks on railwa.{a and milwnr grant I beg to
suggest that, like theg-Enat Indian Railway (the premier railway in India and
amodel of good and eficient management), every railway should have an
Advisory Board, and I commend this suggestion to the favourable consideration
of the Railway Board. My further suggestion is that every such Advisory
Board should have one Indian commercial member in it, for the very presence
of an Indian member will have very good and salutary offects in differont
directions.

“ Lord, Your Excellenoy's recent announcement at Bombay in connco-
tion witﬁ the Department of Commerce and Industry and the Commereial
Intelligence Department, for bringing them into the closest possible contact
with the commercial community, has our hearty approval.

* Before ooming to a close, I beg to say a few words on the present bhank-
ing crisis which bas overtaken some of the swadeshi banks in the Punjab
and the Bombny Presidency. The collapse of so many Indian banks and the
consequent failures of several Indian firms in those provinces are calamities
too big to be blinked at. We cannot yet realise what their cumulative effect
will be upon the industrial development of the country, but this far is cortain
that they will set the industrial davelcn{)ment of the country fifty years
back, if not more. In a commercial crisis lilke tho one we are passinf through,
it is indeed very reassuring to the commercial publio that the principle of Your
Excellency’s generous and sympathetio policy declared at Madras should have
found an echo in the speech of the Hon'ble Finance Member that the Govern-
ment, through its accredited agents, the Presidency Banks, would always be
ready to assist such banks as conduct their business on sound lines. The
Indian commercial public would like to know in what circumstances, and
under what. conditions, an Indian-managed bank would be entitled to ask fur

financial aid from a presidency bank.

“ After what has happened and transpired and the dire consequences which
bhave resulted from the almost simultaneous failures of the several Indian-
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managed banks, entailing immense loss and untold miseries upon the Indian
investing public, there is no denying the fact that it has now become necessary,
in the interest of the unwary investing public, that some sort of ,banking
legislation should now be undertaken. But we trust and pray that no drastic
‘legislation should be undertaken which would gé to put a slog to ‘further
banking enterprises in this country and in consequence retard the
- development of Fhe country, for. I say that industrial development greatly
"de entg:::lm the ; financial assistance it may legitimately hope to have from
Indian banks. '
“ My Lord, as one hailing from Beugal and intimately connected with the
 district of Dacca, I beg to express, on my own behalf as well as on behalf of my
. countrymen, our congratulations on the happy conception of the scheme of

: gonoentration oﬂ; troops of all arms at Dacca and the exocellent results which

i have been secured and the| successful manner in which the whole thing bas
{ been carried outtand the.very good impression which it has produced on‘all
 classes of people; Though it began in fright and alarm,'it “ultimately ended in
¢ pleasant surprisés and in establishing pleasant relations between the European
! soldiers and the jpeople; and, what was more, in convincing the people that
: behind the single district magistrate and the policeman, there are latent forces
i which can be summoned at!a moment's notice and which are large and strong
! E:l?ﬁghlto orush! the wicked and to defend and to stand .by theloyal and the
ithful. ! i

“ My Lord, oue word n!loro, the Report of the Solomon Oomniission is out;

the Indian problem in Bduth Africa, which was at one time distracting the

{minds of the Indian Public/now seems to' be within the dprosgect of a happy
an

-{solution. The feeling which is now uppermost in my min in those of my

bold and sympathetio‘attitude whi

this . guestion, and I may add thatithe Eros%otive solution of this perplexing
§p’esh¢n will be ntirely due /to Ydur Excellency’s noble exertions on poor
nd.ia',hoha.l‘f"; ) . L 'I}EZ' . - .

Lo y . S [ . ! ;

i The. Hon'ble Sir. Fazulbhoy Currimbhog :—* My Lord, the
;Hon'ble Bir; William Meyer.should be folicitated upon his o%anness and his
‘desire to carry the public with him. {In the explanatory speech’with which
the laid the Finaricial Statement before us early this month he appears to have
fbroken through idepartmentals reserye and to have overstepped the customary
;lines. ' It is to be hgfcd‘that he will; develop his policy of popularising the
"annual budget by f :

Your Excellency was pleased to take in

‘ ler expladations on abstruse points of Indian finance. |
{ | My Lord, interest in the budget under discussion centres infer alia round
;two features, (1) ' the ‘caution? in estimate uecessitated l:% the prevalence, of
“famine conditions in’parts of the United Provinces, the Oentral Provinces,
‘the 'ng:b&y’ Présideawy and the Pqnjab ; and (2) the unallotted balance -of
2£1,280,000; ﬂeiﬁg'thé_expeotéd'; Imperial surplus in 1914-15, kept by way of
ia reserve ! to| assist us':in our heavy oapital comnitments,’ notwithstanding
{ths capital ex pedditueof £17,900,000 as against £17,26,000 in' the current
'year. ‘iNow,} a discussion ‘of’ the first point will not be profitable. The finan™
‘cial results of the énsuing year alone'will show whether the caution is or is
not justified. Oriticism would be premature, despite of the finding of the
Indian Finance Commission : . :
. * “Caation’ . ey ,:.' Las '_baen carried rather further than was necessary in recent years.” i

. “The first budget of a new Finance Minister in a_period of stress must

* ' proceed upon the acoustomed' ‘cautious lines. An innovation is justifiable

- only on the restoration of ‘normal economic couditions and after the year's
© " experierice’ has 'disclosed - the . possibilities ‘of advance. But the proposed

"% ..reserve requires fuller explanatiod in. the light of the allotmonts for capital

~éxpenditure. ' -It.is difficult :to see how such a largo sum as two crores jof

rupees, roughly, is necesiary during the year to meet sudden calls for our-

capital hab%lities.'lj ' Aocofdmg]to the technioal advisers of Government, there_is-

countrymen " is pne of deb and sincere gratitude to Your Exoellency for the
4

industrial -
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no scope for large outlay on productive irrigation works and New Delhi.
Ample provision has likewise been made for outlay from Provincial balances,
repayment of India bonds, eto, and Local Loans. Any unforeseen and un-
avoidable expansion of expenditure under these three heads is unlikely, unless
the spread of famine neoessitates heavy outgoings in agricultural advances.
But the Hon'ble Bir William Meyer's anticipations would discount the chances
of this last contingency. = Then remnains the principal item, railways, for which
liberal provision has been made, the allotment for 1914-15 being equal to that
in 1913-14, the highest since the Mackay Committee. Any extia demund for
railways during the year is improbable and unjustifiable alike How is then
the large unallotted balance of £1,280,000 nccessary to be puttio asort of
reserve in view of ‘our heavy capital commitments’? This isa point on
- -which explanation will be welcome.

“ My Lord, in connection with these Indian railways, I beg to invite your
Excellency’s attention to three points, (1) the account of capital expenditure
incorporated in the Financial Seoretary’s Explanatory Memorandum, (2) the
appropriation of the ‘net’ profits, and (S}the special loans raised for financing
railways. ‘With regard to the first point, I submit, that the summary of details
of the budget grant for open lines given in paragraph 226 of the Memorandum
should be more complete. The absence of fuller particulars deprives the public
of information most necessary for a correct judgment about the capital require-
ments of our railways. ‘Ihe amounts allotted are at present shown under two
heads, ‘HRolling stock’ and ‘other items,’ without differentiation between
renewals and additione under each licad. This handicaps publio oriticism about
the commercial value of the railways. Buch detailed information in the
Memorandum alons can show what proportion of the total expenditure for
renewals should be charged to revenue account and what to capital account.
The present system of appropriation to tho general revenue account of the
‘net’ surplus after deduotion from the gross profits from railways of
the working expenses and interests, is likewise unsatisfactory. Renowals,
as distinguished from other improvements, are the first charge upon revenue,
In the oaloulation therefore of the net railway income due allowance must
be made for-them. Nothing can be legitimately olaimed as net profits
until renewals have been fully provided for out of the revenue. It may
be that in a lean year thore is no surplus revenue out of which to make
the provision; it may likewise be that even in a normal year the surplus
revenue is insufficient for the purpose. And yet renewals must be financed,
and capital expenditure on that head becomes unavoidable. To provide
against such contingencies the principles oi sound finance would suggest

e oreation of a permanent depreciation fund out of the abundance of
prosperous years. It is false economy to appreciate the surplus income from a
concern and leave unprovided the wear and tear of the mechanical appliances.
It is indeed wurged that provision is at present made periodically for renewals,
but the point is that the principle of the arrangement by which the oapital
employed in the concern is annually added to, not only for additions and other
improvements but also for renewals, is neither sound nor profitable. The fact
that the, surplus profits from railways go to swell the general revenues out of
which theé multifaridus demands of a complex and progressive administration
are met, makes the question something more than one of accounts. A false
idea is conveyed about our financial position, encouraging demands for liber-
ality in expenditure, while the commercial results of the application of loan
capital to renewals are obscured by the imposing figure of surplus profits.
I must not be misunderstood. I attach the greatest importance to these
renewals. They are absolutcly necessary. Constant watchfulness against
dopreciation alone will maintain the railways in an efficient eondition,
It ‘follows :as a corollary that the surplus income after payment of working
oxpénses and interest charges should be applied in the first instance to
defrayal of ; the cost of remewals, the unspent balance alone being cairied
to the geueral account. My submissions accordingly are that in the future
the ' details'of renewals and additions should he clearly shown in the afore-
said summary under each head scparately, and that allowance should be made
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for renewals out pf the sur¥lus income. The question of a railway deprecia-
tion fund must bg reserved for future consideration.

“ But the spdoial railway loans demand immediate attention. Before I
offer any remarks: on the subject, I must congratulate the Hon'ble Sir William
Meyer upon his loan policy. { It marks an advance, and will meet with uni-
‘versal approval in India. - Educated India fully endorses the view that Indian
capital should be ntilised to the fullest extent in-our reproductive works. The
Hon'ble 8ir William Meyecr deserves our thanks for his intended move in this
direction. - But Gtovernment.;should be plﬁpared to go further, and, as r maiter
of general principle, should decide that our reproductive loans must in the
first instance be; raised in} India, and that the London market should be ex-

loited only for|the unsubscribed balance. The community looks to the

on’ble Bir William Meyer for the initiation of this larger policy which is only
a development of jthe po icy the has tentatively adopted in the present Dbudget.
He has justified hjs action in increasing the amount of Rupee Loan by excellent
reasons. The exigencies of olir Exchange policy and the desirability of creating
additional gilt-edged securitiés for the invastment of Indian capitalsupply other
cogent, reasons. Prémd faéie,an increase in our sterling debt is a menaceto our
Exchan lioy in so far as t inoreases our annual sterling liability. Fears may
be entertained thatthe most imposing Gold Standard Reserve located in London
will fail to support the sterling exchange shoull our Home charges be
abnormally inflatgd. The lésser the amount of theso charges the greater is
the security against a falling exchange. But in disregard of ;this almost
axiomatio truth, bur sterling liability is advancing at a rapid rate. 'In 1904-05
the total sterling| debt stood at over £182 millions and in 1911-12 at over
£178 millions or 4n-advance of 85 per cent in seven years, while the railway
sterling debt nearly trebled during the interval, the figure for 1911-12 being
£109 rillions as| against £40 millions of 1004-05. The annual interest char-

es upon the to oed pbout 50 per cent during the period. The position
has‘'not materially im toved! despite [of the recent expenditum for discha

f debt, in oon&bcgza_nn .of thesadditions to our sterling debt sidce 1911-13.

1 |

nd ndxt year :thé Sepretary yof State proposes to borrow £8,000,000 in-
London, ineludin; thes amount {already raised in anticipation. This is not':
sound policy. The ep’lmn' is surely not strengthened by thesc sterling -
transactions. On!the other hand, the : transfer of the loan transactions to the .
Indian market must fesult in®a substantial reduction in our sterling liabi- .
lity, ‘and fo that) extent will :contribute to the success of our Fxchange !
f_o ioy. . These donsidérations: would;prove the impolicy of further applica- |
io

ns to the London market for reproductive loans. ,:

" “The general ' considerdtion that the capital of the country should be
attracted morb #dd more into%sdfe channels of investment would equally '
dounsel &n increasd: in?our rupee loans limited only by the capacity of the!
market and the niéeds of the State. In the considered opinion of the Indian
Finance Oommission,:¢ any refofins ;inducing Indians to invest instead of
hoarding thair"sﬁ.i*m&'shd'uli be ‘greatly encouraged.” Expansion of the rupee’
loans is {one" of ' thé! efféctive ways of doing this The Hon'ble Bir William |
Meyer héa takbn & neCesarily cautiods move forward, although the history |
of ‘this ‘year’d ﬁel_“??ﬂﬁ_e[ﬁ_lb&nﬁ_%dﬁrhich he has alluded in his introductory
age’e'ch, could hdve suggested' a’’bolder experiment. The amount of tender '
(R991,05,300) covered tte loan (R3,00,00,000) three times over and more,
and the average rate of ;accepted tender (R96-€-0) was fair. That shows
wo_ could raise more than five crores without much difficulty.

. “One other qonsideration would justify a change of policy on tho lines |
indicated aboye.}iThe’ rapid increase in our sterling loans is to a large extent -
responsible- for .the. present .depression in Goveroment paper. A few years :
ago, the rupee (paper ;in :spité of : the uncertainties of oxchange, was a
favourite' invéstment in'iEng fn'ﬁd; A stable exchange, far from increasing itg
Eo" ularity “there, has! had | the  opposite effect of attracting the bulk of the

oldings  back to1India‘j:In - 1902 the total amount held in Englind was
20 crores and 36_lakhs,:but by 1912 the total went down to 11 crores and 73
lakhs. The synchfonous increase in our sterling debt furnishes a satisfactory
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explanation. English investors naturally prefer sterling loans raised in
London, and a steady exchange helps them to clear their rupeo holdings on
favourable terms. And the fact l;}mt the prico of rupee paper has Efoen
maintained in India, notwithstanding the importation of this large additional
stock simultaneously with the issue of fresh rupee loans, proves incontestably
the strength of the Indinn market. ‘T'he large increaso (ovor BO per ocent) in
savings banks deposits (from R16,99,19,769 in 1004-05 to R24,69,49,826 in
1911-12) likewiso testifies to the general anxiety for safo investmont. Every-
thing thus points to the conoclusion that, in their own interest as much asin
that of the country, Government should and can safely depend, in a larger
measure than in the past, upon the Imndian market for their reproductive
loans, and should go to the London market in the last resort.

.. “My Lord, the Hou’ble Finance,Minister has referred to the coinage profits
of last year and this year (£5} million upon 25} orores of rupees coined) with
some degree of satisfaction, as tho amount has gone to strengthen the Gold
Standard Reserve. In my humnble opinion, and I am supported by a large
body of public opinion, these profits, however, are of questionable value. 'I‘Eo
policy is unsound ; the whole arrangement is artificial and unsatisfactory. The
system of currency is artificial, requiring o huge Gold Btandard Reserve to
prop it up. The profits from fresh coinage may be imposing and even conve-
nient for the time being, but we ought to realise that we are adding consider-
ably to our future exchange difficulties by expauding the depreciated currency.
The more artificial rupces we havo, the greater becomes our difficulty in dealin
with stm%ing exchange and the greater our dependence upon the Gold Btandard
Reserve ior a firm exchange. The country also is prepared for a gold currency.
The Hon'ble 8ir William Mleyer himself alludes to the increasing populari
of the sovereign as a ourrent coin. His opinion coinoides with, and lends
additional weight to, the views of this Governmment embodied in their despatch
to the Seoretary of Btate of 1011 on the subject of & gold miat. There 18 no
difference about principles. The only practical diﬁioultz is about a gold mint,
and this can surely be overcome by negotiations with the Imperinl Treaswry.
The Indian Finance Commission has left this subjeot of gold mint to be denlt
with by the Government of India. It behoves this Government now to apply
themselves energetically to the reform, and to introduce at an early date an
honest gold currency, .

“ My Lord, the Hon'ble 8ir Willinm Meyer’s policy of laying out Govern-
ment Dbalances through the Presidency banks for the support of trade
marks another agreeable feature of the year's transaotions These advances
would perhaps be more satisfactorily managed by a State Bauk, but the needed
reform is delayed. by the deoision of the Indian Finance Commission to

* have the subjeot examinod by an expert committee, which Government
would do well to appoint soon.

“ My Lord, speaking of this financial committee, I am reminded of another
expert committes, the Army-in-India OCommitteo presided over by Field-
Marshal Lord Nicholson The further substantial increase in our Military
Expenditure next year, which will be the highest since 1904-05, following
closely upon the report of a committee appointed for disoovering the possibili-
tics of reduction, would cause anxiety but for the assurance given by the
Hon'ble Finance Minister that it *implies no setting aside of the Committee's
recommendation’, asthey have not been examined yet. I hope Government
will soon come to a satisfactory decision upon the report and relieve the publie
-anxiety. :

“ My Lord, from Military to Civil Expenditure is an easy step, and one
of the gratifying features about this is that Governweont is anxious to enforce
the strictest economy in the construction of New Delhi. The proposition
does not admit of serious controversy that the Imperial capital should be
worthy of this great Empire as also of the great Bovereign who laid the
foundation " stone. At the same time it is undoubtedly a sound policy
that the cost should not cause a severe and sharp strain upon tho general
revenues, and should be spread over a number of years.
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“ One item id the budget, the non-reourring grant to the United Provinces
during the current year of one lakh of rupees ‘for the Badrinath and
Kedarnath pilgrim route,’ initiates a commendablo policy in the treatment
of the important question !of pilgrim trafic which with timé should be

_steadily developed. Pilgri_m,'s—be t'-]‘ley Hindus or Mussulmans—should have

ey acility of travel and:comfort assured to them as much by private
charity as f Government, subventions. In pwsuit of this enlightened
policy the Impérial Govetnment, I hope, will be pleased to allow
reasonablé sums for the relief of Hajis at Bombay, the port for the Haj traffic,
on the Jines that may be suggested ﬂy the Colonel Robertson Pilgrim Oommit-
tee, whioh will inquire ingo the question. I hope further that the report on
the Haj traffic which may shortly be expeoted from the Bombay Government
will receive thejearnest and immediate attention of this Government. The
Haj question is the burning guestion among Mussulmans, and there is a consi-
derable amount ‘0f feeling over it. From its Imperial importance it deserves
the best and sympathetio consideration of the Government of India. I feel
sure the Hon’ble Sir Harcourt Butler, whose treatment of this matter has beon
throughout marked by genuine sympathy, will be pleased to settle it promptly
in a manner agreeable to Moslem sentiment in consultations with the leaders
of the community. i
« My Lord, ahy reference to Moslems in connection with budget allot-
ments without a pointed reference to Mohammedan education must be in-
oomilebe. I thankfully acknowledge Government is alive to the jimportance
of the subject, and has evinced legitimate interest in it. The latest official
publication on Education shows that sme of the initial difficulties|have been
overcome, and, further, tlidt some progress has been made in Mohammedan
education ; but the admission is there Ehat much leeway has yet to be made
'di. The need for;speoial efforts and special encouragement is thus still present.
5] ope, therofore, that when the reports of the committees now investigating
e subject are received, the recomimendations will be liberally financed by
overnment. . i N : . i

4

1l
ol

i “My Lord, mfm other sthriiiss‘ion on the budget. Governmént will be ' :

pleased ‘to seriously ‘consider ' the desirability of a further reduction in cable -
rates with a view.to facilitate.the foreign trade. The system of deferred -
messages at half rates has worked well, and is bolieved to be gaining in popu- |
larity. In 1912-18 the number of these telegrams was 28,666 as against 8,720 !
of. the last quarter of '1911-12. The history of the Telegraph Department |
justifies the hope that if the general cable rates are further reduced, the inoreased ,
porary ln:s of revenue. N ; { _ !

.+ %My Lord, two other points and I have done. TFirst in importance is the
question of the reconstitution of the India Council brought to the fore by the
pronouncement of the Seoretary of State. I respectfully submit that in ony-
scheme of reform' the)iclaims:of India to a due share of representation on the i
Oounoil should be carefully-and fayourably considered. v
¥ Y «Than’domed tho qubstion ‘of the §outh African Indians. Tho news of the
recommendation ‘of the Inquiry Commission, regarding the abolition of the '
thrée-pound tax will bé received with unfeigned joy throughout India ; and on
behalf of the people of Bombay, especially the Mussulman section, who have
the greatest stake in South Africa, allow mo, my Lord, to express to Your
Excellency our deep Era.t_itude for your sympathy and whole-hearted support of
the Indian cause which has had so great an influence upon the Imperial and
the Union Government.” : :

volume of business in the end will amply compensate the State for any tem- E

" The Hon’ble Ma.ha.ra.ja. Rﬁnajit Sinha of Na.shiPu'r S Mf _
] and revenue, -
partly owing to heavy remissions and suspensions of revenue in the United Pro- ;

Lord, I notice that therd has been a deorease in the collections of

vinces, and partly owing to droughts and floods in some other Provinces ; but in
spite of this the Hon'ble the Finance Minister has been able to make the two
ends mect .without curtailing any of the recurring grants regarding important
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matters, and so he deserves our best thanks and congratulations. My Lord,
with your permission, I venture to submit one suggestion as regards the
discussion of the Financial Statement. Under the Emnt practice we areé
called upon to give notice of Resolutions we intend to move within three
days after the Financial Statement is laid on the table, and within this short
period it is very difficult for non-official Members to digest and master
'all the facts aund figures contained in tho Financial Statewment and so the
are to put forward their Resolutions only after a cursory study of the Budget,
and’ the result is that they cannot convinoe the I'inance Member of the
need to alter any figure in the Budget at thatstage. So, My Lord, if the
Hon'ble the Finance Member holds an inforinal conference of the non-official
Members before the Financial Statement is finally ‘fnrepm-ed and ascertains their
‘views as to the distribution of the grants in the different provinoes on several
important matters, I think that it would not only faoilitate the discussion of
the Financial Statement, but also reduce the number of sittings in our Council
Chamber.

“My Lord, I find that under the head ¢ Police "the expenditure has
risen since 1910-11 from Rs. 6,562,42,816 to Rs. 7,80,29,000. My Lord,
I am not onme who would grudge this increase or who would advocate any
course whioh might lead to reduce its efficioncy, rather I would like to
atrengthen it. The quastion is whethor their eficiency has really been increased
in proportion to the amount of expenditure which we incur. e notice that
the working of the Oriminal Investigation Department, as also that of the Police
in the Presidency towns, have much improved ; but, My Lord, the general impres-
sion as re 8 the mufassal Police is that there has been no appreciable improve-
ment in that respect and that they cannot detect crimes, and harass thdeegool)]e
unnecessarily on some occasions. My Lord, if ench ¢hana be provided with
one selected and well-paid officer, srhose sole duty will be to investigate erimes
and if he be not saddled with any other routine duties, I hope the result will be
satisfactory. :

“My Lord, I am glad to notice that the expenditure under the head
‘ Education ® has inoreased since 1910-11 from £1,846,248 to £38,909,000. The
Hon'ble the Education Member is to be congratulated for this steady progress
as regards education, and we are grateful to Your Exccllency for thé noble
and generous policy which Your Excellenoy has adopted in the cause of the
advancement of education in this country. I have also oune suggestion to make
in this respect and that is that, according to the practice prevalent in most
provinces in India, girls after their marriage do not attend public schools, and

‘unless education is extended to the Zenana, we will not be able to make satis-
factory progress in female education in this country. -

“Then, as regards Banitation, My Lord, we aro fully alive to the faot that
this question is engaging the serious attention of Your Excellency's Govern-
ment and that Your Excellency is going to issue a resolution as regards
the sanitary polioy of the Government of India very soon.” The improvement
of sanitation E:s become one of the most crying needs of the day. There isnota
single province which is free from the visitation of some foul diseases, such as
malaria ‘and plague, which carry away hundreds and hundreds of people ever

ear. The other day when I moved for an additional sanitary grant for Bengal,

showed by facts and figures that the population in some of the municipal
towns is gradually deoreasing, which is not at all satisfactory. Every municipal
town should be provided with drainage and pure water supply, but the resources
of the municipalities, except very few Dbig muniocipalities, are so very limited,
that they cannot undertake even the preparation of such schemes within their
income. Bo, if Your Excellency's Government have a sanitary survey of all
urban -areas made, I think it will be a great help towards the improvement
of sanitation.

“My Lord, we are grateful to Her Excellency Lady Hardinge for the
interest she takes in the cause of femal®d medical aid in this country, and it is
through her generous effort that we bad the foundation stone of the Female
Medical College laid the other day. I trust that Her Excellency’s noble
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example will be followed in all other provinces, which should also be equipped
with institutions iwhich would produce large numbers of lady dootors. 'There
are many womnen in this country who do not like to place themselves under
the treatment of male dootors, and I hope that during Your Excellency’s regime
this scheme will be further advanced in other provinces.

“ My Lord, the deve?lpment of our country depends to a large extent upon,
the improvement bf agriculture ; and the question of the improvement of cattle
is s0 much associatetl with this, that we cannot leave one for the other. "It
is an admitted fact that the condition of cattle is gradually deteriorating ; and we
find that the bullocks are gradually becoming very weak, and they cannot do
the same amount of work] which the useE to do before, There has also
been a scarcity of; milk rot only id villages but also in towns, and the supply
of pure milk 1s oyt of the’ question;. My ILord, we find that the increase in
infantile mortality is also dus to this caunse. Sowe dootors -are of opinion that

. pure milk is essentially necessary for the development of young children, and

s0 it has become very necessary to improve our cattle. 'We know -that Your

Excellency’s Govérnment is doing its : best to improve the breed of cattle, and

I think that in every village there should be a plot of land reserved for grozing
urposes, If the Government is inolined to take up this question, I am sure
ere will be no diffioulty in finding out the means to carry out the scheme.

- *“My Lord, I:find that, after deduoting working expenses and paying off
interest, the major and minor works of irrigation yield an annual income of
more than one crore of rupées,and for next year, Rs. 1,86,19,000 has been
hud%ated. 1t is a'fact that bany of the rivers in India are being graduall
silted up.” If .a provision he made pvery year for dredging outiha rivers,
think it;would not only facilitate communication and trade, but it would also
help the people | ha.*a -pure -drinkipg water and would contribute towards
the improvemnent of the sanitary. condition of the neighbouring villages.

d ::?nte myself with the speakers who have .

¥ .+ “My Lo, iq conglusion I.,

1 me in exp:qsi_iqg'm;?f,’.i”_ p gratitude to Your Excellenoy for the bold
stand which Your Excellencygimade, in solving the South African question.
I am sure that if jYou# -Excellénoy had not taken deep interest in the inatter,
the question would not g'-ha.ve been settled so satisfactorily.” :

v . H L1 S €. ) R !

: i The Hon’ble Sardar Daljit Singh :—* My Lord, it is well known !
in the Hindu mythology. that whénever bne by noble deeds, Tapas and meditation, |
is on.the .threshold of:the highest attainment, the gods, sometimes Indra !
himself, come in with a thousand and bne devices to test his intrinsic worth and !

. the earnestness of his purpose.!In the same way the Hon’ble the Finance '

Meinber has béen lately; passing through & similar kind of trial set by Indra and |
Vajyu, the gods of rain and wind} before he has ascended to the place from
where plenty and!prosperity are annonnced. The failure of the monsoon in the:
United Provinces or.the irregular distribution of winter rainfall was not due|
to the sins’ committedjin, a preyious éxistence, but the gods found ¢ that’ in®
him and . hepée’ the'trial.. Our'hiéw Kuvera has ascended and plenty and pros- |
Pority are annbunged. 31 . ‘ I

" «Under the circumstances the surplus shown in the Budget is really satis- '
faotory. I wish to congratulate the Hon'ble the Finance Mewmber for the
lucid Budget statement and his administration of our finances; which, in spite .
of failure of crops,’are as s:atisfgotqry 8 when the year began.

« After the unfortunate non-fulfilment of the meteorological predictions,
came the series of disastrous bank failures. The orjsis has been tremendous and :
widespread, my gmvinde being the worst sufferer. It is a pity that the Secre- .
tary of State could not see his way to agree with the Government of India in the
latter's most~ benévolent { tecommenddtion that the Government interest-free
balanées with thé ' Presidency Banks be increased with a view to give a relief :
to sound and solvent banks from the extraordinary rush upon {them caused by
mere scare and loging confidence in banking institutions. -

“
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“ My Lord, it is a truism to say that India is pre-emincatly an agrionitural
couutry, and the cultivator is the backbone of society. thile it must be
acknowledged that the Government has done a gootl deal to equalise the assess-
ments all over the land, to give fixity of tenure to the tenant, to control the
invrease of the rent by the landlord, and so on, the cultivator, all the snme,
deserves more benevolent attention of the Governmnent in the way of affording
substantial relief and bringing tho land tax into line with other taxes. Without
going into the details of the question on this oceasion, I feel inolined to observe
that the QGovernment which so0 magnanimously sacrificed an enormous
revenue from the opium to satisfy the British sentimcat of helping o foreign
nation towards moral and material improvement, will, there is every hope,
reconsider the whole land revenue policy to better tho position of its great
- -agrioultural population which for gonerations has lived in unenviable circum-
stances, all tho same being most industrious, peace-loving and loyal. All other
reforms may wait till the peasant is assured of his broad and is in a position to
look hopefully forward when the rains fail.

“ My Lord, it is & true complaint that, while the cultivator toils, it is others
that enjoy the benefit. For instance, take the recurring grants for education
and sanitation to he adjusted through land revenue. 'I'he Government pro-
poses to grant 15 lakhs under this head. I should like to know how much of
this sum will go divect to the beunefit of the poor peasant. When Railway,
Post Office and other revenue-pa{)ing services pay well, oertain ooncessions are
allowed to that ]Iportion of the publio which has assisted in brinPing about the
surplus. But if a larger area has been brought under the plough and con-
sequently more money, put in the public treasury, no fresh concession or facility
is offered to the cultivator. On the other hand, it is other classes of the popula-
tion that take away the lion's share of the beneflts derived from the farm.

“It is a matter of great gratification that the attention of the Government
has been drawn towards the uplifting of what are generally styled the Depress-
ed olasses and the reclaiming of the ocriminal tribes. It is hoped that Govern-
Eleft’u intercession will incite publio spirit, and it will soon be relieved of this

uty.

“ My Lord, unfortunately frontier raids and increase in criminal offences
bave been disquieting features of late. It is, however, satisfactory to note that
negotintions with regard to trans-frontier raids already concluded with the
Amir and other requisite measuves will bring in peace and safety again.

“ I may also mention of Your Excellency’s sincere solicitude and earnest
desire on behalf of Indians in South Afrien. In summer last, when the atmos-
phere waa so thick with agitation on this point, your attempt at bringing about
8 better understanding between the Homo authorities and the Union Govern-
ment worked like oil on troubled waters. Your Excellency’s announcement in
this Council has strengthened owr faith in British justice and your helping the
cause of the vast millions entrusted to your care.

“ My Lord, this is the second session of the Council which has held its sittqus
in the Imperial oity that has always been, and sooner or later was bound {o be
the oapital’ of the Indian Empire. From time immemorial it has been the
cradle of Emperors and the seat of Empires. The British came from aocross the
seas and raised Oalcutta to a great city, but Delhi refused to remain in the
background and retained its hold on the minds of our rulers. In fact it has
always been the ceremonial capital of India. Lord Lawrence was the first to
think of moving the seat of the Government to Dolhi, but it seems as if the
fates waitod simply to make amends for the injustice done to the elernal city
and see her lost crown placed on her brow by the auspicious hands of our
beloved Emperor. YWe can see the new influence at work everywhere
about us, in social gatherings and at Government House, where Indians
and Europeans gather together as friends and fellow-workers. Only the
other day 4t the Higher Chief’s Qollege Conference no fewer than 32 ruling
princes 2ssembled here to talk together the question of the higher education of
their sona. ‘My Lord, it is hardly necessary for me to sany that Delhi is
famous for its architectural and decorative glories. Here stands the great
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golitary tower which has no rival in the world, here we see a single marble
arch, Mizan-i-adal that oost the Emperor Shahjahan not less than half a crore.
Here we ave told by the historian was the Peacoock throne of the great Moghal
worth more than three crores. My Lord, I fully realise that neither these are the
days nor the intention of the Government to lavish money to please the eye alone,
tut I would urge that it will bring no credit to the country if it could not
provide the Empire with a capital worthy of its greatmess. I would impress
the Government; that it is most desirable that the new capital should be built
worthy of the place, so rich in history and monumental structure, and the great-
ness and importance of the Indian Empire. I believe that in view of the
Imperial interests adverse criticism of an intcrested few will have no weight

with the Goverdment and that the new capital and its environments will rise :

in such magnificence and beauty as may bo in consonance with the grandeur
of the mighty Empire.”

The Hon'ble Raja Saiyid Abu Jafar of Pirpur:

1 My

Lord, the Budget of the Hon’ble the Finance Member, though it may not be a '

‘prosperity’ one,'and though there are no liberal non-recurring grants to the

rovinces (besides Burma); yet these omissions are only due to forces of nature.
The lucidity and the ability of the Hon'ble the Finance Member leave no-
thing to be desired, and the Budget in this respect is a model one.

“ United Provinces Claims.

 Unfortunately the defective rains in certain parts of the Punjab and the
United Provinces have oaused a partial famine. Oonsidering the general
.balance, after deduoting the expenses, it remains nearly the same as was
:expected. The Hon'ble the Finance Member may be congratulated on this
.sucoess. I the Government of India should have been more liberal to
;the United Provinces. But as the question has been lately discussed in full, I
>want only to refer to it here in brie?.

« Ezports and Imports.

“ A very remarkable feature in the figures of last’year is the deorease of
“exports of rice, wheat, and barely to the extent of ten and half orores of ru})aes
Had it not been due to bad crops and the higher price of grain, I have little
doubt that my fellow-countrymen would have welcomed this result. It would
.have jshown thit more grain was being consumed in the country. Eveh
now, from the financial point of view, we %eel the gratificntion that the decrease
in exports is counterbalanced by a greater increase in cotton and jute to the
extent of seventeen crores. Thus the loss of seven crores incurred by India,
. due to the stoppage of the opium trade in Ohina, has also been speedily .made
~up. Nothing can better show the importance of agriculture for the develop-
. ment of this country,! It issolely due to this vast industry that heavy losses
“oaused by unforesoen events are replaced soon by turning to other cultivations,
. suoch as jute and:cotton., As to the inorcase in-imports, the chief item is piece-
ds amounting t6 five crores of rupees during the last year. Ina way it is
ue to i.nigrbv d resources of the people, but I am afraid that it is principally
due to an increasing desire of most of the middle andlower middle classes for
costly and showy dresses, chiefly on oceasions of marriages, ete.

« Post, Telegraph and Bailway.

“ Coming to the chief departments under the direct supervision of ‘the

" Government of India; i.¢., the Railways, the administration of posts and tele-
ph, it is noteworthy that my community is not sufficiently represented in
these important ' departments. Without desiring that the Pro r patronage
iven to other important communitics be unduly curtailed, I think I am
justified in asking the Government of India to give to the Mussulmans a due
share in these departments; and the attention of the Railway Board be directed
towards this. In this connection I may also say that the treatment of the third

A
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class passengers has not improved to auny appreciable extent, and the rolling
stook is still insufficient, and thefts are widely committed. Also the yailway ser-
vants, partioularly young men, do not behave to the poorer and sometimes evon
to the well-to-do travellers in the manner in which they ought to do. 'The
department should keep thom in order and warn them not to behave to the

publio with rudeness,
«“ Famine Relief.

“ The Hon'ble the Finance Member, while disoussing the question of
Famine Relief, has pointed out that nearly 75 lakhs of rupees evoery good yoar
are spont on oxpenses that insure against famine. They avo spent on protec-
tive irrigation work. In thisconnection I may again be permitted to point to
one of the best and the cheapest, and a just proteotive measure against famine,
i.e, the encouraging of the construction of masonry wells, which was lately
suggested to the Government by the united voice of the Zamindar members
and other non-official members, and which had had a strong official support
before the debato took place in January last. Even now I trust it is not too
late, and the Government may be pleased fo treat suoh wells as part of the
exclusive property of the coustructors and the fruits of this improvement may
not be taxed. This would in itself be a great incentive to the construction of

such wells.

‘* The Economio Condition of Agriculturiels and the Usury Laws.

¢ While dealing with protective measures against famine, the mind naturall

turns towards the economio condition of the agriculturists. We are a

teful to the Government for the varions measures of relief which it
ﬁ: passed from time to time for the nﬁrioultnriuta in some provinces, How-
ever, such temporary reliefs are not adequate to the needs of large rural

pulations of India, and do not at all touch the labourers and the small
Ea.ders. The laws passed since 1856 allowing unrestrioted usury must ‘also be
considered. People now are losing patience against the system whioch has
proved very disadvantageous to the vast majority of the people.

“ The Sardah Canal Project.

¢ The British Indian Association of the Oudh Talugdars, since 1912, has
become very keen on a question of irrigation. They forwarded a representation
to the Government detailing their needs and views. On the 18th September,
1913, in reply to a question of my Hon’ble friend the Raja of Mahmudabad,
the Hou'ble Bir Robert Carlyle said that the matter would be considered by the
Government. In January last the DBritish Indian Association specially referred
to this project in the address which they submitted to Your Excellency. I
trust that the question will scon receivo the full and favourable consideration
of the Government of India, ns this canal would serve both as an insurance
against famine and also as a means of improving the fertility of a large tract of
soil in the provinces of Agra and Oudh.

“ Education.

“The Hon'hle the Finance Alember has pointed out that the direct expense
on education in the current year exceed by over three crores of rupees, com-
pared with 1910-11. This is a VEIY satisfactory inorease, but it would be inter-
esting to know whether the general inovease in the educational budget has
helped the education of the land-owning classes in proportion to their contri-
bufion to the revenues of the country. Itis also very doubtful whether tho
Mahommedans derive as much benefit as their numbers and requirements
deserve. My community has o vast population of illiterates and ao I trust
that the Mussulmans with the help and encouragement of the Government
will soon take up the question of primary and secondary education of their
maassea. . The historical letter of the Hon'ble Mr. Sharp, issued on behalf of
the Government of India, should be given effect to in every Erovince by means
of encouraging local and communal efforts and by liberal and judicious grants
to the struggling schools of the Mussulmans.
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 Encourageent of Vernaculars.

“ Dealing with education, I may suggest that out of such a large eduoca-
tional budget a sum of rupees one lakh per annum might be distributed
amongst the various provinces to encourage important vernaculars. I think
o few hundred rupees are paid as rewards to authors in the Punjab, and praoti-
cally nothing is given in the United Provinces. The Madras Government, so
far as T learn,:has been fleasod to cveate a leoturership for Urdu literature
on the model of ihe T aw Lecturership of Oalcutta. A ocomparatively
small expenditure could help struggling a.utEors and men of letters and & body

of useful and loyal writers might be brought into prominence. The present
bonus of Rs. 100 per year to Shamsul Ulamas and Mahamahopadhyas is by no

means suffioient to encourage learning.

di . % The New Oapital.

* Looking ai: the Budget, I find a noteworthy item concerning the expenses
for the new Imperial Oapital. My Lord, considering the importance and the :
ever-abiding benefits of this change of capital, the expenses are justifiable and

quite necessary. + I think, Delhi, with its glorious memories, is a more suitable
place than the previous capital and is more centrally situated. I trust the new

capital, when it is built,  will be a fitting one and worthy of the British rule in

India. Itis sure to Fromoba great facilities for the administration and to secure
greater facilities and benefit to the people.”
: : ! _

. 1 !
The Hon'ble Raja Kushal Pal Singh:—*“Ibeg to tender my

respectful congratulations to the Hon'ble the ﬁ.i]E‘inm:lica Member on the remark-
:_n.blg 1 '

loidity which characterises the Financial Statement presented this year.
‘The Hon'ble Member’s task has by no means been an easy one, in; view of the
pearance of famine ‘conditions in parts of the United Provinces, the Central
rovinces, and Rpjputana, due to the partial failure of the rains, gnd the dis-
turbance of commeroial conditions arising from the banking crisis. | In spite of
‘these unfavourable oiroumstances, he'has contrived to show in the budget for
1914-15 a olear surplus of 1,280,000 pounds, without imposing any additional
‘burden on the people.: Our warmest thanks are due to him for his very able
and judicious disposition of the finances. He says that he felt it ‘desirable at
the ‘outset of his term of office to take the Oouncil inté full confidence
touching the capital expenditure and other matters of financial policy, outside
the budget T‘oper. I repeat; that the Hon'ble the Finance Member descrves
our hearty thanks for this friendly attitude. It is above all thirngs desirable
that the maximum of information should be placed at the disposal of the
non-official members, who are the chosen representatives of the people. :
“ On behalf of the constituenoy which I have the honour to represent on
this Council, I beg to tender my most grateful thanks to the Government of
India for the special réourring grant of six lakhs for the remission of a number
of miscellaneous contributions which local authorities at present Fay to Local
Governmentsias a ;réturn for!services rendered by the regular provincial;
establishmients. 77 <} © 07 o
' “An inorease of Rs. 86,30,000 is expected in the excise revenue next year.
The policy of Government, it is true, is to increase the price of intoxicants
for the consumer, so that n smaller quantity of them may be purchased. But
in practice this policy has proved illusory, as an insuflicient check on consump- |
tion. It is therefore necessary that the number of retail shops should also:
be reduced ; and that they should not be located in crowded thoroughfares,
and other places of public resort. :

_ % Thero bas been much hue and cry raised by the Calcutta Chamber of
Commerce and by a section of the Calcutta papers nbout the probable expen--
diture on the building of New Delhi. A yearly outlay of Rs. ;ﬁ{ lakhs on the
construction’ of the New ' Oapital of British India is not a drain that would
disorganize Indian finance, or impoverish the, ordinary tax-payer. In the
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historic Darbar of 1011, His Imperial Majesty proclaimed Delhi to be for
ever the Capital of the Indian Empire. The specches mado by the non-official
members of tho Imperial Legislative Council, on the budget debatein 1912,
clearly showed, that the change of capital met with universal approval. The
New Oapital which has to be built should be worthy of the Indian Empire,
and no money should be grudged for this purpose. But the Finance Member
has said enough to reassure all critics that the progress of the work would not be
unduly hastened, but that it will be steady, nml all considerations about cost will
be fully taken up in the light of the annual finanoial position of the country.

“ WWe are also grateful to the Government of India for the recurring graut

of £60,000 for education and for £40,000 for sanitation. It would have been 5

- grent satisfaction if the Govornment counld have seon their way towards makin
asimilar grant for Agriculture. Oultivation is the main support of the ru
population, which counstitutes 72 per cent of the total pogulu.t-ion of India.
Agriculture supplicsthe major part of the income of the Government in the
form of revenue. Agriculture, being the promier industry of India, anythin
that affects its wollbeing, vitally affects the welfarc of tho country. It there-
fore seems most desirable that moncy should be granted to local Govern-
ments, for enlarging the number of dcmonstration plots, so that new and
improved kinds of crops may be brought to the notice of actunl oultivators,
The value of good see(la is i’trﬂly appreciated by the oultivators. The Depart-
ment of Agrioulture can supply onYy a fractional portion of the seceds required
by them. The available seed is for the most part sold in ndvance. The Depart-
ment of Agriculture needs more demonstration farms to enable it to produce
the seed required. Looal seed farms areé also necessary to discover the varieties
best suited to each locality. Money should be found for encouraging the
Co-operative Oredit Societies to erect seed stores. Handsome contributions
towards shows of agrioultural stock and produce, the payment of premiums to
the owners of stud bulls and to seleoted growers and distributors of improved
seed, should be given. The needs of agriculture are as urgent as those of educa-
tion and sanitation. Money devoted to agrioulture will be money well
invested.

“ More money ought to have been granted for expenditure on famine relief.
India is essentially an agricultural country,—and agrioulture depends on plough
cattle. It will- not be an easy thing for cultivators to replace the oattle that
die off. The grant for famine relief should be inoreased by several lakhs of
‘rapees, in order that more extensive ooncessions for the carriage of fodder might
be made. _

“ The question of the export of bones deserves serious consideration. The
trade in the export of bones from this country is of comparatively recent
growth, and has been possible only since railway communiocation has extended
more generally over the whole country. It is a trade which in the interests of

"agrioulture should be discouraged, as it is depriving tho soil of India of g
valuable kind of manure. The trade might be checked by a refusal to grant
low rates of railway freight, or by the imposition of a heavy export duty.
Either step would be a move in the right direction. I cannot say if it would
be possible to expressly forbid the export of bones; but something analogous is
already being done,—I refer to the existing Il))rohihition of the export of the
feathers and skins of birds. If it is desirable to prohibit the export of these,
on the ground that, otherwise, India would in time lose all her beautiful Dbirds
of plumage, much more desirable is it to check the export of bones, and so
save the soil of the country from being gradually deprived of what should, in
the natural order of things, go back to it.

“In the year 1884-86 the quantity of Lones exportcd from India
amounted to 18,000 tons, and in the year 1911-12, it rose to 88,863 tons. The
latter figure will show what a huge drain the export of bones is upon the agricul- .
tural resources of the country. I would humbly request tho Government to
impose an export duty of cight annas per maund on consignments of boncs.
For certain irrigated crops it has been experimentally shown that the action of
bones dissolved by sulphuric acid, has been guick and powerful ; but the cost of
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imported acid makes the prioe of dissolved bones almost ino]nbltn e. If the
Government be plaased to subsidise the manufa cture of sulphurio acid in this
country, or encourage it in some other way, the gain to the agriculture of the
country will be m:\mense

“The rapid developmantﬁ of the sugar mdustry in the island of Formosa
although a matter pf interest to sugar producers all the world over, has special
s:gmﬁcance for producers in this country. As Government is doubtless aware

. this sugar is now re leacmg in'the Japanese market the Java and the Australian

sugars refined in gkcmgl j Its production is being promoted by various
forms of Btate subsidies; and there is little doubt that after the Japanese Market
has been satisfied, producers in Formosa will turn their attention to the capture
of outside markets; among whioh India is not likely to be overlooked.

“I beg to move the Governmaut to make inquiries whether Formosa sugars
are really submdlsad

“ The late hmanted Mr. R O. Dutt rightly observed that there is no reason
or justice in assessmv the land for schools. Butif the cess for education is
retained, I would | tron ly urge upon the Government the justice of exempting

- the sons of agriculturists from payment of fees in primary schools. In my

humble opinion the fairness of tanng agrioulturists, both directly and indirectly,
for the 1n.stmot10n which is given to their children, is open to serious doubt.
Recent inquiries show that i the United Provinces 78 per cent. of the lands
of the oultivators are under mortgage, and that three-quarters of the ryofs owe
niore than a year si rent. Oonm ering the extent of indehtedness of the agri-
oulturists, I strongly hope that the ggvernment will be graciously pleased to
extend to them as a class the beneﬂts of free primary education.

¥ should hka} to take this ({Jportumty of expressing our deép sense of
t1twl to thé Gavernment ¢ ¢f India for the active sympathy which they have
lJ{own our felld <éotihtry. en in Soyth Africa.

0 eUmvel‘s dannot pou.ubl eet the needs of our Provinces. One
teachingand rbsid ntm Unl ergity sh uld be located at Agra:. In the Oity of
ra we have, hlre manyrof #he rhaterials for a Umverml:{ besides the -

1

hospitals, whmhshb d fmake;the! nucleus of a magnificent Medical Faculty.

{ We have, unlike any othér mty in thé United Provinces, three Oolleges, two
b of which hmre Ea very l -number of scholars on their rolls. As far

back as the time o Bultan Slkn.ndnr Lodi, Agra was the chief seat of learning.
It was the capital of the greatest Moghul Empel or, and attracted savants from |
all- parts of the world. ;It is sincerely hoped that the long-lost position as the

great seat of lea,rnmg W1Il be restored to Agra at no distant date.

i 1% We have cedsed { tmsall ogmm',ifor export to Ohina. This source of |
revanue hasr disa pml,rm.‘.1 I submit jthat the whole cost of the awakening of !

‘the national consoience in England, to the lnl%v}lty of the opium trafic with :

Ohina,’ should*not. be'thrown upon India
Impaml Exchequ?‘r 1,:4_ « L [ }
i Although the revenue aasassed upon each mahal is orchnanly 50 per cant
og, e assels : yet‘qharaver the: Settlement officer thinks that the recorded |

cash rental is mndequsta or fraudulent he discards tho recorded cash rental ¢
and. subahtuteu what in his opinion ‘the proper rental should be. 'Whether the :

e claim finanoial help from the *

¢ réocorded cash’ rental is .inadequate or fraudulent is & question of fact. So far

as my experience ‘goes such questions are not determined by the Settlement
officers in n Judmla.l— spirit ‘and - the result is that the operation-of tho half
assets rule 1s ‘evadéd /in ‘many-cases: I am strongly of opinion that when a
Settlement officer decides that the recorded cash rental is inadequate or fraud- -
ulent, : tho ‘aggrieyed pn.rty should have a right of a[')ipea.l to the High Court.
It is not proper that an- impression, should be created that .the Govemment. :
seeks. to” uphold arbltra.ry -aots:{of Settlement officers by stopping all a Fpea!a -

- to Oourts of Justice., N Should there be an objcotion on the ground of the

. of time‘which the disposal of appeals to the High Court involves, the Govern- ’
" ment mlght be' pleased* to apgomt l:]h%ml judicial officers to dispose of such
ndia

appeals. The Government of ould recognise the principle that in
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the determination of such questions of fact, it is undesirable to bar the juris-
diotion of Qivil Courts altogethor. I fully admit that Settlement and Revenue
officers endoavour to perform their difficult and onerous dutics as justly and
conscientiously as judicial officers. But it will appear from a moment’s reflec-
tion that in such matters the Bettlement officer and the Revenue officer are
virtually a party, and it cannot meet tho ends of justice if they are made
finnl judges in these matters. '

“ When our benign Government devotes an immenso amount of oare to
the conservation and preservation of the ancient monuments of India and
Frudges no expense in preventing them from falling into ruin, spending

arge sums of money in throwing light upon ancient arts and sciences, whic
have remained buried in oblivion for so many centuries, it is not too much to
expeot that the Government may be pleased to make suitable provision for
the regular and systematio study of the dywrvedic and Yunani systems of
medicines. I am sure that our just and bonign Government will not let the
healing art of the land dio ont for want of encouragement and that Hindu and
Mohammedan medical scionce will rcceive that attention which it deserves.
Indian Medical Science has reached its highest standard of exoellence in
Aaterin Medica, Therapoutics and Hygiene, and may well be proud of its
symptomatology, diagnosis, and prognosis. No other system boasts of such
an extensivo and highly dcvelnpc& Materia Medica as the Ayurvedio system,
from which the European system mighs, with advaatage, borrow many useful
drugs. Oonsequently, Indian Medical Science deserves preservation.

His Excellency the President :—* The Oouncil will now adjourn
till half past two. I should be grateful if Hon'ble Members will return

unctually at that hour, as it is proposed to take a photograph and I hope
t all the Members of my Counoil will be present.”

The Counoil then adjourned for lunch.

- On re-assembly a photograph as taken, and after that the debate was
resumed.

The Hon'ble Mr. Rama Rayaningar :— Ay Lord, the Hon'ble
Bir William Meyer's illuminative exposition of the financial position of the
Government has greatly narrowed the scope of effective oriticism. He has
assured us that thereis no intention on the part of Government to set aside
the racommendations of the Niocholson Committee, and that if their influence
upon the budgeted Military Exponditure is absent, it is because certaiu
adventitious oiroumstances have preveanted the formulation of a schemo by
Government so far. We earnestly hope to see n Resolution ou the subject
before long.

“ My%ord, some pronouncement was expected from the Hon'ble Finance
Minister regarding two other inquiries,—the inquiry into Indian Marine
Expenditure by the Blade Commnuttee and Mr. X. L. Datta’s investigation of
the whole subjeot of prices. Mr. Dutta’s report has now been before Govern-
ment nearly a year, and nothing is known yet if it will lead to any practical
results. The matter is urgent, and some decision is necessary.

“ My Lord, a representative of Madras naturally scans the programme of
Capital Iixpenditure in the Financial Statement for his intercst in three schemes
connected with the Presidency,—the Cauvery Project, the Vizagapatam Harbour
and railway connection between Bellarpur and Warangal for shortening the
railway distance between the New Imperial Capital and Madras. But bar-
ring general information about the Cauvery Reservoir, that it awaits settle-
ment, there is no reference which might even hold out hopes of early com-
mencement. Possibly this Governinent has not before it any complete scheme
relating to the Harbour ; but the urgenoy of the improvement should induce
it to hasten tho preparation of a echemo. The connecting railway should also
be sanctioned at an early date. In connection with the Cauvery Lieservoir,
I gubmit that in ne&otiating with Mysore due care should be taken to safeguard
‘the interests of the Tanjore ryof who is likely to bo affected jby the proposed
XKanambadi project,
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My Lord, the Hon'ble Finance Minister has referred with satisfaction to
the substantial inorease during this year (about 40 lakhs) in the excise
revenue of Madras. Excise ¢z an expanding source of revenue in Madras, but
our regret is that the whole of this revenue has not been provincialised as in
Assam, Bengal and Bombay. Under existing arrangements the local Govern-
ment gots only 50! per cent., but we badly want the balance for our local
needs. 'The resouroces of the rural bodies are wholly insufficient for the work
entrusted to them, The Hon'ble Bir William M’;yer, with his large personal
experience, will be able to testify to the extremely unsatisfactory condition of
communications in the rural areas of the Presidency. Improvement of com-
munications is the great need there, but unless the income of local bodies is.
reinforced by liberal subventions from the provincial funds nothing appre-
ciable can be effedted in this (direotion. = But the Provincial Government have
not much to sphre. In their difficully they ave forced to adopt the policy of
inducing District;Boards to increase the rate of the cess upon land. In reply
to my question on the su}:jeot, this Government was pleased to state tﬁat
without definite information'from Madras they conld not say if the proposed
increase in land cess was in conformity with the policy of Government. But
it is o matter of common knowleige in the Presidenoy that District Boards.
have been addressed by the Local Governments, with a view to secure an in-
creased rate of cess for the improvement of communications in rural areas.
Agitation has been going on over this. If more precise information were
wanted, the following extract from the Hon’ble Bir Harold Stuart’s statement
in the Madras Legislative Qouncil on 14th March current would supply it :

. “There are three District Boards which levy the land cess at & rate in excess of one anna
in the rupee, vis., the Nilgiris, Malabar and South Canarn. The Nilgiris District Board
already receives special subventions from Provincial Funds, and we do not propose to make
any farther increase in that case. To Malabar and SBouth Canara, however, we intend to give
an additional grant equal in each case to the amount which those Boards realise on that portion
of the cess which is ini excess of the one-anna fate. We do this on the ground that it is desir-
able to give special |ei nt to Looal Boards which show an earnest desire for the im--
phovement of those brpaches of administration which are entrusted to them by imposing
additional texation gpon themselyes. . This is the sound principle which underlies the system
of grants-in-aid. © It may be objeoted that other Local Boards are unable in the ‘present state
of the law to raise their rate of taxation, I am rure, however, that, if Liocal Boards desire i,
the Government will be prer.mrl to give every facility for the amendment of the Act, snd
they will then be able to obtain :his increased rute of grant from Provincial revonucs.’

“‘ This authoritative statement does not leave nnE doubt about the policy of
the Local Government.. It is equally certain that that policy is not in confor--
mity with the land revenue pglicy of this Government as laid down in their-
Resolution of 1902. The only satisfactory way out of the difficulty is to-
provincialise in Madras the whole of the excise revenue on the express under--.
standing that the additional moiety would be earmarked for improvement of
rural communication. It is unnecessary to refer to the Imperial subvention
of £100,000 for improvement of communications in Burma in our support.
Qur case is sufficiently strong on the merits to commend our appeal to the-
sympathetic and favourable consideration of this Government.

{  “My Lord, rural improvement reminds one of the needs of agricultural
improvement.' As -iny friends the Hon'ble Birdar Daljit Singh and Rajah
Kushal Pal Singh have rightly remarked agriculturists form the majority of the-
people of India. They are the back-bone of the nation. They toil for the upkeep
of the national finance, yet reforms to improve their lot are kept in the back:
Eround, adequate amounts are not allotted for tho improvement of agriculture.

'he urgent reforms for the improvement of agriculture may bo divided, for our-
present purposes, into four groups,--rural education in agriculture, manufacture
of cheap manure,: cattle-breeding, and agricultural loans at a lower rate of’
interest than the present rate- of 62 per cent. Now, in the matter of rural
education, I note with pleasure in the quinquennial review just published some-
proF-ress hss been made; but we have to go a lon;f way yet before that education ,
will have any appreciable effect upon the agriculture of the country. Besides,
Madras has a special grievance in this matter. Nothing appears to have been
done there during the quinguennium ending with 1012.  In my humble opinion
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o comprehensive schome of agriculiural education is necessary, and for the sake
of economy, agrioulture may be advantageously included in the gencral lower
primary standard. DBut mere knowlodge of improved cultivation will not be
of much help to the agriculturist unless a decent supply of manure is ensured.
Baut hero is the greatest difficulty. 'Tho Indian ryot gonorally depends on cattle
dung for his manure. Cheap artificial manure is not available in the count
to any nppreciable extent. I think Government might profitably do the
necessary pioneer work in this line, mining for minerals of manurial value, the
manufacture of bone neal and sulphurio acid, charcoal distillation, eto., may
well be attempted. This sort of Btate initiative in industry has proved very
successful and stimulating in Madras. o owe the prosperous aluminium
industry and chrome tanning of Madras to State initiation. The Madras
Government, started and worked the factories before they were made over to
private companies. Much canin tho same way be done by Govornment to
populariso the mavufaoture of manure. Then there is the important question
of cattle breeding. In the latest Parliamentary Blue Book on India it is
admitted that ¢ there has been a decline in the cattle-breeding industry *. This
has been partially due to decrease in the available grazing. Indiscrimate cow
slaughter again has roduced the number of ocattle. The result is tiwo-fold.
There is deterioration in quality and number of cattle, and the prices of
plough-cattle have gone up rapidly all over India. And this must injuriously
affect agrioulture. Greater attention must therefore e paid to cattle-breeding,
and it would facilitate progress if rural efforts in this direction can be organised
on a co-operative basis. With the example of Sir Horace Plunkett of Ireland
before us, we could attempt something great in this line. Government under-
took a cattle survey somme time ago, but we do not know how it has ended.
Unless the results are published we cannot offer any detailed practical sugges-
tions on the subject. dreatar energy and greater zoal in the 1mprovement of
oattle is desirable. Efforts in those directions must be mE})Iomantod by
enocouragement to agrioulturists to execute improvements on their lands by
reducing the interest on Zakkurd loans to the lowest possible rate. I make
this suggestion notwithstanding the Government of India Resolution
No. 6-204-186 of 80th November 1905 for the sound reason that n loan at 6} per
cent wounld not be npglied to improvements whioh yield only n return o? 5
or even B8 per cent. And as the avernge profits are never large, the
present higher rate does not offer sufficient incentive to the agriculturist to
undertake improvements. In the result the progress of agriculture
will be hampered. I hopo, My Lord, these humble suggestions will
engage the sympathetic attention of Government. And in this conneotion
the whole subject of Indian ﬁauparism should, for its hearing wupon the
quesiion of labour supply, be thoroughly investigated Agricultural labour
is everywhere becoming scarce, and yet we find from the last Census retuin
that in India beggars, vagrants, eto., who form the bulk of the unproductive
classes, number over 33 Takbs. Of these the actual workers number about 20
"lakhs. The figures for beggars and vnFrants are not separately given, but
that they form a large proportion of the total may be assumed. That the
majority of the actual workers are able-bodied may also be assumed. Their
impressment into the service of society would be a great step forward, and
would provide a partial solution of the present labour difficulty.

“ My Lord, this question of administrative trentmeut of pauperism leads
to the further subject of provision for the impotent poor, and on this point
is it not desirable that some scheme of reliof on the English model should be
prepared as early as convenient? In my humble opinion, such relief is a proper
charge upon the resources of the local bodies, and with a view to strengthen
them for this special purpose, the imposition of a special tax wupon all
sections of the wealthier people may be usefully considered.

_ “My Lord, with the transfer of the Capital to a more central place like
Delhi, which ensures closer touch betwecen this Government and the great
body of Feudatory Ohiefs, begins a new chapter in British Indian History.
With the memories of empires all round, the British Ruler must imbibe here
a truly Imperial spirit, and shake off the commercialism which has grown
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u im&erceptibly but surely round British Indian Rule at 8 commercial town
like
head soon, the source of o fresh architectural impulse to tho people. We only

hope, My Lord, Indian materials and;Indian labour will be freely used in the

construction. Opportunity should also be taken to give a new direction to the

co-operative moyement by organising labour on a co-operative basis. In Madras.
in the Balt Deli»a:tmant the formation of co-operative association of labourers.
ed

has been nttended with promising results. But the New Oapital affords the
grandest oEporthnity or giving the movement n definite and }mrmanent
shape. I beg dlso to suggest that the inauguration of New Delhi should

be associated with & reform for which India has been crying long, and a

Military College for Indinn officers for training preliminary to admission
into the commigsioned rank of the Army should be one of its first important
buildings. This institution| may for the present form a part of the proposed

Ohiefs’ College, which, thanks to the liberal policy of Government, will be -

open, not only to the Ohiefs, but to'all the members of Indian aristocracy.

e step will popularise Delhi as nothing else will, and promote loyalty to the-

British Throne. |

“ My Lord, T cordinll{ij‘oin my friends here in expressing on bohalf of the-

Madras Zamindars and Landholders our heartfelt gratitude to Your Excel-
lency for your kind and successful intercession with both the Imperial Govern-
ment and the Union Govérnment for justice to the Indian settler in South
- Africa. C
“I hope, My Lord, I fervently hope that Your Lordship’s noble example in

aoting to the impulse of generosity towards the oppressed, is followed by m
countrymen. May they make anattempt, a grand attempt, to remove the soci
- disabilities of t.hallr depressed brethren iu the country.”

The Hon'’ble Mr. Madhu Sudan Das :—“My Lord, the Hon’ble

the Finance Member;ihas received congratulations from everybody who has
(spoken in this Chamber and by this {ime I fear a feeling of satiety has grown
iup, but so that ry silence f;uay not bp construed as a want of appreciation, I
{endorse those rerharkl. - : Multifarious suggestions have been made -and I should

"not add any more to these s;ugﬁestioﬁs, but should wait till . next ﬂmr just to

r8ee how wany of these suggestions have been adopted by the Hon'ble the
‘Finance Member. - 'We have had sufficient experience of his iron grip on the
.purse he holds in the discussions on the Resolutions which were before the
; Oouncil during the last few sitlings. . I should like, My Lord, to refer to one or
“two matters which haye been referred to by some of the speakers. Education
:and Banitation ocoupy a prominent place in the policy of Your Exccllency's
' Government ; they have ocoupied a good deal of the attention of this Council
_during these last, ewl:sitﬁn%s Ey reason of the Resolutions which were moved
!and they have been roferred to by several Hon'ble speakers this morning. The
.importance of these twvo subjects cannot be over-estimated. Let it not be under-
istood, that T am againit advancing these two, Sanitation and Education, but I
jmust say that I cannot'endorse the remarks of the Hon’ble Mir Asad Ali when
ihe said “ never put, off till to-morrow, what you can do to-day.’ That is s good
;old maxim ,vghcnfgp(l)lieg!_ to aotions, but it is not desirable that it should be
‘applied to the spending’of money. We must not lose sight of the fact that
in asking for sanitation wo are nskini for the introduction of a method which
is foreign to oriental civilisaiion. The contact of England with India really
‘means the meeting i'of two opposite civilisations. What was known as
the cause of discase in“old daysis not the cause of disease in public opinion
now. We have ‘amongst us the most powerful demooratic microbe that
makes no ‘ difference between ;the’ peasant and prince and which ' uses ' its.
own viotim! as {its ;'carrier. -So- this being the state of things, ! the real
t question that comes up for - serious ' consideration is which'is to have prece--

.- tiom, bt 4o that,. ypo of education ‘which would be of value for furthering

‘thé cause of Banitation amongst the masses. In old days some philosophérs.

were troubled with the question whether the sced came first or the tree..

lcutta. We feel sure New Delhi, worthy of the Empire, will rear its.

. dence, Education or Banitation ?.; My Lord, I am not referring. to high .educa- -
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This is the form of question that arises now as to whether Education should
bave precedence or whether Sanitation should come first and Eduoation after-
wards. BSanitation, for the sake of causing relief in times of epidemio, stands on
o different footing from sanitation by which is meant a system that will scoure
longevity of life and protect life from destruction by disease. Of course, sanitary
relief measures aro always welcome and should not be postponed for a
single day if that oan be helped, but the introducing of sanitary reform in the
country, I submit, should not be undertaken unless the people are as it wero,
inoculated under tho principle which underlies the modern system of sanitation.
Some of the speakers, My ILord, have referred to the opium question. '1‘1:513
opinm question seewns to have beon prominently before the public mind as will
be seen from the references to the impoitance of the question by several
Hon'ble Members here. The wuy in whioh the Indian pu(l)lio viow the ques-
tion is if England agrees to put down the system which was a source of income
to India on the ground of moral sentiment, and if it is condemned as it is.
demoralising to tho peo%e. how is it that the consumption of opium 18 not
interdicted in Indin ? it is defended on the ground that that use of opium
hero is & very different thing from introducing it into another place, then the

uestion presents itself to the Indinn mind, how is it that foreign liquors are
allowed to be imported into this country ? What is iinmoral in the one oase,
ought to be immoral in the other. The difference between preaching and
Emctisini is one which has never been appreciated, and the Indian is not to

lame if he does not anrecinta it now. Another matter to which reference
has been made is the New Capital. My Lord, I was at least one of those who
thought that the question had been settled, but it has been referred to by three
or four Hon'ble Members in the Council and from the remarks that have been
made, and especially remarks regarding the advantages of removing the Capital
here, it seems that these references have been made with reference to certain
oriticisms which one hears outside this Council Ohamber and which I am sorry
to see have been lingering to this day.

*The function which was performed by His Majesty, when he was here, was
not laying the foundation of a city which would contain a Viceregal residence
and some other buildings necessary for oarrying on the work of ndministration.
Most people looked upon it as laying the foundation of an Emgiro ; and where
could the foundation of an Empire—a foundation which would help the people
to realise fully in their lives the conception of an Empire—1I say, where could the
foundation o{ an Empire be laid but in Delhi, where noble Queen Viotoria
assumed the title of Empress of Indin, where Edward VII, in proclaiming his
coronation, Iimmised that he would carry out the policy of his mother, the first
Empress of India? B8inoe the days of that ceremony, the conception of an
Empire has been felt Parts of this vast Empire, whose interests had been
neglected in the past, have received attention ; the needs and wants of certain
other parts have been attended to. 8o really the bLroad foundation of an
Empire, which rises above all parochial, commeroial or communal interests, has
been not only-laid, but has been felt by the people. And if there was anything
wanting to.develop that conception in the Indian mind, it was done by this
Government. We shall ever remain tbankful, India shall ever remain thankful,
to Your Excellency for your noble, kind, and statesmanlike services in connec-
tion with the South African question. We have before us now a broad
conception of an Empire, an immenso Empire, in which India occupies a cons-
picuous and prominent place, and I do sinceroly hope that conception will be
strengthened and widened and that its basis and foundation will extend over
the whole British Empire over which the sun never sets.

“ There are many other matters, but I do not think I should take up more
of the Council’s time, as the rules make one's artioulate existonce hero short,
and I have already taken up sufficient time.”

The Hon'ble Rai Sri Ram Bahadur :—“ My Lord, beforo
taking ug: topios connected with the general discussion on the Budget, I beg
to join the speakers who have preceded mein expressing to Your Excellency
the deep sense of gratitude of the people of India for what Your Excellency
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has done to getthe disabilities removed under which our countrymen in South
Africa have been labouring so long. Your Excellency's firm P[rotest against
and strong representations on the unfair and unjust treatment of Indians by the
Government and the people of that country, led to the appointmontby the
Union Government of a Commission to make enquiries into their grievanoes ;
and it is satisfactory to learn that the Oommission have made recommenda-
tions favourable to our countrymen. Of these recommendations, I would
mention two which scem to me of great importance, viz., repeal of £8 license
tax and recognition of marriages celebrated in accordance with the rites of
Hindu and Mohammedan religion. We hope that the Union Parliament
will lose no iime in giving legislative sanotion to these and other recommen-
dations of the Commission. Our countrymen are indebted to Your Excellenoy
for these beneficial results which are the outcome of the deep and sympathetic
interest taken by Your Hxcellenoy in handling this ditfioult question, and
the firm attitude adopted by Your Excellency in the negotiations with the
Government of Bouth Africa.

“ My Lord, with Your Excellency’s permission, I shall now proceed tomnke
a few remarks on the Budget for the year which is about to begin, The year
that is drawing Yo a olose hias not proved to be one of prosperity and of plenty
like its three immediate predecessors. Several adverse circumstances have given
to it tho characteristics of & lean year. Fawmine has made its appearance in a
t part of the United Provinces; it has already affected and will affeot in
gutura Land Bevenue and necessitate an increase in direct and indirect
expenditure for mitigation of its severity. Bank failures have affected trade
of the country. ; Revenue arising from opium trade with China, which used to
‘be a very important factor in swelling the surpluses of the by-gone years, has
disappeared altogether. Receipts from Railways have not shown progressive
increase like thepast. And the money market, specially in London, has not
“been in as satisfactory condition as it used to be. The Hon'ble Finance
Member is to be oon{mtuh,t&d that ‘in the face of these adverse conditions,
.he has framed hib first Bud%'et. so caréfully and cautiously that provisions have
jbeen made in it for all the items of expenditure. The framing of a satisfactory
"-Budset under the state of things above described was not an easy task; the
Hon'ble Finance Merber déserves great credit for having. accomplished that
object. We are obliged to him for the detailed and lucid statement of the
finances of the Empire.

" «“My Lord, even at the risk of being considered a pessimist, I canunot refrain
‘from saying that the prospeots of Indian finance in the noar future are
anything but cheering, and that timely measures are necessary to improve its
condition. A consideration of the large amounts required, in the immediate
future, for additional éxpenditure on the several branches of administration, will
show the necessity of such a course. -

“ I shall take Edy’xcat.ion first. In order to fully carry out the policy of the
jGovernment , in tespeot to Eduocation large sums, with yearly increases, are
‘required. .Actuated by a_sense of duty which deserves all praise, the Govern-
ment have adopted a qonrse of action to promote Education in all its branches.
A special department.was created in 1310, snd placed under the charge of
‘an offioial whose measures for promoting education and sanitation have more than
justified his selection to'this high and responsible office. His Imperial Majesty’s
gracious pronouncement in the reply to the address of the Calcutta University

t the cause of education in India will ever be close to his heart, has given a
new and strong impetus to the action of the Government. The now famous
Resolution of 21st February 1918, has chalked out the programme which the
‘Government are going to adopt to advance education in this country. Oon-
giderable additions have lately been made in both recurring and non-recurring

rants 'to be spent on it... With the year 1910-11 a new epoch has begun
in the. history of. eduoation - and sanitation in India. The scale of total
expenditure . on education both Imperial and Provincial has almost doubled.
The tabular “statement given below, prepared from the ﬂgures iven by the
Hon'ble Finance Membor in lis speech delivered on the 2nd of this month,
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will show the gradual large incremonts under this head of expenditure since
the year 1910-11 :—

1910-1! (Aotuals) . e e e« .. 1,848,000
1911-12 (Actuals) ... e ... 2,001,000
1012-18 (Actuals) . . .« . . . 2810000
1018-14 (Revised) e e e . ... 3242000
1014-15 (Budget) e« .« .. . 4000000

“The peogla of India are extremely grateful to Your Exoellency for the
icauguration of this policy of progress and for the action taken to carry
out that policy by making annually increasing grants. The eduoational
summary, published in the Gazetle ¢f Indis issued on the 14th of this
month, gives the total of; pupils in institutions of all kinds to be 7,149,669
and the percentage of pupils in those institutions to children of school-
going age, 17°0 per ccnt. But when we look to the enormous population
of India under the direot ocontrol of the British Governinent, numbering
244,267,642 souls, and compare our figures with those of other countries
and specially of Japan, the irresistible conclusion is that much more is
still required to be done in order to reach the level of those countries.
Jepan in 1910, with a population of little over 62 millions, had 6,479,204
chﬂdren receiving elementary education. The Hon'ble Mr. Bharp in his
Quinquennial Report on the Progress of Education in India, issued last month,
says :—* It is the desire and hope of the Government of India to see not in the
distant future some 91,000 public schools added to the 100,000 which already
exist for boys and to double the 4} millions oft{upils who now receive instruotion
in_them'. According to his caloulation the approximate annual cost of a
primary school is Bes. 876 per annum. The establmiment of 91,000 schools, at
this rate of oost, would require an additional annual outlay of Rs. 3,41,25,000.
This additional sum will be required not in the ‘distant future,’ for one
branch only, viz, Elementary Education. Collegiate, Becondary, Technical
and Industrial are other branches whioh will require additional expenditure
of considerable sums in order to maintain their present progress and provide
for future needs. .

“ Banitation is another item which requires additional axlienditure of o
growing nature. ‘We are thankful to the Government for the large recurring
and non-recurring grants given to improve sanitation in the past three years,
and also for the provision made in the Budget of the coming year. In this
head also the amount has practically doubled since the year {910-11. But
in the large grants made in the past the amount spent on the improvement of
ganitation in rural areas whioch is under the direct control of Governmegt with
apopulation of 221,449,827, has been very small. Practically no settled scheme
bas yet been adopted in many of the provinces. The improvement of rural
sanitation requires greater attention, as it affects the lives and health of by far
the greater portion of the population of India who reside chiefly in rural areas.
In order to maintain the progress already made in sanitation and to promote it
in rural tracts considerable annual outlay both recurring and non-recurring is
required in the immediate future,

“I have mentioned in detail the i{wo important heads which requiro
additional expenditure in the near future, esides these there are other
administrative measures and reforms, which cannot be carried out, without a
substantial addition to their present scale of expenditure.

“My Lord, Opium and Railways were the two sources of income which
contributed mainly towards the big surpluses of the last few years, and placed
large sums at the giaposal of the Government to enable them to make substan-
tial grants for education and sanitation. Sale of opium to China, and insmaller
quantitics to other countries, brought to the Indian Exchequer large revenues.
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in past years. The maximum was reached in 1909-10, when it gave more
than 11 orores. Then came tho diplomatio engagements with Ohina. In
pursuance of those engagements the gradual reduction in the quantity of
opium exported to China began. In 1012-18 thoe amount was reduced to

out 74 crores. The last sale to China was in December 1912. Though
under the terms of the treaty engagements India was entitled to continue the
opium trade—ith gradual reduction—till the end of 1917, but on the represen-
tations of the Chinese Government it was stopped suddenly at the beginning of
1913. The small trade that is still left is with such countries as the Straits
Settlements, Hong Kong and the Dutch East Indies. But this trade is much
less remunerative and the income for the year which is drawing to a close is cal-
oulated only at 2 crores, 40 lakhs, and for the coming year it is estimaled at
2 crores, 60 lakhs.

“ As is well llnown, the abolition of the opium trade with Ohina has been
forced upon India by British Parliament in response to the representations
of oertain philanthropists at Home. In the words of the late Finance Member
(8ir Guy Yleetwood ilson& - the Government of India clearly have had to
deal with a situation oreated for them and for which they were not responsible’,
As regards the prospects of rooting out the evil of opium-eating from the
Ohinese, I beg to quote his words again :—* We cannot conceal from ourselves
that China has set herself a task which experience proves to be one of the
greatest difficulty—the enforcement of a morality possibly too advanced for
popular acceptance.’ '

“In connection with this subjeot it is to be noticed that diplomatic en, -%;a—
ments have been faithfully observed on the part of India, but as remarke
the Hon'ble Finance Member * in Ohina on the other hand oultivation sti

continues, in several of the provinces, and vigoroua as the attempts to carry out

a prohibitionist polioy have no doubt been, there is still a large local demand
for opium and a oonsiderable amount of loocal production ’.

" # My Lord, I cannot restrain myself from saying that this philanthro y to
Ohina has been shdwn at the expense of India. Our country has been oquged
to carry out the mandate of the Home 'Authorities and incur loss of an annual
income of several million pounds withcut getting anything in recompense. As
shown above, large additional expenditure is requiredito satisfy the urgent calls
of eduoation, and to promote sanitation in order to improve the health of the
people and save their lives from -such scourges as plague and cholera which
carry off millions of seople. The proceeds of sale of opium to China brought
large sums to the Indian Exchequer. This source of income has vanished now
in obedience to a mandate of theBritish Parliament. It is submitted that a

heavy obligation is cast on the British Exchequer to contribute to the expendi- .
ture of India a sum pro fanto to the loss caused to her revenues by the abolition

of the opium trade with' Ohina. . My Lord, India is a poor country; she has
reached the limits of local taxation; her wants are increasing day by day; she
cannot without great detriment to her educationnl and material progress bear
the loss in her sources of income and specially when such a loss is caused to

; her on sentimental ;grounds urged by a certain section of the Dritish public
: Justice and fair play:call for a favourable response to India’s appeal for finan-

cial help from the ruling country.

“My ILord, there is another ground why this appeal for financial help
should be responded to by the Home Government. The expenditure on Mili-
tary Services has been rising for some time past. Taking the year which is about
to olose and the one which will shortly begin, there are increases in this head of
expenditure of £3,73,000 and £4,81,000, respectively. If for some political
reasons it is considered advisable to keep the troopsin India on the present
high numerical scale, the experiefico gained in past years, by the continued
absence of a large portion from here and their employment in foreign countries,
leads to the conclusion that this large number is required more for Imperial than
for Indian purposes. That such is really the case was the view expressed on.
behalf of the India Office by .their Financial Secretary, in paragraph 2

. of a memorandum submitted by him in 1805 boefore the Royal Commission
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-appointed to enquire into the question of expenditure in India. That paragraph
runs as follows :—

That Indis is utilized n3 a vozorve for Bnglund in n much truer sense than Wugland is
for India; that Englindnot merely claims the services of Dritish regiments for the time
-stationed in India, but that sho frequontly uses the Nutive regiments towards the cost of which
sho has in no way contributed ; that it may, therefore, be reasousbly urged thit BEugland ought
to :lssiat iu the waiuteaance in Indis of 4o lirgo a foree upon which Englaud does not hesitate
to draw.

“My Lord, it is therefore evident that a very strong,—nay I would say—an
unanswerable case exists for Englsnd’s giving pccuniary help to India from the
British Exchequer; and it will be an act of justico if England will contribute
A& fair gshare towards the maintenance of thess troops. India will, in this way,

ot a substantial relief and tho amount so set freo will be available for increas-
1ing expenditure required for the cxpansion of education of the masses and
impruvement of sanitation in urban and rural areas.

. " The Indian publio had entertained a hope that the deliberations of Field
Marshal Lord Nic{:olson’a Oommittee would result in making suggestions . for
reductions in Military expenditure. The Report of that Oommittee has not
been made public, and as far as we can judge there are not even any signs
holding out a hope that any reductions nre going to be madein the near future.
Insteaﬁ of reduction there ins been an inoreuse i‘luriug the year which is about
to close, and the Budget figures show thar there will be a still higher increase in

‘the coming year. ‘The net Military ]iudiet. for 1014-156 hos bean fixed at 20}
millions, which, iu the words of the Hon'ble Finance Member, “represents an
.advance of £481,000 upon the net exponditure now anticipated in the current
.year, and of £858,000 above the standard adopted in framing the Budget last
ﬁmh.’ No doubt a portion of this increase 1s of non-recurring character, but
the sum of £85,000 representiug the additions to the pay of British Bervice
-Officers will be a recurring charge of permanent nature.

. “ My Xiord, it might be said that in the description of the flnancial con-
dition of India, I have not taken into account the future exg;naion of railway
‘income which is an important item of assets in the Indian finances, and that
Railways in the past few years have given substantial increases which have
played an important part in swelling the surpluses. If we could count upon
-a sure and steady rise in the receipts from Railways, the future outlook of
Indian finances would be more satisfactory. But our fat‘e and the present Finance
Members have, very properly, expressed opinions not of an assuring charac-
ter. Sir Guy Tleetwood Wilson, in his speech of 1st March last year, said that
he * could not refrain from giving the word of warning.’ He went on to say
‘that the Government of India had to pay nearly 4 por cent. for the loans taken
in London Market, that in the years 1909-10, 1910-11, 1911-i2 the returns on
.capital spent on Railways were 4:48, 466 and 4'90 per cent. respectively, and
in 1912-13 that return was 5-89 per cent. The Hon’ble 8ir William Meyer has,
.for the coming year, estimated the net profits from Railways after meeting all
-charges including interest at £629,008 less than those of the year which is
:about to end, and has said that ¢ although the nof: profits we have derived from
Railways in recent years are per s¢ imposing, they represent very small margin
of profits on . the total capitalinvolved, and that margin may be materially
.affected by trade or climatic circumstances beyond our control’ Procecding
further, he said, ‘ now that ‘we are free from the vagaries of opium, the net
railway receipts form the portion of our Budget which it is most difficult to
forecast with exactitude or rely on with certainty.’

: {* My Lord, these are the views of great authorities on Indian finance and
‘they support my remarks that much reliance cannot be placed on a steady
.and progressive rise in the receipts from railways so as to furnish funds for

inoreasing expenditure under the several hcads of administration. My Lord,

I venture ' to suggest that Your Excellency may be pleased to refer the subject
.of Indian finance to a Committee composed of experts, official and non-official,
, who may, be “instructed to go thoroughly into the question and submit a renort

containing their views as to what steps should be takento place the financial
-condition of the country on a sure and stable basis.
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“ My Lord, I shall now proceed to make o few rcmnarks on some other
matters which I consider of importance ; and the first of these is the removal
of capital from :Calcutta to Delhi. It appears that in some quarters, specially
in Oalcutta, adverse criticisms are still made on this ohange. Whatever may
be the view of those critics, to tho ‘groat majority - of tho Indian people the
change was a very weloome measure. ‘The oity of Delhi has historical assooia-
tions in the minds of Hindus and Mohammedans both. It formed the oapital

of a large kingdom in the ages surrounded with hoary antiquity. Indraprasta..
was the seat of Government of the Pandavas in the time of the great war of :

the Mahabharata. It wa.a. the oapital of the great Chauhan Emperor Lirthiraj
with whom the Hindu rule in this part of the couniry ended. When Moham-
medauns came, dynasty after dynasty retained Delhi as their capital. It wasa
ver wise and far-sighted polmy of His Majesty the King-Emperor to restore-
is city the lonour of b n the seat of Government of an empire much
' more extensive{ than either in the Hindu or the Mohammedan times. In the
-address preaantegl to Your Excellanoy on the occasion of your visit to Lucknow
'soon_after the'lgreat Ocronation Durbar, the Oudh Zalugdar’s Association—of
which I have th& honour to be a humble member—welcomed the change in the
.following words :—

The very nnportaut lumounxoemouh of the change of the Capital of the Indian Empire '

‘from Calcutta to ‘-g)olhl made by His Imperial Majesty has given us great sutisfaction. The
.change will be bene
will result from it. The remwnl of the seat of the Centrul Government to Delhi will bring

cial and advantageous to the public interest of India and we believe gnod .

ithat Government in greater and closer touck with the mujority of the Ruling :Chiefa as slso :

,with ,us the peoplé of Oudh dnd will facilitate to a very high degrea mbarcommnmnntmn
tlml.vretm the Irnporlll and the Provincial Govemments und their peoples. i '

-

ined: during 'this penod has shown the soundness of our new expressed at
Gthnt hme :
is brings ma to the. ues ion of expenditure on . New Delhi. The
opmlon of the public;is tha that expenditure should be met from loans, and
‘not from thel ou renéi r ve':ue The speech delivered by the Hon'ble Finance
ember had llnaﬂ', gome dou tin my mind regarding the source from which the

-

jsum of!Re. ' 1 ororafﬁ :g tobes ent in the coming year was' to come. I
b

approached the Hon' muhca Merhber with the view of gatting information
on the subjeot.; } He was good’enough to point out to me that the New Delhi

“More than two ;'ea‘rs have 1pa.ssed since then, and f.he experience- T

‘expenditure was umped with Railways and Irrigation in the General Capital .

‘Accbunt andl formed & very small ‘portion of it, and that the - ﬁou:ea in paras.

graph 68 of; the ].‘mn.noml tatement showed that for the commg Jyear it was
about ;‘;t.h of the Lwhole . As regards the extent to whioh the Capital Expendi-
tute is:to bé met' from. current. sutplus or previous nooumulafaﬂ balances,
was referred to the figures in ihe tabuﬂ:r statement given in that paragraph.
It was further pomtea out £0 : me that making the adjustment required against
balances due to the fact that a portion of these represented a loan raised in
advance for 1914-15 durmg the current year, the figures roughly stood thus:—.
Pk Total ‘Clpltal out]ay praﬂded f;om balunces and ' £4} million.

Ay Lol ‘carrent surplu: ¢l

: Tohl hmount. fiom - borromng (rdalmg the adjust- About 11 million.

"} ' r n'lent abqva referrc{.l to} §

“ As re ards "the contnhutlon from surplus and balances, the Hon’ble the -
Finance "\Iamher pointed out to me that this was considerably less than the per
conira sur plus contributions of Rall\mys and productive irrigation works to the

. coming year's revenue ;budget.;: Railways were giving an income of £3'9
million and irrigation £1-8 million as detailed in paragraphs 67 and 60 of the
Financial Statement. ,.In thess ciroumstances, I think it might most fairly be-
argued that the amount ohtmned from surplus and balances against the oapital

_outlay " for 1914-15, was antlra'ly for these heads, and that tho sum of £700,000 -

. allotted for Delhi expenditure was anhrel( financed from . loan funds. ‘I‘ha

~ “explanation so kindly.furnished to mé by the Hon’ble Finarce' Member con-
vinced me of the soundness of the Government policy, and also of the' inadvis--
ability of raising a loan to be called specially as loan for the New Capital.

Lot

e e B il
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“ My Lord, there is another matter towards which I wish to draw the
attention of Your Excellency’s Government, it is the establishment of a State
Bank for India. As to the advantiges of such an institution I caunot
do better than quote a passage from the spcech of the Hon'ble Iinance
Minister delivered on 2nd instant, at the time of prescnting the Financial
Btatement. He said ‘ the advocates of a “State, or, as I should prefer to call
it, a *“ Central ”’, Bank will no doubt find 1nuch in recent events to justify their
views. Primd facie, it may well bo urged that, in such a crisis ns that tgrough
which we have been passing, there ought to be a centralised and comprehensive
handling of the whole situation, and a unification of resources with a view Lo
their being applied, whenever they are most needed at any moment, as opposed

o the existing systom under whitsﬂ each Presidency Bank’s sphere of operations
is confined to the particular territory with which it deals, while its power of
giving assistance is materially ciroumscribed by the restriotions of the present
law." In his speech the Hon’ble Finance Minister left the question open till
the views of the Royal Commission on Tndian Finances became known on the
subject  The report of that Commission has just been received in India. That
report shows the Commissioncrs were unable to give any opinion for or ngainst
the establishment of such Bank. But they say that the question is of great
imgortance and deserves careful and ecarly consideration by the authorities,
and suggest the appointment of a small expert committee to examine the
whole question in India either to pronounce against the proposal or to elaborate
a detailed and concrete scheme ocapable of immediate udoption. My Lord,
we have now been apprised of the Royal Commission’s views on this subject.
It is therefore for Your Excellency’s Government to take the initiative in the
matter and we hope that it will soon be done.

;  “My Lord, I beﬁ to bring to your notioe the fact that some of the rules at
resent in force for the transaction of business in Your Excellenoy’s Legislative
Joungil a.ré nol. satisfactory. I do not propose to desoribe in detail on thias
ocoasion the defects in those rules. Adl that I wish to say at present is that
Your Excellency will be pleased to take the question of their revision into
consideration.

“ Before I conclude I would like to say.a few words on famine and scarcity
prevailing in a considerable area of the United Provinces. This is a subject
which is for the moment engaging the serious attention of the Government and
the people. Thestract worst affected comprises an area of more than 46,000
square miles and a' population of 19 millions. It inoludes the whole of the
Agm."{ Rohilkhand and Bundelk}mnd Divisions and parts of Alahabad and
Lucknow Divisions. The number of people on relief and test works together
with their dependants, in the week ending the 14th of this month, was 84,626,
-and on.gratuitous relief 63,977.

. 4 The.people of the United Provinces are thankful to the Government for
the timely distribution of agricultural advauces aund for the other measures
of relief which are being taken to remove the severity and intensity ‘of famine
and scaroity.” '
i, e ! ;: i

Axb o F . :
The Hoa'ble Sir Ibrahim Rahimtoola :—“ My Lord, I wish to

associato myself with the previous speakers in the words of appreciation to which
they gave expression for the masterly exposition of Indian finance whioch the
Hon'ble Bir William Meyer gave in his financial statement. I do so parti-
cularly because he has, if I may use the expression, put all his cards on the

iable and has taken the Indian public into his full confidence.

3 8 I.feel confident that the explanations which he has so lucit;i:( offered will
lead to helpful examination and criticism and will ultimately lead to improve-
ments in the financial arrangements of this country.

17 fMy Lord, the first point that I wish to deal with is the principles under-
-lying .the provinodial settlements. I do mnot propose to detain the Council
in going over the history of tho question. The principles underlying the
provincial settlements, as I undorsland them, are that each province collects

e 2
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revenuc under scveral heads.: 'hese heads are given three different names—
the Imperial heads, the divided heads and the provinecial heads. Under Im-
perial heads of Salt, Customs, Opium, Railways, Posts and Delegraphs, the
whole of the revenue is handed ovor to the Imperal Government. Then out of a
certain number of ‘provincial heads, the Government of India call for and receive-
certain portions of the revenues collected, while some items of revenue are left
- as entirely provincial. After, adjusting these items, the Government of Indin
oxamine the normal expenditure of each province, and if it is found that the-
amount of rovenue that would be left with the province under this arrangement
is insufficient, then fixed assignments are. given for the purpose of enablin
each province to’earry on its administration. That completes the system of
provincial settlements. Thé Government of India, if g.tﬁay find that the
amount of revenue that they have diawn - from the different, provinces under-
this system is more than' their actual requirements, then they keep aside a
certain sum wbich they call surplus ‘and distribute the balance amongst the
provinces in thefform of bounties.and doles. MNow, My Lord, it appears to_
me that, though such a system is admirably suited to maintain the higE dignity
of the Government of India s it enables them to take money from the pro-:
vinces out of their revenues in many cases in excess of their requirements and
then having taken the monéy in this way it is distributed in the form of doles
and bounties, for sanitation, {education, and other purposes, and in that way
they earn the thanks cf Provincial Governments and provincial representatives.
for their great: generosity, it can hardly be rcgarded as a correct or just system.
The system vwhich appears td me to meet all the ‘requirements of the case is
this. ~ Let the entire revenues under Imperial heads be paid into the Imperial
Government and let a fixed portion ol provincial revenue be itaken from each

provinoce, to mcet the total Imnperial requirements. In determining each pro-
vincial dontribution, regard should be had to the extent of provincial population
and their needs and the:ratio {per head. Each province, besides paying under- N
Tinperial heads, should/be.asked,!to contribute towards Imperial réquirements. *
such portions of their revenues, fixed junder normal conditions and increased | !
under speocial cirolinistanceés, so that the requirementa of the Government of India i '
may be amply met and'the provinces may be free to develop their own resources.
and their own expenditure under sanitation, education, ete. The principle which °
verns the présent system is open to another objection. Under the system which
am advocating, éach Province would secure the fullest benefit of the amount -
of revenue which : it collects' under provincial and divided: licads and utilize-
the'same for the .benefit.of .its own people, subject to Imperial contribution. !
Under existing arrangements it may frequently happen that contributions:
levied from some provinces may be appropriated for expenditure in other !
rovinces. .Of course the Provinces which receive such presents would:

e most highly grateful to the; Government ol India for the bounties and'
grants paid to them, but what about those Provinces which are forced to con-.
tribute towards the support of other Provinces who do not sufficiently tax the
people for their ownjneeds and requirements? 8ir, I venture to offer this:
suggestion in the hope that it will receive the careful consideration of the Gov-
ernment of India, aud especially of the Hon’ble. the Finance Member. It is- |
always a very pleasing task to be able to have sufficient funds at one’s disposal,:
a[l]ld to be able to distribute them amongst insistent provinces and earn thejr-
thanks.

«1 think it will be recognised thatthe principle I have enunoiated is sound ;-
and I trust that the Hon’ble the Finance Minister will indulge in a little self- -
denial by dispensing with such gratitude and will allow each Province to-
develop not only'its revenue but its expenditure on the lines of its own
financial considerations, =’ '

.« " My Lord, the next, point which L will deal with is one which I have on
-several occasions, both during the previous and tho curront Sessions, urged .
upon the attention of this' Council, I mean the great necessity there is for the
industrial developinent,of this country. Sir, it was very gratifying to me that
the Hon'ble Sir Gangadhuwir Ohitnavis has adopted my idea in giving expression
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to what has been my strongest conviction, viz., that this Qovernment should
secure fiscal independence. I do not wish to dilate on that point at present, but
I do feel that fiscal independencr: for this Government is cssentially needed
for the promotion of our industrial development. Sir, how inportant industrial
development in India is, is generally conceded. But one point to which I ghould
like particularly to invite the attention of this Council to-day is the effect which
industrial developnent has upon famine conditions. Sir, I will read a portion of
the report which the Government of Bombay has made on the famine of 1911-12
in the Bombay Presidency. - The Bombay Government in their roport say—

| The aren affected included two distinct tructs of country, the northern part of Guazrat
which only in recent years has come to he regarded as lisble tn famine, und the plains of the
Deccan nnd Karnatio where the rainfall is scanty and caprivious. Both bave suffered from
the: wide spread famine of 1389-1000 and the two succeeding yeurs of scarcity; and the
Deccon and Karnatic bad been again visited by famine in ]905-3’300, but a rapid irecovery
wis in pro . The cultivators were profiting by a rise in the price of agricultural products
and fortunately bad two distinctly good seasons immediutely before the year under report.
Inorcased indusirial activity and a number of large works in progress had oreated a demand
Jor labour in excess of ihe supply and rendered the labouring classcs largely independent of
agricultural employment. ‘Nl:u, when the strain came, the people ﬁs'lpfdysd an snerpectod
power of resistance, and though the failure of the Rarvest was nearly as complets and the
prices of fcof:‘frdt'll rose mearly fo the same level as in 1899 and 1900, the andatance that
people required .from Goverament was infinitely less. Em‘ﬂo ment on relief works had tn be
provided only for the Bksls und Kolss of the Punch Mabal District. Elsowhere the distriot
officers were ablo to devote all their energies to the task of mitigating the effocts of a severe
fodder famine and of preventing a disastrous loes of ngricultural stock.’

“8ir, I think it will be admitted that this quotation clearly indicates that
one of the measures for famine relief, in addition to irrigation and the construo-
tion of railways, is the development of industries for the employment of the
Indian people. If these people are largog emfloyed in industrial concerns, the-
effects of famine will hecome infinitesimal. It appears to me, that just as the
Government of India are devoting so much attention to the construction of
railways and to the construction of irrigation works, they should also bestow
equal attention to the development of industries in India. Bir, to show the
e&act of present conditions, lpwill merely invite the attention of the Oouncil to
a few words which the Hon'ble the Finance Minister has given expression to-
in his Financial Btatement. He says :—

* I now turn to our trade figures. In tho first 9 months of the ﬁfsr there hus been an
increase of over 9 crores in the exports of ruw cotton und 8 grores in the valuo of jute exports.
raw and manufactured.’

. “ Tt will be observed that although we haveo developed the cotton industry on

a large scale in the Bombay Presidency, so much as § crores worth of additional

. raw cotton was exported during the ourrent 9 months. It is a question for:
very serious consideration by the Government as to whether they should permit
the exploitation of the raw materials of this country for manufacture in other
countriés which prohibit the importation, under heavy duties, of our, manufac-
tured goods. I know it is a very big problem and I do not therefore. propose
to déal with it at present. I am only drawing the pointed attention- of the
Government of India to the effect of the present fiscal policy, which is forced

upon this country.

I observe, Bir, that the provision for Railway construction is repeated this

ear at .12 million, and find that the provision for irrigation is only
#£1,200,000. I understand that such a small provision for irrigation is due to
the fact of the inability of the departinent to spend more money. If that is so,
we have no criticism to offer; but it must be stated that the country regards the
promotion of irrigation as of far more importance than the construction of rail-
ways, and I trust that the several other projects to which the Hon’hle Member
in charge has referred ina later paragraph will bo expedited and that in future
vears we will find a very laree increase in the budget provision for irrigation

works.
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“8ir, it raust be grnt.;?'ilno to Your Lordship and to the Government of
India that Momber after Membor has got up in the Imperial Council to urgo that
their policy in regard to the ‘construction of the New Oapital should be carried
out in a manner befitting the great Indian Empire. I think it is most appropriate
for the non-official Members :o this Council, who can well olaim to represent the
taxpayers of this country, tq give unanimous expression to thewr view that
they want their Government:to be well-housed and that a Oapital should be
built befitting not only the great Indian Empire, but the dignity of the wvast
British Empire. - :

“The only other point I will make—it will only ocoupy a couple of
minutes—is about the opiun} revenue. Your Excellency will Lave scen the
Eanernl feeling that preva.i.ls,‘amongét the Indian people in regard to the surren-

er of this revenue. 8ir, if it was surrendercd out of humanitarian motives, the
Government of India are entitled to ask the Ohinese Government also to pro-
hibit the cultivation of that'drug within their country. But apart from this
aspect, I cannot help pointing out that the Hon'ble the Finance Minister lhas
increased the sald of opium ftf’uring the next year from 9,000 to 182,000 chests.
May I aslk, why,'if the use of opium is deletcrious to Chinamen and the export
of the drug to China is therefore prohibited, it should be exported to the Btraits
Bettlements, Hongkong and other pa of the world ? Are not the residents
of these places also human bgings, and do they not require the same humanitarian

" consideration from the Indian Treasury as the Ohinamen hive secured ? Jf you

want to work the problem logically, you ought to extinguish’ the opium
tevenue altogether. 'There is no meaning, to my mind, in saying ¢ We will save

- the Chingman from the use of n'delet.a{-ious‘druq. but we will let others, inoluding

Indians, have frée access to {t.” Sir, I think the whole thing has been a_sorry
business, and’ I ‘cannot help rapantfng that the manner in which India has
een forced to surrender this revenue iia open to serious objeotion.”’,
. The Hon'ble| Pandit Madan Mohan Malaviya:—My
Lord, the Budget hasbeen discussed; bo far as the details of it arp concerned, '
by many speakers from many points of view. I would confine myself to a few.
‘questions of prinoiple:that seem to me to be deserving of ' consideration. In
&e first instance, My Lord, I would invite attention to the desirability of the
Finance Member taking the non-official Members of this Council into his
confidence at an earlier stafi; in the preparation of the Budget than he does at
ipresent. My Lord, Your Lordship has seen, and every member of the Counecil
has seen, that when the Budget has been prepared, when all the disposition of
revenue, which the Hon'ble the Finance Member thinks fit to make, has beon’
meade, it is practically a;hopeless task! for any non-official Member to bring

-ahont any material change by Resolution or otherwise, in the disposition so made.

T do not claim that the Sugﬁestions of Hon’ble Members are always unexception-
able,. I do not claim that for non-offic’al Mewnbers, any more than I think m

hon'ble friend the Finance Member will claim it for his Department. But
“think that if the Legislature has thought fit to provide that an .opportunity

*should be given to non-official Members to make suggestions as to the disposal

of the revenue of the yéar, as to the regulation of expenditure, by reduction or

:increase in any direction, then o real and suitable opportunity should be given
to offer criticisms or suggestions when they can be offered in an effective
manner. I leave this matter here, My Lor(f, in the hope that it will receive
the consideration which, in my humble opiniou, it deserves.

! “The next question. to which I will refer is the control which His Lord-

-ship the Sccretary of ,State for India exercises over our Budget, and the
- disposal of the revenues of India. I do so, My Lord, in view of the proposals
. for a re-organization of the' India Council which Lord Crewe outlined
;last July ,in a_speech made by him in the House of Lords. Time will

not permit me to go:into a detailed discussion of the proposals so put
‘forward; but I 'wish to give oxpression to the views which I bolieve are
largely held by educated Indians.that the proposal to abolish or modify
‘the Committee System which oxists at present and to substitute for it a system
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under which particular departments, with which the India Office has to deal,
will be placag in the charge of particular Mombors of Oouncil is in principle
objeotionable and ought not o be carried out. On this- point the views
of educated Indians have received stronﬁl support from the recommendations
of the Royal Commission on Indian linance and Ourrency. Bpeaking of
the Finance Committee of the India Council, they point out that it will
be highly undesirable to do away with that Committee and to put the
Financial work of the India Office in charge of one Member of Oouncil
as ‘Finance Member nt the head of the Finance Department. Dealing
with this matter the Royal Commission say in paragraph 208 of their Report :

. ¢ In this proposal, so fur us it affects financial mnatters, we cannot concur. We aro of
opinion thut the financial work of tho Indin Othce, which involves many technical aud ditficult
- problems requiring for their cousideration a combination of Indian oxperience with expert
acquaintanco with the London Money Murket, is of a kind for which the Committoe systom
in ‘spoecially suitable, and we think that the continuance of the Financo Committee in some
form is most desirable.”

« My Lord, we objeot strongly to one member of the Secretary of Btate’s
Council sitting in judgment over the collective judgment of the Government
of Indiu when they have threshed out a proposal, considered it in its various
aspects, and in so doing have taken the views of the non-official members and
the general public and press of this country into consideration. I object most
strongly to one member of the India Council taking up such proposals
and disposing of them. The change rroposed bglr Lord Crewe would alter
the character uf the India Council from an advisory or consultative bod
into an administrative one. This is virtually the same proposal which
was formulated meny years ngo b{ General Chesney in his book on
Indian Polity., He expressed himself strongly in favour of a system of
entrusting parficular departments of the work of the India Office to
partioular members of the Council. But, My Lord, General Chesney also
pointed out at %nge 878 of his book (I believe it is in the third edition) that
‘an‘objection might perhaps be raised to the change that it would be too
strong; that able and experienoed men oominﬁcto it after holdinti:igh sitious
in Inﬁia and placed in charge of the different departmonts of ndia Office
might be tempted vo try to direct the administration of the country from their
new position, and to press their own views against those of their suocessors in
India. This is cartainly a possible danger.’ General Chesney went on to say
that the restraint, which the India Office have revognised in dealing with the
Government of India would provide an effective safeguard against such & danfer.
But I submit, My Lord, that in this he was mistaken. And we do not like
the idea) that a position should be created where one member of the India
Council ‘would be able to oveirule the Government of India and to direot
their policy in matters of importance. My Lord, we welcome the proposal to-
re-organise the India Council. The Indian Nationel QOongress has, from the
year 1883, when it first came into existence, up to the last year when it met
at Karachi, repeatedly urged a reform and reconstruction of the India, Office,
It has urged that the Council of the India Office as it exists should be ended,
if it cannot be properly 1nended ; and that the proper way to mend it would be-
that .the Council should cousist of nine members, one-third of whom should
be Indians elected by the elected non-official members of the Imperial and
Provincial Legislative Councils, one-third, officinls who have served in India
for not less than ten years, and the remaining one-third, public men of merit
and ability unconnected with the Indian administration. I hope that before
coming to 4 final conclusion, the Government will give full consideration to
the views of educated Indians in this matter.

:* I submit, My Lord, that the most satisfactory golution would be to have
nine members in the India Council, appointed as suggested by the Congress,
and.to divide them into Committces of thrce members cach, one of whomn
should invariably be an Indiun to represent the views of educated Indians to
the Secretary of State. ‘The important reform which Tiord Morley jntrodused
by appointing ‘two Indians as members of his Council has been deeply
and widely appreciated. It will be a natural and beneficial development of
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‘that policy that in every Committee of the Secretary of 8tate’s Oouncil which -
is entrusted with the work of revising or reviewing the work of the Government
-of India, there should be at least ono Indian member to ensure a full presonta-
tion and consideration of the Indian point of view of the questions dealt with

‘by the Committce. T

" “There is another matter to which the TFinance Commission have drawn
:attention about which I would with, Your Lordship’s permission, say a fow
words. Dealing }with the 'system of preparing our budget and our large
balances, the Oommission have pointed out ’tﬁt the Governmont of India have
forseveral years been putting up large aggregate balances by under:estimating
revenue. At Hnties 3l and 82 the Commission say ‘ In the circumstances of
the case it would therefore séem that primarily the question is one of estimating
-and we cannot but feel that in preparing their estimates of revenue the Govern-
ment of India have erred onthe side of caution.’ Further on they say ‘In
the circumstances of the case, we recognise that cautious estimating was in the
main justifiable,’, but they add that ‘it was carried rather further than was
necessary.” They recognise, My Lord, the difficulties of preparing a budget in
India, which is to be presented before the end of March, because our revenues
fluctuate to a large extent with the suocess or failure of the agrioultural opera-
tions of each year, and these depend predominantly on the monsoon ; and they
_have suggested that the date, of the beginning of the financial year should
be changed so as to correspond with the calendar year. The (Commission
88y : '

+ ‘The late Finance Member of the Viceroy's Council, indeed, has described the framing
of o budget asa gamble in -rain! Wae would observe, however, that this description applies
-only becanse the budget is taken be the monsoon. It is clear in fact that from the finnncial
point of view the present date isalmost the most inconvenicnt possible for the budgot and,
the' s jon has'therefore been made that' the date of the beginning of thé financial year

‘should be:‘altered from thd lst April to the 1st November orﬂt January. There maybe | |

administrative diffcalties in carrying the puggestion into effcct, but financially it would De a-

great improvement. ¢ Criticism directed against the inaccuracy of Indian budgeting is not, .

-effectively answered by a reforencq to the difficulties which arise from the present conditions.|
‘It has to be shown ! further ;that; these 'difficulties cannot be removed by :u change of date,s
without inocurring grdver disadvarteges, and we commend the question to the consideration’ '
-of the Government.” ! ~ %7 . * . ' )
: . “I hope, My Lord, that the Government of India will be pleased to take
this matter into their consideration at a very early date, and rectify an evil
whmh llas been protested against both in this country and in England. e
* "« Qoming to the disposition of the Indinn revenues in the budget before us,
I may say, My Lord, that I did not intend to speak on this occasion of Pro-.
-vineial 'gattlaments; but the remarks of my Hon'ble friend Bir Ibrahim
Raohimtoola lead me to repeat what I have said several times before that I
.consider such & radical change in the system essertial as will make the Pro-
-vinoial Governments financially semi-independent of the Government of India.
-:And in this connection I would invite the attention of the Council to one
passage in Bir John Strachey’s book on India. I will quote Sir John Btrach
to-day, because I am sure he will receive more consideration from the Hou'bje
the i-ﬁip.aﬂc(;"!Mambo:s than" did . 8ir. Charles Trevelyan whom I quoted on = .
former “occasion. * Speaking of the prevailing unitary system, Bir John
Strachey says: .= ¥ '

,* Concentration and centralization were often inevitable, while the empiro was being
-ﬁndnnll built up. But now that it has been constituted on a firrn and peacefal basis,
scentralization is an essential condition of progress. The time will come when, in regard to .
many ordinary matters of internal administration, each great province of India will be virtu-
ally a separate State’ . . ., : '

. "«I hope the ‘Hon'blo the Finince Member will take this important'
-question into his consideration ' and earn the gratitude of the country by
expediting the advent of the day when our provinces will be more independent
than they are ; that is- to say, when there will be a real system of provincial
finance established to enable the Government of the different large provinces
to properly promote the well-being of the people entrusted to their care.
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“My Lord, there are many other questions which call for attention, but
time does not permit of my dealing with them at any length. I will only
briefly draw the attention of the Counucil to the provision for railway expen-
diture in the next year. At page 2.4 of the speech introducing the Financial
Btatcment, tho Hon’ble the Finance Member points out that the total capital
outlay to the end of the year 1914-156 on railways will be £848,086,000, and
that the percentage of net profit to capital outlay will be 114 In tho very
next fpage Le points out with regard to Irrigation that the total outlay to the
end of the same year will be £86,807,000, and the perceutage of net profit to
capital oullay will be 5:03. My Lord, I endorse what has been said by several
other members that irrigation should receivo a little more attention than it has
done, and that railways should receive a little less attention than they have done.
" 'As 4 justification for a high railway programme, it has boen urged that railways
yield us profit. I will quote the Hon’ble the Financo Member himself as to t
extent of that profit. He says: *‘The net profit has thus varied from about
4 per cent. to 1} per cent. in the years mentioned. In 1908-1: it amounted to
1 per cent. only, and in 1908-00 it disappeared and was replaced l%y defloit.’
And then he goes ou to repeat & warning which Sir Guy Flectwood Wilson had
pronounced. ¢ Briefly, n.ltsmngh the net profits wo have derived from railwaya
in recent years are per se¢ imposing, they represent but a small margin of

fit on tie total capital involved, and that margin muy be materiall eoted

y trade or climatio circumstances beyond our control” I take it that these

gfures oorleoﬂi state the position ; .if they do not, the Hon'ble the Finance

ember will, I hope, take the earliest opﬂgrtunity of explaining them. But

taking them as correct, I submit, that to borrow at 8 per cent. and to eain 1 per

cent. or a little more mskesbut a poor business. It certainly doesnot justify
any enthusiasm for a high railway programme.

“There is another aspeot of the question. Railways have no doubt greatly
improved the country, nobody would think of underrating the benefits resulting
from them ; but I fear that sometimes the advocates of railways exaggerate
the benefit they bring to the people, and overlook the disadvantages which
result from them. Railways, no doubt, prove great blessings in carrying food
to the people. in areas stricken by famine, but their inevitable tendency has
been to raise thegeneral level of prices. In many places what used to be
famine prices prevail now throughout the year, mainly as the result of new lines
of railway having been opened. Besides, railways cannot Dbe a direct preven-
tive of famine, while irrigation is; and therefore the insistent claim of Indian

ublic opinion that irrigation should receive more attention than it has received
1s, I subinit, deserving of the fullest consideration from Government. Weo
recognise that the irrigation projects which have already been carried out have
been among the most glorious achievements of British rule in this country. Ifor
these achievements we are very grateful, as we feel that they have been instru-
mental in producing plentiful harvests and in saving life anc mit.igatin g suffer-
ing. But wesubmit that more should be done in the samo benoficial direotion. e
submit thdt more attention should bo paid not only to river canals but also to
what are called inundation canals, that will receive and distribute water in the
dry days of the rainy season, and more particularly to tunks and wells. 'Tho
recent I¥rigation Commission recommendced that there should be a great multi-
lication of masonry wells wherover that is needed and is possible. I would
raw the attention of the Hou’hle the Finance and Revenue Members to this
question. The multiplieation of wells wouid create conditiong in which even
on a failure of the monsoon, people would be able to irrigate {l:cir lands. True,
My:Lord, the Government cannot regulate sunshine and shower, but it certainly
can and ought to provide ample facilitics to the people to drav the water that
is stored under ground, to irrigate the soil and to make it yield a rich harvest.
e Passing, My Lord, to another point, may I humbly Eoint ouf that there
seems to be no definite determined policy with regard to financing Education
and Sanitation. We have railways being provided for year aftor year. Xrri-
gation &lso,is being similarly promoted, and I submit, My Lord, that it is high
time thdt there should be o definite financinl }nolicy which would cusure or,
at any rate, give a reasonable asswrance, that primary education shall bo



1032 BUDGET, 1014-15.

[ Pandic AMadan Mokan Malaviya; The President ; (240 Marnoi, 1914.]
Raja Jai Chand.] '

regularly and steadily promoted to the extent to which Government has
committed itself to promote it. This demnnds that there should be a sound
and well-defined policy {o finance it. 'We cannot make much progress towards
universal primary education with the help of merely occasional grants made out
of uncertain surplhises of revenue. With regard to secondary education I would
invite the attention of tho Government of India to the vital neod for providing
students at school with a better preparation for the University and for life than
they get at present. It is necessary to so raise the standard of education  in
high schools that on leaving them students will be better prepared to benefit
by Universiffr courses, and ﬁe{ better trained also to enter into life. - With this
end I would provide teaching up to the standard of the F. A. in all High
8chools, and I would then let a student take his degree in 8 years after he
passes out of the sohool. This would no doubt requirc an increase of expendi-
ture. But it will mean money usefully spent. My Lord, there are only two
ot.;xer points to which I would like, with your permission, very briefly to
refer—" i !

His Excellency the President :—I can only give the Hon’ble
Member two minu’tes."

- The Hon'ble Pandit Madan Mohan Malaviya :—*“ Thank
you, My Lord. I join .with other Hon’ble Members in expressing our
ratitude to Your Xxcellency for having contributed so powerfully
the solution of the South African question. I believe that the
uestion -of the} disabilities of Indians In Oanada is! aleo’ receiving
our Excellenoy's attention. And I hope that the time is not distant
when Your Excellency will earn the further gratitude of Indians by having
that quéstion also solved in. a satisfactory manner. The other matter, M
Lord, 1s the want of & good m.’"-? at Delhi for the purposes of Cohuoil busi-
ness. I'may say .in passing that when dealing with a resolution the other day -
that the surplus should - be reduced; by half, f

surplus sh ‘ was unwittingly drawn into a
disoussion with Bir;William Meyer regarding the provision' for expénditure on
Delhi. I did 'not’ attack that 'expenditure. As Delhi has been' made the '
capital, expenditure in building it is inevitablc. My whole contention was !
that having provided one orore -for such expenditure in the budiget, it was ;
wrong also to provide for a high railway programme of £12 million, and to !
keep @& large surplus in hand with a view partly to finance it. - Well, Delhi will i
necessarily take time to be built up. But there are some matters which can- |
not wait till it is so built up, and & library is one of them. I hope, My Lord,
that the Government will provide us early with a suitable library, which will ®-
oause a saving of our time and enable us to render better service both to the -
Government and the public.” . - = ' :

The Hon'ble Raja Jai Chand:—“My TLord, the Budget dis-
cussion, as usual, is full'of broad views; and rich sgrmkle of gssorted demands,
js well spread over'all sides, - while several demands have already met with *
liberal, consideration of ;Your Excellency’'s Government. It is true that, |
fampily affairs pretty fairly attract. the attention of a dutiful mother. The :
children require things, and they may be satisfied or rcfused. But when they -
grow up into noisy adults gifted with a free use of the power of speech, their :
cries are sure to bring the mother round to listen to the legitimacy and
reasonableness of their requisitions and answor to their wants accordingly. .
But, if there be any dumb member of the familr, who cannot ex%ressly urge
his demands, it remains for the mother to attend to and not ignore his wants.

“ My Lord, if my this imaginary focussing Kodak is accurate, then there .
is the perfect photo of His Majesty the King-LIimperor's loyal subjects residing -
within the Land of the Fiye Rivers, mostly consisting of Hinduand Moham- :
medan martial tribes. .The more these Jook soldier-like, the more tha{ aro far ,
outstripped in the race ;of; literary . advancement by communities ivhabiting
other Indian Provinces, and need special considerations of the Government of
India, who should be so kind as to extend to them facilities in order to bring

education within their easy reach.
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‘“8ince last ycar, when I briefly spoke on the ocoasion of the Budget
speeches, I have not come across any ories of protest or grievances from m
fellow-land-holders; but the less I tried the more I gained in that divection.
‘When I go back to and see the visible marks of their internal position I find
that sanitation, medical aid (especially for female sex), comsideration of
moderation in assessing plots of land irrigated by means of wells or small
rainy canals construoted by poor zaméndars from their own purses call for an
active support and a liberal consideration by both the Provincial and Imperial
Governments. The faot to which I particularly beg to draw the attention of
Your Excellonog's Government . is that hig! o?ass Rajput and Brahman
agriculturists who are by »religion and oustom debnrrc({) from ploughing,

enerally own very small tracts of land, whose total produce is abso!iuta y
- Insufficient to defray their expeunses even for six months. In my humble
opinion facility should be extended tothom by grant of more land, in any
district of the Province, for the agrioultural purposes.

“1I, therefore, on behalf of the dumb land-holders of the Punjab, whom I
have the honour to represent in this Oouncil, beg to ¢xpress our sincere and
staunch loyalty and devotion to the Throne and deop sense of gratitude for the
interest which Your Excellenoy is taking in our welfare ; and I earnest]
hope, that time will not be far off when our humble demands above alludei
to will be favourably considered.” .

The Hon'ble Srijut Ghanasyam Barua :—“ My Lord, as the
temporary Provincial Bettlement with Assam is coming to an end next year and
the terms of the _Eermauent settlement will be considéred in the course of
the year, Ib our Exocellency’s leave to utilize the privilege of this dayin
Eutting forward some facts about the Province deserving of the notice of Your

xcellenoy and this Council.

‘“ My Lord, education, sanitation and communioations are some of the
most pressing needs of my Province. I will first speak about its edueational
ition. From the very able and interesting report of our worthy and capable
irector of Publio Tustruction for 1912-18 (this is the latest report) it appears
that the total number of towns and villages in the Province is 29,878, the
number of towns being 21. The population is roughly 7,060,000. The total
number of primary schools for boys is 8,684, giving instruction to 188,236
boys. This shews that out of every 17 villages, 15 are without a school, and
only about 20 bpys per mille of population receive primnary education. The
nunber of primary schools for girls gives a ratio of 1 school to 211 villages,
giving instruotion to 6 girls in n population of 2,000. The total number of
secondary. sohools is 177, of which 154 are of the middle standard, the number
of high schools for boys being 27 and that for girls being 2, of whicli one was'
opened. only in the year under report. Of the middle schools 10 are devoted
to girls. Tge total number of boys receiving sccondary eduoation is 25,249
and the total number of girls getting suoh education is 1,209, giving ratios of
8'67 and '17 respectively to a population of 1,000. There are only two Arts
Colleges with a roll of 360 scholars. Both these colleges want expansion and
improvement, which are being attended to and to which I 'shall refer presontly.
At present the inadequacy of provision in those colleges is keeping something
like 200 boys in' the Bengal colleges.

*In these ciroumstances I hope to bo oxcused if I venture to ask Your
Excellency and this Council to vouchsafe liberal and special treatment for
some time yet to my poor and backward Province, which may rightly lLe said
to be just emerging from what may bo celled a serics of past vioissitudes,

“I now beg to lay before the Council the present financial needs for
education as set forth by the Direotor of Public Instruction. Schemes have
been sanctioned for development aud improvement of the Cotton and the
Murari Chand Colleges, involving in the case of the former a recurring annual
expenditure of Rs. 50,000 and n non-recurring expenditure of Rs. 3,00,000
and in the case of the laiter of Rs. 82,582 rcourring and Ras. 6,00,000 non-
recurring = respectively. Referring to the provincialisation of some aided,
and the improvement of some unaided, high schools, the Director says:

2x?
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“ Meantime it may be stated that the action lEn-opf:nse('l will involve the’

Government in very heavy additionsl charges both for recurring and non-
reonrring expenditure. The special grants from the Government of India
amounting to Rs. 64,000 ’_wil{) go far towards meeting the reourring oharges’.
I may -add thati the non-recurring charges under this portion of the project
of improving high schools ;will be ‘not lass than Rs. 4,00,000. With regard
to the existing Government high achools, the Director says ‘it is useless to

oxpeot really good work in our high schools until they are provided with a

suffioiency of suitable class rooms. At present, in the majority of cases,, the
class rooms are’ insufficient in number, ill-lit, badly designed and so
placed in relation to each other as to render supervision difficult’. In
some of the schools, the school-buildings have proved insufficient of zccommo-

dation and are therefore in need of | extension. Projects are, therefore, being
oconsidered for the erection of entirely new buildings in some cases and for the
extension and improvement of the present buildings in others, as well as for the
erection of new hostels. About these projocts the Director expresses himself -

fndin. will pro--i

thus: * ¢ A large grant of Rs. 8,560,000 from the Government of
bably suffico for,gle immediate present in the matter of hostel accommodation,
but 1t will require funds far in exoess of those cormmunicated to make any definite
impression upon the programme of school construotion’. With regard to the
teaching staff the Director says ¢ if the schools are to be staffed by competent

and contented teachers, it will be xecessary to offer very much higher rates of

pay. Thishas been realized and a scheme is in preparation. It will involve
-expenditure much in gxcess of anything which the Provincial revenues can
afford’. At present the English teachers are put down, as a ¢lass, as being in-
expert. Out of 878 masters only 77 are graduates and only 34 trained men.
The Director, therefore, snys that a new training college for Assam'is an ‘im-
mediate necessity}. - For the, Law Oollege which has heen recently, sanotioned,

large amonnts both mun’ini::d‘non}rﬂomﬁn will be required.! A medical .

#chool for the SBurma Valle ‘been demanded and will probably be found to
be'a reasonable démand | lipfl;for similar exganditura. e 'needs of female
education are summarised by the Director as being (1) teachers, (2) more and

higher isohools, (8), trained’téacherd, and (ﬁ{i “over nll’ hd says *is
u L] e

the neéd for' larger ‘subsidies "from' the revenues’. Referring to
Brimary education, the report says 'that Fluring the year under report

oards ;;)ent Rs, - 1,42,184 in -excess of their obligations. The following
are the Director's remarks :- ‘ The growth of income can hardly suffioe to meet
thé normal increase in expenditure on existing institutions and development
must bé retirded unless the Boards are helped by continuous and dontinuously
ingreasing -subsidies from the State’. He also considers that large sums are
needed . for 'the, improvement of jexisting training schools and for the

establishment of ﬁe_w onos for training primary-school teachers and also for

thé improvement of their terms of service. ,

¢ i “Hesays: ‘Thoflist need, however, is not for the improvement of the
aining *school,” although this is most important, but for the improvement

of 1 the terms of: service so as to attraot to tho profession a : less lowly.

'eduoated cldss of fnen:i ;And we ars now fortunately, in view of the Govern-

ment of India.grants’received .und hoped for, in a Fnsition of expectancy’

that funds will svon be vouchsafed in measure sufiicient to permit of villnge

teachers being rewarded ab rates which will equal the wages of unskilled:

labour®. This, in my estimate, wiil require at least Rs. 50 per school per
annum and yesult’ in an immediste recwrring expenditure of Rs. 1,869,600
and if new schools are opened with a view to double the present nuraber
in the course of .80 ycars as anticipated in the Govermment of India
. Resolution of last ycar, we shall require an nddition of about Re. 15,000
recurring ‘aud Rs. 15,000 non-recurring expenditure every year at the
rate ‘of Rs.: 120 per:school under enoh head. Besides all these, there
*aro.. questions of * technical ‘and industrial education, oriental education and
-education of - special olasses. * It will thus be seen that the speciaul grants
already made Pby “the Government of Indin are haidly sufficient ¢ven for the
immediata needs of the province both under recurring and non-recurring heads.
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¢ The next bewildering items are sanitation, water-supply and medical reliof,
It is necdless to expatiath largcly on these ns it is hope]ess to meet the wants
on these heads, especinlly the first two, by askiug for any suitable grants. 8till
I cannot but say that all help that can possibly be given should he given. To
give some idea of the magnitude of the task, I may quote some ggurcs that
were collected in connection with n conference held by our popular Chief Com.
missioner to considor about the allotment of the special grants of last year.

. ““The number of villages in the Province was by those figures put 6t16,871,

a figure which does not scem to be correct asit is only a little more than

half of the number (which is of course the corrcet one) shown in tho Report on

Public Instruction. Roughly spenking, two villages appear to have been taken

. a8 one in most cases. Taking even this figure, we ﬁudpfhnt. only 7,678 villages
have satisfactory water-supply, natural or artificial.

¢ «Jf we have to supply the remaiuing 1,008 villages with single tanks of
Rs. 1,000 each, the ﬁgur& comes to Bs. 90,98,000. Iam sure, as I have indicated
above, many of thé villages will requitc more than one tank. If we take the
very small figure of Rs. 50 per tank for protecting it by a fencing throughout
tl_a; ﬁe“’ the recurring expenditure could be over 8 lakhs if all taugs were pro-
vided.

‘“ As to other matters of village sanitation it may be eaid that even a Legin-
ning has hardly been made as yet. If we take an average of Rs. 500 per village
as initial expenditure for keeping it free from logged water and unhealthy
jungle and Rs. 100 for annual up-kecp of these improvements, the non-recur-
ring and recurring demands come to roughly Rs. 46,00,000 and Rs. 9,00,000,
respectively.

“ Qomprehensive drainage and water-supply schemes are also necessary
in & number of towns ; but it is impossible to make rough and ready ocaloula-
tions for them ; but every one in the Oouncil is aware what such schemes
would mean. A perusal of the annual sanitary report for the year 1912
will show how tLe specinl grants of the last two years have been swallowed
up by a few towns. The ory for additional medical aid is nlso loud everywhere,

“Under the head of Oommunications and Development there is equally
immense fleld for expansion. The liberal grants made in the last two yeais
have not gone further than improving some of the existing roads by being
raised, bridged or imetalled in some of the most important portions. Even
there the programme is anything but complete. Demands are supposed to be
the most cautious and unambitious and ouly the first instalment of the very
important items came up to an estimate of close upon Ra. 60,00,000. Nothing
like any comprehensive scheme of development or of appreciable new com-
munications has been possible to undertake. And the lurther development
of numerous unexplored resources of the country greatly depend on the
opening of new roads. )

.“ 1 therefore appeal to Your Excellency and to this Council that in con-
sideration of - the backwardness of the Province and tho impossibility of the
normal growth of revenue to cope with its urgeat needs, the Government
of India will be pleased to continue libernl special grants until the Province
comes to a satisfactory footing in all important departments and also to allow
a greater share in the divided heads of revenue (especially land revenue) to
enable it to meet the rapidly growing increase in the expenditure in all
directions.

:*In conclusion, I beg to associatc mysolf with my other friends in the
Couneil in expressing my sincere gratitude and thankfulness to Your Excellency
for :Your Excellency’s noble and statesmanlike action in relation to the
Soul;h African question. It is to Your Excecllency's action alone that the
solution’so far arrived at is due ; and that action is mnot only valuable for
the ‘immediate results, but it will be more valunble as an example for the
future. * This action of Your Excellency is only another addition to the
long list of benefactions whichh you have conceived for and conferred upon
India, for which Your Lordship will be always gratefully romembered.”’
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The Hon'ble Mr. Vijiaraghavachariar :—“ My Lord, at this
lato hour I will not detain the Council more than a fow minutes. T had
intended to make some observations on provincial antonomy and on the pro-
jected India Office reform. These two points have been a great deal traversed

y what has been already said by the Hon'ble Sir Ibrahim Rahimtoola and the:
Hon’ble Pandit Madan Mohan Malaviya. '

“ First and foremost I desire to state that I share the very warm feolings of
appreciation and gratitude expressed by the Hon’ble previous speakers on tho
action of Your Excellency’s Government in view to secure a solution of the
acute South African problemn. I had an advantage over most of these speakers,
because I was present and listened along with thousands of my countrymen,
with rapt attention to the memorable pronouncoment which Your Lordship
made in Madras, when the whole situation was most acute and most depressing,.
The solution which is now looming in the horizon, I doubt not, is due to a very °
great extent to that pronouncement, which looking far into the future sent a
thrill of joy throughout the country and wherever Indians are. Aud let me
add it caused some considerablo surprise and alarm somewhere, but T hope and
believe that that surprise and that alarm wero healthy and were great factors
in the solution which we are about to reach. While therefore the warmest
thanks of the country are due to Your Bxcellency’'s Government, I should
think it is not very desirable to mix up this special situation with the larger

uestion of emigration in general from this country to other countries.
is is not the time to endeavour to express my oconyiotions and views,
which I share along with my countrymen.in general as regards that
vital national problem. The present South African question can be dis-
posed: of on its ‘own merits. It is hardly right to call Bouth Africa ‘a
colony of England and a self-governing dominion of England. I mean mo
disrespeot to anybody ; all that I wish to say is that England spent enormous-
~ blood{and -money- and: succeeded in establishing the Boers there more strongly, ;
firmly than they weére ever before. And unlike other dominions the colounred
pulation in Bouth Africa is far greater in numbers than the European popu-
lation’ there. Therefore the problem of immigration to South Africa stands on a’
totally different footing, in my humble opinion at all events, from the problem
of emigration of pure gndians to Canada, Australia and other countiics, whero
the settled populations are entirely Europcans. Whenever this larger ques-
tion mnay arise, and it will arise for a statesmanlike and permanent solution at
no distant date, speaking for myself, it wounld not be altogether ri;[:ht- to ignore .
the difficulties which ‘this and  the Imperial Governments will experience-
in solving that problem ; it would not be right to ignore the feelings of those:
people who are permanently settled in those couutries, and who are anxious to-.
exclude an alien population that cannot ho absorbed amongst them and by
them. For my part-Iwill put it the other way, andI EopaI shall not be’
docmed guilty, of offence to anybody, if I venturs to sny that in case a large
ocolony of Russians or Germans or Englishmen were to settle down in India, I
should hesitate to view the question without alarm. Similarly, the Canadians
and the inhabitants of thie United States and of somne others are, I beliove,
entitled, somewhat - at'all events (in the present conditions of the world,t
until we know something more about tho destiny of mankind as a whdle’
in the distant future), not to be obliged to add to the problems, economical and
politienl, by allowing an absolutely alien population to setfle amidst them,
who will not bring wealth with them and who will carry off what they earn to
distant countries and who are conditioned ever to remain alien amidst theso
white populations. But on the other hand, I deprecate the idea of Indians
being allowed to emigrate or, on contract, sent to any country where they are
not treated on acomplete footing of equalily with all the other people. An
colony -of England which passes discriminative laws and which accords
differential treatment to the In}liam must be aslked and made to discontinue such,
or 'allowed, and must be even encouraged, to prohibit immigration from India
altogether; and so far'as this Government is concerned, I desire that suoh-
emigration should be absolutelf discontinued. I am not at all competent
enough to say whether this Government has power and means to prohibif
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emigration altogether from this country to other countries, but in regard to such
-countries as I have mentioned above, and to whioh the people omigrate, this
oountry can practioally prohibitit, and by the oxercise of the right of diplomatic
influence an absolute prohibition can be secured. The reason, My Lord, is that
I do not wish that the Indian, wherever ho might be, should be ever told by’
treatment and by law that he is an inferior being, which it would be a truism
to say he is certainly not, that hisrights as a momber of the greatest Empire in
the world, ancient or modern, are, as a matter of fact, inferior to the rights of the
favoured members of it. Rather than allow these Indian colonies to go and
settle in such a place, do not let them go thers at all ; let them remain in this
country. My view, very humbly, My Lord, is that, so far as emigration to
thdse countries is concerned, it should bo discournged and prohibited by every

- medns. India wants absolutely the labour of all her hardy children ; we are

not developing our resources, as we ought to, and a great doal in that way ocan
beidone by retaining them all here. I do not subsoribe to the argument often
adyanced that these people are coonomically beottor off in those countrics. In
the great art, and saocred duty, of makinga nation for India and in Yndia, I
never can forget the fable of the country inouse and the city mouse. I am
like the country mouse. Tdo not like the mere comfort and luxury of the
city mouse and do not like to snorifice any portion of my liberty, by
feo{ings and sentiments and my dignity as man, as social and rational man,
for physical comforts and luxury, I had rather the Indinns were here
illfed, ill-sheltered, ill-clad and ill-educated into his rights than that they should
go and earn a great deal of money and be treated like half-slaves and half-
rational human beings. Therefore, My Lord, I would accept no compromise
between full rights of citizenship and prohibition in any solution of this great
problem of emigration from India. A middle course, I am honestly con-
‘vinoed, is highly objectionable as a national misfortune.

"Oo:nm%' now to the question of finanoe, it is always difficult for me to
tender to the Finance Minister a boautifully blended mixture of provincial
patriotism and imperial patriotism. I believe that under present arrange-
ments, provincial patriotism is generally synonymous with discontent, and
imperial patriotism is subordinate to this provincial patriotism, paradoxioal
as it may nppear. On the whole I have no reason to be discontentad with
the presentment of the Finauncial statement this year. Muoch of what I had
intended to say on this subject has been, as I said before, said by Bi:- Ibrahim
Rahimtoola. While congratulating the Hon'ble Finance Minister on his
'success in making such a presentment in spite of famine and of the fall of
opium revenue, I believe that there is n statement of his for which I heartily
render thanks to the Hon’ble Finance Minister, and that statement is that the
present financial relations between the Imperial Government and the Provin-
cial Governments is artificial. Aud it is so, and I want him, and I implore
the Government ns early as possible, to get rid of this artificiality between the

- Imperial and the Provincial Governments. But this cannot be done in the
Finance Department alone and by a re-adjustment of financial settlements
alone. :

. *The whole relationship between the Indian Governmont and the Provin-
«cial Goternments should be re-examined and re-adjusted. For my part, if I
may be allowed to make allusion to the memorable passago in the great despatoh
of ‘August, 1911, relating to provincial autonomy, that passage has once for all
and completely disposed of this auestion ; only the necessary ways and means
should be _adcﬂwted and developed from time to time until we should reach the

oal. , Your Lordship will pardon me, I trust, if I venture to compare that
divine passage to the philosophicil system of the great Indian sage, Kapila.
His system was n.tta.cke«f as inconsistent with the Vedas when he asked which
is inoonsistont with which? <Is it the Vedas that are inconsistont with m
Pphilosophy, or is it my philosophy which is inconsisteut with the Vodas?' It 1s
true that at last he scemed to allow penple, just to avoid annoyance and perscou-
tion to construe his philosophy in the light of faith iu religion, but he did "not re-
adjust his philosophy and he continued to teach his chelas his own dootrines. And
this philosophy exists to-day, and nobody thinks of its interprotation by religious
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faith. So I think that it behuvm every Indian to save this passage from treat-
ment accorded toit by intérpretations in the faith of bureaucraoy, in this countxy
and in England. | Then it will be all’ rlght and begin to bear fruit in a few
yenrs ; otherwise ithere is the risk of its being often authoritatively construed
until it becomes a foundlmg, soms two years hence.

“ I also w 1sl.1 -to eall Yotir Lor dships aitention to another point, nm’l that is
the proposed reform of the India Ofice. It is olaimed as & domestioc reform.
The scheme is outlined by His Lordship the Seoretary of Btate for India, in his

speech last yearin the Honsa of Lords, and slso by the then Undor Becretary,
t 1c Hoi’ble Mr. hlontagu, in the House of Conmons, a weok later. . As far ns I
understend it, its] object scers to be threo-fold. The Uouncil is now a consul-
tative body ; it 1.-1‘1)101)059&1 to make it an administrative body. The business is
now carried on by commltte s ; it is proposed to transact t.he’l')usmess by single
members, each being put in h:uge o? a sepnrate (lopmtmont Th.ndf;r. it is
important to obgerve that {service, in the India Office as member of the India
Oouncil shéuld bq part and parcel of the service in India, Bo thatit. counts for
F(,nsmn Tt is also said that it is capable of interchange, i.e., \a member of the
ndian Civil Service who gods there oan come back to India on'promotion. This
last scheme it is somewbat diffionlt to understand.  For my part, I think the time
has come for abolishing the Qouncil altogether. All are agreed that it does not
work well. 'We -‘all Lnow the }ustory of this Oouncil, My Lord. It is &
statutory cre&tura, it is the creature of the Government of Tudia Act of 1858.
‘We know that it is a continuation of the Board of Directors, espocially the
Secret Committee, a mere eomphmentury continuation.  As; Johh Bright put
it at the time the :Bill was discussed in’'the House of Oommona,Lthls éonhnua.t.lon
~ of the QOunm.lwas due to timidity on the part of the Government, and even
4f Parlinment. - Now that is’ the origin of this Oouncil. It was admitted by
- Lord Btanley, who introduced thé Bi rhloh became the Aot of 1858, ?tra.nsfarnng
Uompnﬁy s Governmept to the Orown, and by all then that the funétion of this,
Oouneili was to be' one mcntal influeroe and moral control, not- mmistratl’m
mﬂuen&e and administrative ¢ontroll So- from 1858 on'w:jds, e have had|
only imoral :influeticeayid moral!cdntrol exerted by ‘thé’ -over the|
Becretaty of { State. #1!cahnot lunderstand why this moral mﬁuenca and;
‘moral control should be at ‘this late hour of the day in-its life converted|
. into ' ootive, admmmt.ratn-e contiol: The noble Lord, the Qecrefary of;
8tdte: for India,  has dtscoverecl a new and somewhat atartlmg: reason for,
contmumg this OOuncll He!says there may be now and’ then a Viceroy!
of | mdapanrleht views' and ,even of fan arbitrary turn of mind, backed up
. by% expert, advice 'in *Indla, and, unless the Secrotary of Stste then is a,
Bismarck, he aldo: wnnts expett.advice to enable him to hold his own. I i
‘othier words, this Gounml is'to be “composed of Civil Servants ini{England in!
order'to fight Oivil - San'anta in-Indin. I cannot quite ses, My Lord, hoi;
this is to be dor >, assuming it is desitable. A Member of the Becretary of:
State’s Council w:!l under the ‘new scheme, reccive £1,200 a year, that is¢
. +£100 a’‘mdnth. How a Oivil Servant'from India can go to England and serve!
onj this' pay,} it is' difioult for me to understand. °1 read both the spcechesq
‘of the Beore{;n}y of :8tate aud the Um]er Beoretary of State with some can
" “And thers i no solution indicatéd there of this dnéculty Take, for mstanoe,i
an' Indian‘Civil Servant who has “served here for 20 years. If he becomesa}
Momber of the' Secretary of State’s Council, he will only get £100 a- monﬂl
If he serves in India for 25 years, he can get a retiring ponsion of £1,000 ] y
ear or even £1,200." | Therefore, I w ish %o know who are the people who are’
{Lel to go and sefve thele before and without retiring from the Indian Civil’
Sernce on_pension ? . There may: be a few people “of weak health and of,
inferior prospects who may wish to g there for the sake of olimate anfl for the;
sake of health, ‘or who cannot sm.ftly climb up the ladder of promotion hore.’
"Now I catinot at all uhderstand how it is desirable to make tho Council adminis-
-trative by reinforcing it'by people;of ! this sort and to exercise a ¢ontrol over:
-great Viceroys, backed up {y virilé expert advice. . The whole reform is usked for:
on the ground of strengthening the hold of the Secrctary of State over the
QGovernment of India:: The - Hon’ble Pandit Madan Mohan Malaviya said
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the peopla view it with alarm ; they do, and suspect that the whole object is, as I
have said, further to strengthen the control of the Scorctary of State over the
Government of Indin. I am very sorry to say *that I do not like the
proposed reform from any point of view. Under the portfolio system, if some
of theso members are likely to bo promoted to posts in India under the
rule of intorchange, it may be possible for u inember in charge of a department
of this Government to tell o Member of the reformed Council, ‘If you
behave like a good boy on this cocasion, you will get a Licutenant-Governor-
ship as your prize'. Now this sort of interchange has certainly nothing to
recommend it to this country. It svems to me that the Council may, with
great advantage, bo altogether nbolished, or, in tho alternative, it may be kopt
consultative and harmless as it is at present.

“ Another disquieting element in the soheme of reform is the fact that
there are to be two Indiau Members as at present, but God knows why. Look
at the scheme. It says that 8 members are sufficient. But as there are to be
two Indian Members, the number is to be ten. Bo these two Indian Membhers
are to Le supernumerary. Although their salaries are to be met at the oxpense
of the Indian taxpayer, they are to be supernumerary and merely ornameuntal.
They may occasionally be put in charge of departments, but when they do not
bhave this rare privilege, they are, I presume, to be diwans to everybody,
consultative diwans. But I do not know what theyare to do even as such.
My Lord, all this clearly shows that the time has come when the whole Ocuncil
should be abolished. Reform may bo made in a different direction with advan-
tage. It is admitted that the permanent staff of secretories and assistant
seoretaries and the olerks of the Indin Office ave very able men and do excellent
work. Anything which the Becretary of State wants further in the way of
Indian experience can be well achieved by throwing open some of these appoint-
ments to distinguished Indians, including domiciled Europeans—to statutory
Indians of every race and oreed, und even to Oivil Bervunts. We all know
that the Becretary of State is not legally bound and as a matter of faot
never consults his Members of Counocil in matters of high and deep policy.
Your Lordship knowa that in the days of the East Indin Company this was
done entirel Ey the Becret Oommittee, not at all by the whole Oourt of
Directors. it was only occasionally that they were controlled by the Board
of Control. But this was done exclusively by t{a Beoret Committee, and the
practice has been continued by the Seoretary of Btate in his own person
exoclusively. All that X eny, My Lord, is this, that since in important matters
of policy the Becretary of State by statute and by usage is not bound to
oonsult the Maembers of his Council nud does not in fact consult them, no ease
has been madeé out for the reform stich as has been outlined. I do not see
why the Becretary of Btate for Indin should want a Council, consultative or
administrative. Let us take the case of the Foreign Secretarﬂr. The present
Toreign Bacreta.r‘y has won the admiration of the world, whether ws
regard his policy in Burope and- America, or in Persia, in China or in Japan,

“ Has he had a Council with Persian experience, with Chinese experience,
with Japanese experience ? If not, why should the Becretary of State for India
have members with Indinn experience P So far as the routine work is con-
cerned, ns distingnished from high policy, the staff of permanent secretaries
and ussistant secretaries is more than sufficient, especially if ahout one-half
of them would be recruited from the Indian Services—Imperial and Provineial.
For all these reasons, My Lord, I join iun the note of warning that has been
sounded that the Becretary of State’s roform scheme has caused considerabla
alarm in this country, and I also believe that, unless it receives further
elucidation, it is incapable of being worked so as to carry out his intentions or
to be in anywise useful.”

The Hon'ble Mr. Abbott :— My Lord, I beg to take this ogportu-
nity of congratulating the Government in general, and the IXon'ble the
Finance . Minister in particular, on the Budget presented, which shows the
@ourishineg financial position of India to-day, notwithstanding the exceptional
.season of drought we ara at present going through in parls of India and
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which, whilst seriously affecting the United FProvinces, Central India, and
Bundelkhand, can only be compared to the appalling famine of 1877. But
unlike those dark times what must strike one to-day is the great difference
between then and now—a benign and liberal Government, fully equipped and
ready to meet the most pressing needs. Speaking as a living witness of the
harrowing times of 1877, many a vivid but ghastly picture comes back to m
mind of the hung]reds of famine-strickon dead n-ntf't ying on the Grand Trun
‘Road between Agra and Bipri and many villages deserted to a man. It was a
common sight for officers of the Morar cantonment to drive out of an evening
and count n score or more of corpses and carcasses, and see strings and strings
of famine-stricken people and animals wending their way to the great labour
mart of India—Malwa. VWhat do we find on the same road to-(ﬁn.y. In the
grentest affected hrea, a few) if any, wanderers instead. Emergetic Government
and State Engineers, Contractors with their Agents, all strennously vying with
one another for any labour that may bo procurable. At the present moment,
over the greatest part of the'affected area, it will be difficult to find a single
Inbourer on the unemployed list, Speaking from my own experience, I can at
the present moment employ; 10,000 Jabourers, in the Gwalior State, instead of
which I have been able to procure about 8,600 only ; and out of this more than
one half have had to be imported—Lundreds from Afghanistan and the Frontier.
What is even more marked is that these imported men are acceptinﬂ- the same
identical rates fﬁ their work as the local or village men, despite the fact that
they have travelléd about a thousand miles from their homes and through coun-
try in which theiﬁmfaty and lives were entirely in their hands. This surely is
an object lesson to the world; and the l#hest tribute that could be paid.to Your
Excellency's Adn{dnistmt.ion'-aa also to His' Highness the Maharaja Scindia of
Gwalior, who have been the two potent fa-otors in bringing about these
marvellous resull%; '
v

“ My Lord, qur proﬁnnia and the:people are lmpgy in the knowledge in
having at the helmn Bir James Meston,; who has their fullest confidence in these
gerious times. v ~.

i

. “Your Exoce lenogr, I mlul~<.~1j|atm.'u1I that we are allowed the privilege to-da
of hringing before this,Qouncil any matters relative to the people and communi-
ties we have the honour to represent. Taking advnntnie of Ehia prerogative, I
beg to bring to noticd some of ‘the disabilities under which the Anglo-Indian
Community at present labour ; the prinocipal among themn are—

i\ % The yight to caryy arms for King and Country.—I would remind Your
Excellency that /during your recent tour in Madras you were plcased to affirm’
that our boys, whose fqtiera and grandfathers had served in the British Army,
wore eligible for enrolént. I regret to have to state that at present, notwith-
standing this public pronouncement, the privilege is still in practice withheld,
and I venture to usSert that as long as enlistment is vested in Commanding
Officers 80 long will this right be denied our lads. To mend this unsatisfactory
state of affairs, I yvould beg to suggest that some such recruiting system in parti-

ular centreg :as 1o prévails in Great Britain may be introduced in India, and

hét the boys gelected direct . from thege recruiting centres be drafted to units of,
Oavalry, Artillery ;'r'aliﬂ.lﬁ;'._[nfaﬁtrr Regiments. ’fhough the Army is at present’
open without reserve to any English, Irish or Scotoch or Welsh boy—all castes
in India being also eligible—the most rospectable Anglo-Indian is blocked.

“ Representalion.—Whilst thanking Your Excellency for the representa-’
tion nlready given; tho Anglo-Indian Community are anxiously looking for-
ward to the day when Your Excellency will be pleased to accord us represonta-
tion on all Presidénoy or Provincial Councils, as also on the Municipal and
District Boards, the same’as given to our Indian friends. '

. o lrae Faide T . .

- “ Education.—Whilst gratefully thanking Your Excellency for the rapid
strides ‘ mado ':iﬁ"’i;his;':'rliifec%{oh "in. the interests of our Community, I may be
pordoned the liberty of réwinding’ Your Excellenoy that geveral of the most im-
portant Resolutions submitted by the Committee of the Educational Conference
of July, 1912, have not yet received tho consideration of Your Excellency’s
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Government’; more so, the questions of University trainiug and avenues of
employment dependent on higher education.

* Ratheays.—F would wrge that 50 per cent. of appointments in the official
grades on Railways be given to experienced and deserving men in the subordi-
nate grades, it being well known that a very much bigger percentage of theso
appointments are fo recruited by tho leading Railways of Iurope and Amerioa.
This is further borne out from the faot that on the traflic side of one of
the biggest and best managed Railway systems in Indin the T'raffic Manager and
all his :Euties are officials who have risen from the subordinate grados. This
removes the prejudicial fallacy that sufficiently competent and reliable men
cannot be fouud in the lower ranks.

‘ Titlee.—1I would also strongly advocnte the granting of titles to the
working olasses of Anglo-Indians employed on Railways and subordinate
Governinent departments, such as the TPolice, Post, Telurrmph, eto., holding
similar distinotions to those of Rai and Khan Bahadar, as 1s given to Indinns.

“Your Excellency, I further bes to take this opportunity of thank-
ing you, your Ministers, and the non-officinl Mombers of this Council for
the assistance, attention and courtesy I have invariably received, as also for
the olear and painstaking lucidity with which the many questions I have from
time to time troubled you with, have been patiently listened to and answered.”

The Hon'ble Mr. Pandit:—“My Lord, I do not wish at this
hour to detain the Council for more than a very few minutes. The Hon'ble
the Finance Member has this year presenied his fivst Financial Statoment. It
is a document which required careful study from us, and it is only our duty to
oxpress our obligation to the Hou'ble Member for the extremely lucid state-
ment which was presented to the Oouncil, both in the Memorandum of the
Financial Seoretary and in the speech explaining his policy which was delivered
by Bir William Meyer in the Oouncil on the 1st day of this inonth. I may
instance, for example, the exposition of provincial bnlances aud of the system
of the various provinces banking with the Government of India, especially in
its bearings on grauts for Education and Bauitation, which, so far as last year's
statement was concerned, was somewhat obsoure to Hon'ble Members who
were uninitiated. Last yenr Ihad to get the point explained by the then Financo
Becretary. There is thus a great advantage in such a statement as this year's
and the Hon'ble the Finance Member has also our hearty congratulutions upon
the satisfactory Budget which he has produced, despite adverse eircumstances.

“ My Lord, there was a time not many years ago, when questions relating
to the Central Provinces and Borar used to come up moro frequently hefore
Your Excellency’s Oounocil, and several Hon’ble Members seemed to look upon
the questions somewhat in the light of an intrusion upon the work of this
Council. One Hon'ble Member of this Council had gone so far as to sny i-—
‘ Give the Central Provinces the Provincial Council they want and have done
. with it!' Though he himself followed the course he deprecated and denlt at

length with matters concerning his province alone. And now that the Central
Provinces Legislative Council 1s within sight, I do not feel that I should be
justified in discussing here any provinoial questions. I shall be content
with associating myself with the views expressel by my Hon'ble friend,
Bir Gangadhur Chitnavis, with regard to the raising of the status of the province,
which has now attained to a stage when that status can reasonably he asked
for, and with urging that the time has also arrived when the Oentral
Provinces should have a Chief Court of their own. Alveady there are four
Judges sitting in the Judicial Coramissioner’s Court, including one temporary
Judge, whose term of office has from time to time been extended, and the
volume of work that comes up for disposal before that Court and the number
of cases which have to be heard by a Bench of Judges as well as the serious
inconvenience experienced in appeals having in certain ocases to go to other
High Courts, all point to the conclusion that the highest court inthe province
should be raised to the status of a Chief Court.

“ My Lord, several Hon’ble Mebers have alrcady expressed their alarm
at the changes which the Sccretary of State for India proposes to introduce in
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the constitution and working of His Lordship’s Council. At this stage I do
not wish to say more than this, thatit is necessary that responsible and en-
lightened public opinion in this country should be ascertained with regard
to these momentous changes, or at any rate that there should .be sufficient
opportunity alloywed for that opinion being made known to the authorities at

L

home and to Parliament. : | _

“My Lord, ?at this stage of the discussion on the Budgot all that is required
of us is that f]:v;-:ints of a general character arising out of the Budget might be
disoussed, not fof the benefit of one Brovince or another, but that of the whole
Country. Several Hon’ble Members have referred to the Provineial Settlements.
In view of the gbneral complaint about them I would only urge that when

Bengal and Bihar and Orissa will have the question reconsidered next year, °
when the néw settlement with rogard to tho new provinces is to be effected,

the question of; the soundness and justice of those made with other provinces
e into.

might also be 50 ;

“My Lo ,gI have . oply one word more to say. My Hon'ble friend, :
Bir Gangadhur Ohitriavis, has referred to the question of fiscal autonomy,
which is of vital impoitdnce to this country. st year, when speaking on

the sugar duties question, I'expressed my views on this subjeot, and I can only
say that the intances of !Formosa and other countries lend great weight
to the proposition which my Hon'ble friend has urged in the interests of
the industrial development in India.

* Lastly, My Lord, I wish to point out that although there may be some
‘difference o{ opinion with régard to railway policy, as to how the expenditure
on railways should be met, and whether the profits accruing from them are
:properly shown &bﬂl other similar matters, yet I would urge that once the con-
‘struction of a ling is undertaken, it s]}onld not be worked in bits here, and Dbits
‘there ; nor portiops of the line left in abeyance for a long period, but funds
ishould be found year after year, o that the progress may be steady and the
iwhole line completed Wwithi a reasonable period. I would refer especially to
{the Itarsi-Nagpyr r. m, e;work ‘on which has been carried on by fits and
starts éver si:rme' t was ts o} in‘ band: ' ;

“In conclusion, I :fully agéooiat'o myself with all the expressions of heart~
felt gratitude which! have' fallen from Hon'ble Members and in particular
from the Hon'ble 8ir: Gnﬂgaghur Ohitnavis with regard to Your Lordship’s
share in the acttlement of the important, though delicate, South African-Indian
question ; with regard to the pride we feel in the effective representation of
o views of Your Excellendy's Government by the Hon'ble Bir Benjamin
Robertson and, last but by no, means, least, also in connection with the hopes
that we all entertain xﬁbg’s‘rcliniitha new and truly Indian Capital of Delhi, the
foundation of which “;a.s Jaid | !

4

y His Majesty the King-Emperor.”

' S [ AN .. - v i
"' The Hon'ble Sir William Meyer :— My Lord, I beg to tender
my hearty thaukg to my. non-official friends and colleagues who have spoken
to-day for their most kindly references to myself and to this my first Budget.
‘Ad I said in intrngcii}%; it, I did my best to make things full and clear, and I
am very glad'to learn3ifrom . thie ‘temarks of Hon’ble Members that I have
bu‘coee?e in my object.; Well,"My Lord, it could never happen to any Finance:
Member of any Goyernment under the sun to produce a Budget which wonld
satisfy everybody in all its details} but from the general tono of the debate
here, and from intelligent criticism received from outside, I think T may well:
claim, on behalf of ‘Your Lordship’s Government, that speaking generally, our
propusals and dispositions’ have met with, I might almost say, universal’
approval. Of ‘course bne man may saﬁ we are spcn(-img too little here, another
that we are spending a bit too' much there, and so on ; there will necessarily be
those differences:of opinion. ’But, ;speaking generally, I claim the stamp of
widespread approval for 6ur financial 'dispositions. i

s v

"« Well, My*Lord, the dehate has been very interesting and has travelled’

over a great varioty, of matters past, present and future, and if not from Ohina:

to Peru, at any rate from'the hamlets of Assam to the Secretary of State's
Council at Westminster ; but, my time being limited, I only propose to deal

i e
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with those watters which are of most importance as regards the existing
Budget. Suffloient unto the day is the evil or good thereof—especially if the
da Enppen to bo hot, as this day is But I can assure Hon'bla Members that
if I omit any relevant matter owing to the limitations of time, it does not menn
that I have overlooked it ; it will be taken into cousideration in due course.

“VWell, various references have been made to the Finance Oommission.
The Commission’s Report, which has just come to our hands, is of course a
dooument of the highest importance, not merely from the point of view of
the Department over which I have the honour to preside, but with reference
to the financial and commorcial interests of the country gonerally. The
personnel of the Commission was strong and representative, and its inquiries
. oovered the most abstruse problems of currency, as well as a large part of the
field of Indian financial policy during recent years. As Your Lordship said
in Bombay, however, we shall have to study the report uud the evidence cave-
fully before deciding on any action to be taken. I must therefore, decline, in
the most friendly way, to be drawn into a reply to any of the references which
have beeu made to a gold mint for India, a S8tate Bank, etc. We fully appre-
ciate the impartiality and fairness of the Commission’s attitude, and we antioi-
pate that their labours will be productive of good and lasting results.

“T am afrnid that au expression I used in my speech introduocing the
Financial Statement has caused some misapprehension in the mind of my
friend the Hon'ble Sir Fazulbhoy Ouwrimbhoy and some other Hon’ble
Members. I spoke in paragraph 20 of the surplus of £1,280,000 as an un-
allotted balance, and said it was kepl to assist ws in our heavy ocapital
commitments. When I used the expression ‘unallotted balance’ I meant
‘ unallotted * for purEoses of the Revenue Budget; but if Hon'ble Members
will turn to parngraph 63 of the speech, they will find that it is very much
allotted in the Oapital budget. It figures there in the second item of Assets as
¢ Imperial Surplus of 1014-1915°, so that it is not an additional reserve
amount, as has been supposed by these speakers : it is a vital part of the assets
from which our oapital programme is to be financed. I also referred:to this
surplus in paragraph 20 of my original speech as a possible reserve against
famine or other unforeseen contingencies; but it can only serve this purpose if
withdrawn from the capital account.

“T explained this point more fully in a recent debato.

“What I then said was that if the abnormal happened, if we had, for
example, a famine to face, it would be better to curtail capital expenditure
by withdrawing this amount than by imposing fresh taxation. DLut apart
from such a contingency the surplus is taken into account against our Budget
capital programme. :

“Y am very glad that our borrowing proposals have leon received with

- s0o much approval ; and I am quite with my frieud Sir Fazulbhoy when he says
that we should borrow in Indin as far as possible. But we must go steadily,
and I hope that by his own large tender for the coming loan, my Hon'ble
friend wiﬁ show us how onthusiastically the Indian commercinl community is
going to take up our policy. _

‘ As regards famine expendituroe, which one Member mentioned, I should
like to explain that we have not cut down any single proposal of any Looal
Government in regard to that matter. In regard to diveot famine expendi-
ture, as also in regard to such matters as fakktavi Tonna, wo have fully accepted
all that the Looal Governments thought necessary.

“ Reference has been made to lapses: As I snid in my speech introducing
the Financial Statement, we have made arrangements which will materially
diminish the chances of lapses in the net capital expenditure on Railways.
Again, as regards the Public Works rovenue ex]iund:tum, I may toll d’zo
Council that instructions are under issue whicl, I hope, will have a great
effect in reducing the volume of lapses. -

¢ As regards Irrigation and Railways, I may say that from tho financial
point of viow, eince Intigation yields much the larger relative profit, T should
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certainly go for irrigation expenditure first ; and in fact that is what I did, I
first went to the Irrigation people'and said - How much do you anticipate that
you can spend ? . That amount made the first itemn in my ways and means
Erogrammo, and thus it will, always be. But of course the demand is limited

y shortage of labour and various things that I need not go into. All I wish
toimpress on thé Oouncil i$ that we did not stint irrigation.

“ My Hon'ble friend, Pandit Madan Mohan Malaviya, referring to m,
remarks about the small relative percaubngi:a of net profit on railways—whic
I made not as depreciating railways, whioh give ms a very large nbsolute
amount of revenue, but merely by way of caution and as showing the difficul-
ties with whioh/we have to contend, seeing that a small alteration in the
situation may menn a million pounds one way or the other in the budget—my
Hon'ble friend says—* What is the use of borrowing at 8} per ceunt. if you
make only 1 por cent. profit out of it ? That is very poor business,’
I admit that that would be yery poor business; I should be ashamed to get up
in this Oouucil and to ény that Ipwas associnted with anything of that sort.
But we are not doing thisi What we make is 1 per cent. and morc net

rofit after ‘];ea.ying back the 8} per cent. interest, or whatever the exact

gure may. be, on the sums we have borrowed, and we put that extra 1 per
oent. or so into our -Pockets: I quite wish that the extra profit was larger,
but it is substantial.’ ‘

The Honfhle Pandit ‘Madan Mohan Malaviya :— How
much do you put,in every ybar for renewals 7"’

His Exee]},la:j{cy the -Prekpid-ent P— Order, order 1"

. The Hon'ble Sir {Willi Meyer :—“ We provide for renewals
under the Revenue head under working expenses. All we do is thjs, that when
) ! , and is replaced by a locomotive of
superior power, {l{: put the gostiwhicH would be incurred b %roriding a fresh
‘locomotive;iof t} old ‘patternidown fo revenue, and put the balarice to capital
because that is dp’mul;iéa ly new- ]ginf.? As regards ‘renewals,’ they ocour regu-
larly in our budget under the expenditure head, and the net profits, which are
§iven in_paragraph 67: of my fprevigus speech are after deducting that expen-
iture. In faot a decrease of net profits in the revised estimate and in the
cdmiu% year's budget is mainly due to my having, at the instance of my
e Oolleague Mr. Olark, agreedito o larger outlay for theso renewals. ;
“Then my frirnd, Mr. SmibndrafNath Banerjee, quoted my predecessor's
dictum against  railways becoming a burden on the taxpayer. I quite
agree with that in the sense in which]my predecessor used it. e meant b
railways being a burden on the taxpayer the contingency that instead of rail-
ways yielding this profit, thg'_ay‘ ‘would produc? a deficit as they used to in
years gone by. That is;a burden on fhe taxpayer; but when railways yield
'£3,021,000 and you pay '£1,180,000 foward the capital account, the remaining
.£3,600,000.i§ an allevia}ion to the taxpayer; it corresponds to the profits of a
'shareholder.in a prsperous companys; ;
. “My friend also made sotr;e.;reference to waterways in Bengal. That is a
very important question] the gravity 'of which I quite appreciate. Eight lakhs
have been already provided in the current year by the Bengal Government.
'As for large schemes, so far we have not yet had them before us. They havo
been under examination by a distinguished engineor, Mr. Lees ; they will have
to be very carefully examined here ; and of course, as Hon’ble Members will
appreoiate, - they: will. have to be'considered with reference to their productive
character ; ‘because if  they- are (not 'productive, although eircumstances might
still call for éxpenditire’on them; you could not rank them along with railways,
as, has been suggested, in the productive account. -_
* '« Bir Ibrahim Rahimtoola made'a reference to opium. He says‘As you
have stopped sending ‘Opium- to' Ohina, why do you go on sending non-oerti-
" ficated opium to the Btraits Settlements ? The ono is as wicked as the other ’.
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Well, I do not admit that sending opinwm to China was wicked ; but at any
rate the circumstances are matevially differant. When we sent opium to China,
we sent it to the torritories of an amorphous Government {hat counnot control
its affairs very efficiently, and there was no gunvantce agninst abuse of the
opium. When we send it to the Straits Sattlements, or to the Dutch Indies,
or to other places to which we now send, we sond to countrios that have a
system very muoch akin to our own, realising the maximum of revenue from the
minimuwm of consumption : and I say that makes all the difference. If yousend
opinm to a country like that, you ave really helping the country to promote
the conuso of temperance, becanse you eanable it to give the people an article
under high taxation when otherwise it would be obtained probably by smug-
gling, and in greater quantitics.

“J do not think, My Lord, that I have anything moro to say, especially
having regard to the short time at my disposal. % have estimated, as I have
said before two or three timnes, for a normal year, and we can only hope that
Providence will give us plentiful rains and prosperity, so that whon'I mect the
Oouncil uext year, I shall not have to tell them that my calculations have
been disturbed by agricultural distress or by any other ealamity.”

His Excellency the Viceroy :—'Aly flrst and very pleasant dut
in addvessing you to-day, at the olose of n Bession during the course of whio
questions of Hnance have heen mnuoch under discussion, is to re-echo the views
of my Counocil and to congratulate 8ir Willinm Meyer on the presentation of
his first Budget to the Imperial Legislative Oummi{ It was o great satisfao-
tion to me last year, as ]Ellen.d of the Qovernment, to welcome a colleague of
Bir William Meyer's known ability aod wide experience both in the special
field of finance and in Indian administration generally.

“We are indebted to him for an unusually informing account of present
financial polioy. The line he has n.tloﬁted, in thus taking both yourselves and
the public generally into his confidence, is one which no doubt invites
oriticism, because it makes oriticism Bn.s%, but that is o result which neither
he nor my Government can deprecate. The more intelligently our policy is
scrutinised, the more confident we are of general support.

It is truo that he has had to budget under conditions which are not
entirely favourable. Unlike his predecessor, he has had hut a small surplus to
dispose of, and practically no doles to distribute. It is always pleasant to give
doles to needy olaimants, and porhaps it is even more pleasant to recsivo them,
but large unanticipated surplusos are not an entirely healthy clement in our
finance, whilo the distribution of doles is apt to be demoralising and to
provokeldisappointment wheun in lean years further doles are not forthcoming.

“On the other hand, the sums available due to the natural growth of the
Imperial share of the revenues are an eatiroly henlthy development in our
finanecial system, and I regard the neads of education end sanitation as amongst
the first olaims upon them

*“That is all that I intend to say on the subject of the Budget, but I am
also glad to boe able to announce that we have just secured a reduction in tho
telegraph rates between India and Europe of 4 aunas a word on the ordinary
rates and 2 annas a word on the deferred rates. I may say that it was not an
altogether easy matter to obtain this concession, which has been the subject of
negotiation for some time past. Its importance, I am suve, will be greatly
appreciated by the comwmnercial commuuity, to whom the oheapeving of tole-
graphic communication with Europe is & matter of ever-increasing moment.
"These reduoctions will probably take effect from the 1st May.

“It is a matter of desp concern tome that India should again be visited
by famine. The scarcity whioh now prevails in parts of the United Provinces,
Rajputana and Central “India is, I am sorry to say, fairly widespread, and in
places it is of a severe typo. We had hoped andl long continued to hope that
the winter rains might come in time to ensure a fair spring crop in the
affected areas, but we have been disappointed, and the scarcity has only been



1048 BUDGET, 1914-16, .
[ His Excellency the Viceroy.) [ 24rm Marom, 1914.]

slightly mitigated by the little rain whioh has fallon. At the same time
it 38 not on a scale commensurate with that of the serious visitation which
afflioted the United Pr ovnnccs in 1907-08, and there are certain features of the
present distress }:thh are significantly hopeful, both as regards our immediate
troub]es and in their bearmg on the t.emge5 encies of future famines in India.
eoplo st.artetl with a series of good sensons behind them, and not incon-
sldam lo stocks.! There is fortunately & promise of an excellent harvest in a
grent part of the Punjab ; prices in the United Provinces have not risen so
rapidly as might otherwise ha.ve been the case; and the whole situation has
developed somewhat more slowly than was originally expected. Those who have
followed the course of the reaent soarcities in the Bombay Presidency will have
becn struck witli the change which appears to be gradual ly coming over the
chavacter ‘of our Indian famines, and which is reflected in the admm;stratlve
measures now tq‘ken to meet them. A prescience born of previous experience
works almost as a matier of routine to meot the gradual approach of scarcity.
. Revenue is suspénded with a liberality unknown ten years u%o Agricultural
‘advancesare distributed on:an enormous scale. Ordinary public works, instead
of heing olosed for want of funds, are extended as far as possible. For the
maintenance of jvorking cattle, whose services are of such economio importance,
every effort is made to provide fodder at cheap rates, the cost of transit being
reduced at great expensoito the Btate, Evaryt-]ung. in short, is done to stave
off, as far as'this can be safely done, the day on which relief works must be
opened Nothing is perlmlps more atrlkm% than the almost secondary place
)nf.o which the system of relief works, formerly a cardinal feature of our relief
. programme, had tended td fall in our recent famines. . Whether this will be
{ characteristio of 'futum famines, it is yet impossible to say, but our recent expe-
‘rience has cartalnly emphasised this tenden oy. The Progrosswe im ro\ ement in
*recent years in the means 0! coinmunication in India, and a' marked increase
;in the’ alertnesy a goo dence of ithe labourin olaaaos, have embled a large

Froporhon of bodied poor bo further a lﬂ in search of work. The
arge works and blg in trm.l ent r prises of modern days have provided a
!cdnslderabls io reli f and while we have, as before, to provide
{ gratuifous reli Hor a um'ﬁer ersOns who are precluded from the

possibility of obtamnig wor]:, ive are fm ing it less and less necessary to centre
sll our energies onithe artificial provision of labour for the able-bodied. In-
.deed, at the present momant we are hssisting a larger number of persons in the
-iamine areas in the United Provinces by gratuitous relief than by the system
;of relief works. ;It is 1mposs:ble to foresee what the future may have in storé

‘or us, cspecn&lly if wve! were . to ba unfortunately visited by a severe and
‘oxtensive failure’of the' rains, but id the teudanmes which ].yl.uwe desoribed
.there are some who are, able tossce—and I think not without justifiention—the
‘beginning of an ecoromic movement; which, if unimpeded by other influences,
+will bring ‘about a momentous change in the scope and effects of monsoon
failures in 'this country..

v} “Itismy earnasf h::' ) that prosent expeotations as to the liinited scope and
dumtlon of the sparoity. will be confirmed by a good autumn monsoon, and that
'the distressed areas ml{ en]oy’ a apearly roturn to agricultural prosperity. I

¢ i «irics T last addressed you ‘on the subjoct of foreizn affairs in Simla, on
the 17th September last? it has been' pleasant to know that affairs in Eastern
Europe are gradually’ setthng down, and that the shadow of war which has
lately for so long enveloped ‘the Ballkan Peninsula, is now gradually being
dispelled by the sunlight o peace. 'Wa can only hope that time will heal the
wounds that have been inflicted, and' soften the animosities that have been
oreated, and that .the, +Empire ,of Turkey, our neighbour in the Red Sea and
Persian Gulf, will enierge from her recent trials with renewed vitality and
determmatlon to Gonsolidate her position by an enlightened policy of peaceful
‘progress and material development In the pwisuit of such a policy we in
'- ndm have a?erythmg to gain, and we can warmly wish her God-speed. = '3 {
1« fold you in Sej tembar last of the disintorested attitude of His Ma.;esty (]

Government towards Persia, and that we had recently lent the Persian Govern-
ment a considerable surn of money for the creation of a force of gen darmerio
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under Swedish officers, with a view to the suppression of anarchy in Southern
Persia and the restoration of order and seourity on the trade routes, where
British and Indian trade had suffered serious loss during the past few yoars.
I am glad to say that our hopes have so far not been disappointed. The
regiment of gendarmerie, which was raised at Shiraz, has been employed duriug
the winter in patrolling the roads and has dealt successfully with the robber
bands who infested it. It is true that quite recently theso gendarmerie have
been confronted once more with a troublesome situation at Kagerun, but I am
glad to learn that on the arrival of reinforcements the tribal rising dispersed,
and that order has once more been restored. Evidonce of the succossful activity
of the gendarmerie is shown in the improved returns of British and Indian
trade in Soythern Persia. Another force of gendarmerie has been dealing with
the situation on the trade route between Bunder Abbas and Kerman, and,
although théy have had some serious engagements with the Perso-Baluchi tribes
in that neighbourhood, there is every reason for confidenoce in their ability to
rostore order in the immediate future. The action in Bouth Persia of the
Swedish officers and the Persian gendarmerie appoars to have been eminently
successful, and to be worthy of unstinted praise. I may point out that the
only alternative would have been the despatoh of a British expedition to South-
ern Persia for the restoration of order in those provinces—a polioy to which,
with the entanglements and expenditure it would entail, the Government of
India have always been firmly opposed ; and I would only ask those, who have
been somewhat lavish in their criticisms of the attitude of the British Govern-
met in Persia, now to recognise what we in India owe to 8ir Edward Grey for
his polioy of disinterested support, and abstention from interference in the
internal affairs of Persia.

. “ A further development that has taken place in connection with the affairs
of the Persian Gulf is the conclusion of an ment with the French Govern-

ant,.by which they now recognise the new Arms Traffio Re{ulationa, drawn up
by the late SBultan of Muscat at our instance, and by which they abandon the
privileges and immunities secured to them by ancient treaties. We believe that
un-running from Muscat L as now been stopped, and that our agreement with

‘rance will effectually prevent its revival. ould this prove to be the oase,
we may hope ‘not only to avoid in future the nucessity for those oocasional
small ‘military expeditions, which for many years have been a drain on Indian
revenues, but alsg in the very near future to be able to discontinue the expen-
sive naval blookade operations on the Mekran coast.

.. “Turning to Afghanistan, the relations of the Government of India with
His Mn]ﬁ 510 Amir have continued to be most friendli:nd cordial.; Indeed
we haye only one complaint to present to the Afghan Government—and
that of a serious ordef—p4s., in regard to the depredations on British territory
by gangs resident in Afghan limits. The recent outrages on the Jehangira and
§ hai "’ had Railway stations in the Peshawar Distriot were, we have reason to
believe,’the work of & gang, whose base is in the Afghan 8hinwari country. I
havye addressed His Majesty the Amir on the subject, demanding the punish-
mentjof the offendérs, and I have every resson to hope that the Afghan
Government can, and will, co-operate in this matter. An even more flagrant
instance 'of the: evil in 'question is to be found on the Kohat-Bannu border,
whioh! for ‘some years past has beeu constantly harried by gangs from the
neighbouring Afghan district of Khost. These gangs, consisting of outlaws
from British territory, assisted by Lad characters from Khost, have with impu-
nity murdered and robbed in British territ.m:{', and carried off British subjects.
to their asylum in Afghanistan and there held them to ransom. The strongest
representations have from time to time been made to the Amir on the subject,
and he assured me last December that he had issued orders to his local officers
to deal vigorously with the matter. In spite of this, however, since then two
serious ,outrages . have been committed by Khost gangs. In one of them a
Hindu and his wife were carried off from the Tochi, and though tho Afghan
local officials ‘could, so it is reported, have saved thom-—indeed had pledged
themsolves to do so—the unfortunate Hindu was brutally murdered andp decrp-
itated by the outlaws and his head sent to our post at Miranshah, with a
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demand for an enormous ransom for the woman. To deal with this intolerable
situation, we deoided that mere representations, unbacked by nction, were
valueless. I therefore authorised as a reprisal the arrest and detention of all
Khostwals found in British territory, pending settlement of this matter, and I
sent a letter to the Amir, informing him of our action, and ocalling upon him
to depute an officer with the necessary force to deal promptly and effectivel

with the situation in co-operation, if neal be, with a British officer sup port.oi
by the necessary,force. '

I am happy to be able to announce that I received news yesterday that
this action has alreatlf borne fruit, and that His Majesty the Amir immediately
on tho receipt of my letter issued stringent orders for the surrender of the
captive Hindus in Khost aufl the arrest of the perpetrators of the outrages in

uestion. Already three captive Hindus have beon brought in to the Political
gent in the Tochi under escort, and it is reported that the greater number of
tho outlaws have'been arrested and despatched to Kabul for trial.

“Tho North-West Frontier has otherwise been quiet, with the exception
of nn outrage by'the Utman Khel in the north of Peshawar Distriot ; and two
serious raids b( the Bunerwals into British territory, in which eight British
subjeots were killed and considerable property taken. As regards the Utman
Khel, a blockade agninst them has been established, whioch it is hoged will lead
to a speedy sottlement of this case. As regards the Bunerwals, I ordered the
movement of & column into- their country on the 23rd February last to punish
‘some of the villages mainly at fault. This operation, in spite of the wost
-trying conditions of -weather and roads, was carried out most successfully.
‘the troops met with half-hearted oEposit.ion, and returned without loss, after
inflicting exemplary punishment on the offending villages. There are rensons
to believe that the effect of this action has been most salutary on the frontier,
and I trust it will be olear from what I have said that the Government of
Indin ave dealing vigorously with the question of insecurity on the North-West
iFrontier, and iftend, whatever it may cost, to restore reasonable peace and
.order on that borfler. .

“The future status of Tibet is still the subject of negotiations between
acoredited representatives of Great Britain and acoredited representatives of
China and Tibet.' '

“ During the past year we have added greatly to our knowledge of the littla
known countries lying on the North-East Frontier along the Assam bordor,
Surveys have been carried out; some roads have been made ; and a large portion
of the unaxplored highlands in that direotion have been visited, so that we are
now in a position to determine our natural boundaries on this side.

“ On the north-cast border of ‘Burma it has been decided to extend our
administrative control over a part of our tribal area, and the new district of Putao
has been peadefulkly. established: On this side, too, the outlying portions of the
Indian Empire have béon’ explored, and the knowledge so ained will enable us,
“when the timo qcinips,’l'atc_i:settla:a satisfaotory international frontier. :

0 Q8 SO0 GO 2

“I am .Igmteful‘-'.a for the 'ﬂattai-ing words that have been used by a grea.tl‘.
many Membeérs to-day relating to the action of myself and my Government in
.conneotion with the position of Indians in South Africn, and I think it will be
a source of satisfaction to us all if I mention the faot that a Reuter’s telegram’
from Cape Town has come in to-day stating that General Bmutts has announced
in the Union House of Assembly that Government would introduce legislation

mnext Bession Ibase"d on' the report of the recent Commission.

“T would now like to turn to a subject nearer home and to give you all
‘the information in’my power respecting the project ostimate for the construc-
tion 'of ihe Imperial Qity of Delhi. This projeot estimate, which is really a
monuinental: work, reflecting the greatest credit chm the Delhi COommittee,
of which Mr. Hailey is the Chairman, and upon the Chief Engineer, Mr. Keeling,
and the staff of Enginenrs and others working under him, was received by the
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Government of Indin about the New Year. I should like to take this opportu-
nity of expressing my warm appreciation of the untiring industry and devotion
to duty of the officers on the stafl of the Committee, who for weeks together
during last hot weather worked, as I know, overy day till 11 o'clock at night
in order to press forward the oom'f)letiou of this heavy task. This estimate
has been most carefully and thoroughly scrutinised by ilr. Russell and the
staff of the Publio {’Vorks Department, and they have brought to bear on it
their vast and expert knowledge and liave made some very useful and practical
modifications. Their report reached me on the 4th March and has now
undergone a close examination before acceptance by the Government of India
and transmission to the Seoretary of State. The above facls will explain to
you why Bir Robert Oarlyle in reply to a question put to him in Fobruar
was unable to give any figures of the estimate. It is even irregular that {
shpuld do so now before the estimate reaches the Becretary of Btate, but as I
am anxious to take the Members of my Council as much as possible into my
confldence, I have obtained special permission from Lord Orewe to do so on
this oocasion. I wish, however, to make quite clear that the publication of the
figures of the estimate does not in any way commit the Beoretary of State to
their acceptance.

“Hon'ble Members may possibly remember the tenour of the despatoh
addressed by the Governinent of Irdia to the Beoretary of State on the 25th
August, 19{1, in which the administrative changes announced by the King-
Emperor at the Durbar were proposed. This despatch may truly be said to
have achieved a certain measure of notoriety, if that can be gauged by the
lively discussions that have taken place over its contents. In the 22nd
;nrngmph, in which the cost of the proposed new Capital is discussed, the

ollowing words are used : —

*We will now give & rough indication of the cost of the scheme. No attempt at accuraoy
is possible, because we have purposely avoided moking inquiries ms they would be likcly to
result in the Yrumatnn disalosure of our proposals. The cost of the transfer to Delhi would

(]

be coneiderable. We cannot conceive, however, that a larger sum than four million sterlin
would be necessary, and within that figure probably could be found the three years’ intemi

on capital, which would have to be paid till the necessary works and buildings were completed.
*The rest of the paragraph deals with various assets which could be utilised
to counterbalance this expenditure.

“ Whether the Government of India were wise in mentioning a figure in
however guarded a mauner is, I frankly admit, open to serious doubt, and it
was only after consultation amongst ourselves and with the concurrence of our
former Oolleague of the Finance Department, whose caution is well known to you
all, that the g re of four million sterling was inserted in the despatch. In
any case the Eu re has since been the stﬁ;ject of muoch controversy in the
Press and elsewhere, and various predictions of the cost of the new city have

been made.

“ Now that the Government of India have been in a position to obtain
expeort;information and to propare thorough and comprehensivo estimates for
the oreation of a capital whioh shall be built without extravagance and which
shall yet be worthy of this great Empiro, it is clear to us that the original
estimate of four million sterling must be exceeded, but not to the extent of
mény of those forecasts which have been made by our critics, as' Hon'ble
Members will ses when I give them presently the flgures of the projoct
estimate’ in its latest form. I might argue that this excess is due to tho
ab‘n.p{lénngent. owing to sanitary reasons, of the Durbar site and.the cost of the
consequent, preparation of the new site, and I might put’ forward other
reasons, . but I have no desire to do anything of the kind, but .simply to say
frankly on behalf of myself and those who are still Membors of my Oounecil
that, owing to the special cirounistances in which we wero placed, wo made an
under-estimate in.mentioning the figure of four million sterling, and how
great or dmall a mistake we made, you, Hon’ble Members of Council, will
ghortly be ‘able to judge.
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“I will now endeavour to give as succinctly as possible the figures of the
-estimate as amended by the Public Works Department. I m;g mention that as
headings have been

reduced, while others have been inoreased, but the net result has been a
material reduction of the total estimate as sent up by the Delhi Committee.

“The figures are as follows under their various headings :—

Rs.
A.—Balaries and allowances . . . . . . 70,18,700
B.—Travelling allowances of officers and establishment . 8,30,000
O.—Bup?lies, services nnd contingencies . . . . 3,78,600
D,—Works expenditure—
(1) Buildings: . . . . . . . 859,87,200
(2) Communiocations . . v+« . 2081800
(8) Parks and Public improvements . . v 27,384,500
(4) Electrio light and power . ... 48,40,700
(6) Irrigation . . . . . . . 27,49,000
(6) Wnter-supiﬂy, seworage, drainage, ete. . . 78,77,800
(7) Purchase of tools and plant . . . . 45,60,A00
(8) Survey camps and general preliminary expenditure  42,82,100
(9) Maintenance during construction . . . 20,09,00v
E.—Acquisition of land taken up . . . 86,48,200

F.—Other miscellaneons expenditars . . . . " 6,000
Deduct—Anticipated recovery from tools and plant .  10,00,000

“These figures, when added up, make an aggregate total of Rs. 7,67,04,300

-or £5118,620.! But as we are anxious to face our liabilities for starting the

new city to the fullest extént possible, we consider it necessary to make a
special provision for contingencies and unforeseen expenditure in excess of the
usual provision that has been made of 5 per cent. on the works outlay. by
adding a sum Of oné and & half orores or £1,000,000. We have accordingly a
very large reserve to meet future possibilities which we are not able to foresee
at lg)resent. I should add that the expenditure of this additional orore and a
half on unforeseen contingencies will be strictly controlled by the Government
of India, and no part of it spent unless absolutely necessary.

“Hon’ble Members may remember that recently a statement was made in
Parliament by :the ;Under SBecretary of State for India that the estimated cost
of new buildings in Delhi, then under the consideration of the Government of
India, amounted . to:£2,800,000, or 420 lakhs, while the figure for buildings
that I have Eust, given you is 360 lakhs. The disorepanoy that arises between
these two figures is due ohiefly to the excision of the cost of the Survey of
India Office, and the resideuntial accommodation for the staff, reduction in the

rovision for offices for the local administration, eto. It has béen decided by
e Government, of India that the ptesence in the Capital of the Surveyor-
General's Office is no} administratively expedient.

“ It may be'of interest to Hon'ble Members to know that under the heading
of buildings, of which the total is Rs. 8,69,87,200, a sum of half a million
sterling, or 73 lakhs, has been allotted for the construction of Governinent
House and the Council Ohamber and necessary appurtenances with gardens,
stables, offices of the Private and Military Secretaries to the Viceroy, bungalows
for the staff and ‘accommodation for military guards, while a further sum of
three quarters of a million sterling, or Rs. 1,12,60,000, has been set aside for the
Seoretariat 'buildings *'of the  Government of India. The remaining
Rs. 1,72,37,200 :is tho .estimated oost of ILocal Administration Offices, Chief
Commissioner’s Qdico, Imperial Record Offioe, residences for officers of Govern-
ment and for clerks,” menials’- quarters, electrio installation in officers’ and
olerks' quarters, medical buildings, police accommodation, fire-brigade station,
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markets, and slaughter-house, and accommodation for the Viceroy's Bodyguard
.and for troops in the Oapital.

“ There aro other headings of expenditure such as irrigation which require
more detailod elaboration, and on which it is possible that certain savings may
be effected, but in all such cases an outside figure has been taken which we
may reasonably hope will not be exceeded:

“ On the other hand, the project estimate contains certnin items such as
land, residences, water-supply, eleotric power, irrigation on which recoveries in
‘the form of rent or taxes will, in addition to meeting current expenditure,
partially at any rate, cover the interest on capital outlay, while there are other
items on which some return on account of the sale of, lcases, general taxes, and
indirect receipts may be expeoted, for I need not explain that Government
officials, for whom acoommodation is provided, will pay rent, and that all
residents in the new city will have to pay charges for water-supply and other
:amenities. 'The project estimate of the Delhi Committee reokonody expendituro
of this character at two crores or one and a third million pounds, but we are
of opinion that a forecast put forward at this stage migl?t morely prove mis-
leading and furnish materials for criticism. Therefore, although a ocertain
portion of the expenditure will undoubtedly be recouped, we prefer not to
.specify the items at this stage.

" 1 have now put before you as briefly as it has been possible on an oocasion
like the present, the principal details of the project estinate for the oconstruc-
tion of capital oity of Delhi, and I think that you may safely rely on my
vigilance and on that of the Hon'ble I'inance Momber and of the Ohief
Commissioner of Delhi, whoss experienco in the Finance Department stands
‘him in such good stead, to see that no extravagance or waste of public funds is
permitted. may add that for a long time past I have received a monthly
-account of expenditure upon the works now in progress in order to seoure the
fullest financial supervision and control.

“ There is just one other point that I would wish to explainso as to avoid
-all misunderstanding, vie., the absence of any estimate for cantonment or
railway expenditure in the project estimate. Bir Guy Fleetwood Wilson in his
financial statement last year stated that the cost of cantonments could only be
:shown in the military estimates, and any diversion of a railway line that might
be found necessary must be charged to railways. As a matter of faot, it
had been already decided by the Government befors the question of making
Delhi the capita.{ had arisen to materially increase the garrison of Delhi
owing to its strategical importance as the greatest railway centre of India, and
to move the Indian infantry regiment from its insanitary lines at Daryaganj,
while the long condemned lines of the Indian cavalry regiment sho ﬂm‘u
been rebuilt at least three yearsago. Very considerable expenditure would,
‘therefore, in any case have been incurred on increasing and bringing up to dnte
-the military accommodation at Delhi. Oonsequently, a new cantonment would
have had to bp built in any oase. As regards railway expenditure, there is little
doubht that if the city of Ig'elhi expands 1n a southerly direction, as seems pro-
bable from the demands made for land in that direction, a diversion of the
Agra Chord may become inevitable, and improved railway facilities for the in-
habitants of the new city will become incrensingly nececssary. All that is
being done at present is to acquire the necessary land so as to meet the re-
quirements of the future when they arise, and the only recommendation that
.has been made to the Secretary of State for railway facilities for the new city
‘is the construction of a railway station with sidings on the Agra Chord at the
-estimated cost of 2} lakhs.

“ From the statement that I have made, which, I may point out, could not
‘possibly have been made at an earlier date, you will recognise that we are
.anxious to give the Members of my Council the very fullest information.

“In giving you these fignres it stould be clearly understood that the scheme
But forward is for the adequatc cstablishment of the Government of India at
elhi. The estimate has been framed to provide for all that can be forescen ns
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likely to be requived to enable the Government of India to elfcctively occupy -
their new Headquarters. In regard to such public services as water-supply,.

sanitation, and the general layingout and equipment of the new city with
roads, public parks, etc.,, we have based ourrequirements upon u careful forcoast
of &robable population and made all rcasonable provision for future expansion.
Al

ough we have considered it desirable to make provision in the estimate for-

all the residential accommodation that we consider necessarﬂ;, it is anticipated
that private capital will do its share in the development of the new city and
erect & proportion of the residerces which will be required for the accommoda-
tion of officers and clerks in some form or other, in which case we may exjpeot
to effect some reduction of expenditure wunder this head. It does not
inolude public buildings .such as museums, institutes, hospitals, -other than
the eivil {:os ital,! eto., which will undoubtedly spring up in the future, and
oluster rount tllélu seat of Government. All growing cities, oven the oldest,
develop every year with new buildings and new institutions and the task
of the Govarnmeﬁb of Indiajs, and has been, tosee that there is no waste,

and, while not expending more than we can spare, to be careful that’ we do:

not unduly restrict our plans or schemes merely in order to balance current
expenditure in a manner to compromise their future or to prevent our suoces-
sors {rom enlar%iqg or beautifying them in the future if they possess the mecans
or the taste to doso. Much no doubt will be done by private initiative and it
is very encouraging to find new eduocational establishments ready to spring up
in the Oapital of India, amongst them being a new St. Stephen’s Oollege,
a medical college for women, the Begum of Bhopal’s girl school, a post-
gradute college for the sons and families of Ruling Uhjegl and a college for
ndian medicine.! Bites for hll of these have been requested and assigned and
it is nct. too much to hope that Delhi may, in adl}ltiﬁn to its other features,
become an important educational centre. The Educational Oonference held in
Delhi last year and repeated :only chree weeks ago when no less than 24 Ruling
Ohiefs were present as well ag r:lll)eresantn.tives of other Native States is of happy
augu t}?ﬁ an ir!ldicaltion of great advantage of the accessibility of the
new Capital. o -
.. ﬁt.hough the guhrded Ees_timata ;:f four million eterling mentioned in the
Government of India, déspatch 0f August 25th, 1911, will be exceeded, I am
confident tha " my: Gou‘ncﬂ and ;India: as a whole will not regard the total
figure now es imated s’ excessive, and the speeches that I have heard in
Oounoil to-day add further confirmation to that confidence. India is worth
of a capital, and the capital must be worthy of her. The provision of fund};

will be very carefully i‘considered so as to cause no embarrassment to the;
development of the country and, will be spread over at least eight years from

its inception in 1912. §

**You will also un'glét:"stamrl_lthat the estimate now communicated to you:
does not purport to provide for the present and future needs of old Delhi in:

respect of sanitary reform aind urban’ improvement generally. The Govern-
ment of India have settled at Delhi aud made themselves responsible for its

administration by taking pver the area in which it lies, an area which would "
otherwige have received !speoial . attention from the Punjab Government in
connection with our general %l'q. 1ts for education and sanitation, as also in respect -

V . Sanitary advance is one of the main features of .
our general polic{, ‘and we ocannot allow the requircments of the old city-

of ‘urgent - Publio, Worka.

to be prejudioed by the spncial demands for the new ; on the contrary, we shall
expect a considerable adyvance to be made in the near future, partly from
local resources, and largely, it may be, from special Government grants, if
funds for this purposo are available. This question arises at once in framing
our schemcs for the water-supply and sanitary equipment of the new Capital,
and it is one s which we /cannot  rightly set aside. Buch outlay, however, is
distinguishable, and must be cousidered a];art, from the cost of building and
equipping the new oity, and was so excluded in the original rough estimato of
the latter made by, the!Governiment of India in 1011.

< « T may remind Hon'ble Members that in a speech delivered by the King-
Emperor in Delhi on the 16th Deécember, 1911, on which occasion all the

.



BUDGET, 1914-14. 1633
[ 24rm Maron, 1914.] [ His Excellency the Ficeroy.]

Members of my Council as then constituted were present, His Majesty used
the following words :— .

‘I trust that the planning aud designing of the publiv buildings to be erected will be
eonsidered with the greatest deliberation and care, g0 that the new crention may prove in cvery
way worthy of this uncient and beuutiful city. .

‘May God's blessing rest upon the work which is 8o happily inangurated to-day.’

“ The commands of the King-Emperor have been taithfully obeyed by the'
Government of India, who will continue to do all in thoir power to carry out
fully the wishes of His Mraestf', a fask in which we know that we have the
support and confidencu of the King-Bmperor's loyal subjects in India. It will
not, I think, bs regarded as an indiscretion if I say that I know from the
highest source the: immense interest that the King-Emperor takes in the
proguess of the orcation of the new Capital, and His Majesty's enrnest desive
that it shall be o worthy mounument with which his name will always be
identified.

“I will now say a few words about ourselves. During the past year and
a half rince the present Mombers have entered upon their oltice, the Legisla-
tive Council has dealt with a number of important mensures, 20 of which have
become law. Tho most noteworthy perhaps of these is the Indian OCompanies
Act, which has replaced the provious Act of 1882. In this lengthy measure,
which is based to a largo extent on modern English Law, we havo a Code
which, as recently smencleﬁ in this Council, will place this important branch of
commercial law upon a satisfactory footing in this conutry. o have also
passed two Aots, one relating to the office of the Administrator-General, and
one to that of the Ofcial Trustee, which, though of less geneval inierest, ave
likely to be of considerable practical utility. During the current Session we
have passed an Aot making the necessary modiflcations in the English Copy-
right Aot in its application to India, and in the Decentralization Act, recently
under the consideration of this Qouncil, a Jaw has been enacted which will be
of great benefit in expediting and facilitating the work of Government.

“'We have also still under consideration an important Bill for the protection
of minor girls living in undesirable surroundings. Although we are all actuat-
ed by one desire in respect of these minors; I observe that there have been
divergent views as to the best method of securing protection for them. I hope
and believe, however, that iun the result we shall obtain a law which will be
the means of rescuing numbers of children from lives of shame; and if, for
various reasons, woe are not at first as successful as the Govermment of the
United Kingdom has been in dealing with this difficult question, we should not
be discouraged but should continuc our efforts, moving firmly but cautiously, to
achieve the desired object. If indeed e ave able by any legislation to save
from contamination but a fraction of the number of chifdran who havo been
rescued in Euvgland under the provisions of the Children’s Act of 1908, we
shall not have laboured in wvain.

“ The activities of this Council have not, however, been contined to legisla-
tion. A number of resolutions on matters of publio interest have been
discussed and carefully considered, and the Government of India have received
muoh assistance from the temperate and thorough manner in which the subjects
under disoussion have been debated, and even in those cases in which Govyern-
ment have not been able to accept the resolutions proposed, the debates have
often been of great use in that they have placed Government in possession of
the views of non-official Members, and have promoted a careful consideration
.and examination of the questions under discussion from now points of view.

1 nay refer to Mr. Gokhale's resolution on primary ecducation, and that of
8ir G. M. Chitnavis on the merits of a system of preferential tariffs, as parti-
cularly interesting and instructive. This year the discussion on jail adminis-
‘tration, arising out of a resolution proposed by Mr. Rayaningar 1n which the
whole question had been most carefull] y prepared by tho Hon'ble Member, hns
‘resulted in a decision to appoint a Committee to inquire into the whole
-system of our prisons. It is my belief that an inquiry of this nature cannot
.fail to have beneficial results of a far-reaching character.
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“I have now finished, and I must thank Hon’ble Mewnbers for their

patience and forbearance during a somewhat lengthy statement on my part. I .

;\iish Iou all a happy return to your homes, and .I now declare this Session
osed."” :

The Council adjourned sine die.

W. H. VINOENT,

Seoretary to the Government of India,
. Legislative Department.
DELEI; ‘
The 1st April, ;IQM.E
|





